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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL ZONAL BENCH, NEW DELHI

OA NO. 1262 OF 2024

IN THE MATTER OF:
SHANKAR LAL LAKHADE APPLICANT

[/ /VERSUS//

STATE OF M.P. AND ORS. RESPONDENTS

REPLY ON BEHALF OF M.P. STATE MINING
CORPORATION,

The Respondent No. 3 Most Respectfully Showeth:

1. That the aforementioned Matter, regarding illegal mining in river bed and
mid-stream of river Bawanthadi which is situated in Balaghat, MP, is
listed before the Hon’ble Tribunal for Completion of the Pleading. The
Commissioner of the M.P. State Mining Corporation has been arrayed as

Respondent no. 3 in the present Original Application.

2. That the present reply is being filed by the Madhya Pradesh State Mining
Corporation (hereinafter referred to as "the answering Respondent’ or
"the Corporation") through its authorised representative, Mr. Omkaar
Prasad, a Government Undertaking duly constituted under the
Companies Act, 1956, functioning under the acgis of the State

Government, with its head office situated at Bhopal, Madhya Pradesh.

3. The answering Respondent is primarily entrusted with the responsibility
of granting mining leases for minor minerals, including sand, in
accordance with the provisions of the Madhya Pradesh Minor Mineral
Rules, the Environment (Protection) Act, 1986, and other applicable
statutory and regulatory frameworks. The Corporation further plays a
pivotal role in the implementation of the mining policy of the State,
ensuring scientific, sustainable, and legally compliant mining operations.
It is also committed to environmental safeguards, maintaining ecological
balance, and preventing illegal or unregulated extraction ol minor

minerals.
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4. The answering Respondent vehemently denies all allegations made
against it in the present application. It is submitted that the Corporation
has duly discharged its statutory responsibilities and has acted strictly

in accordance with law, ensuring:

i That all mining leases have been granted only to eligible
contractors/entities after due process and statutory clearances,

including Environmental Clearance (EC), where applicable.

11 Strict adherence to mining plans, demarcated zones, and

permissible excavation limits as per lease conditions.

11 Periodic monitoring and reporting of sand mining activitics to the

competent authorities.

iv Necessary instructions issued to leaseholders to ensure
compliance with environmeéntal norms and prohibition of
unauthorized extraction, particularly in riverbeds and midstream

areas.

5. It is further submitted that wherever instances of unauthorized or illegal

mining have come to light, the answering Respondent has:

i. Promptly informed the competent District Authorities and the

Department of Geology & Mining.

ii. Sought appropriate penal action including imposition of penalties,

suspension /cancellation of leases, or initiation of FIRs.

iii. Maintained full cooperation with regulatory authorities such as the
Madhya Pradesh Pollution Control Board (MPPCB) and District

Environmental Committees.

6. That it is respectfully submitted that prior to the commencement of any
mining activity, a comprehensive mining plan was duly prepared in
accordance with the applicable statutory norms, environmental
safeguards, and sustainable mining practices. The said mining plan
underwent detailed scrutiny and was subsequently approved by the
competent authority, i.e., the Office of the Collector, Mineral Department,
District Balaghat, only after ensuring full compliance with all mandatory

legal provisions, including but not limited to environmental regulations,
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ecological considerations, and site-specific safeguards. The approval was
granted after evaluating the impact on the local ecology, water table, river
morphology, and other relevant environmental parameters. Copy of the
approved mining plan, which serves as the basis for regulated
mining operations in the region, is hereby marked and annexed as
ANNEXURE 1.

. That it is further submitted that the answering Respondent, in
compliance with the regulatory framework and in its commitment to
transparency and accountability, regularly prepares and maintains the e-
TP (Electronic Transit Pass) reports through the designated online
platform provided by the Mining Department. This system enables real-
time tracking and management of sand transportation from the approved
mining sites, thereby ensuring that extraction, transportation, and sale
of sand are carried out strictly within the bounds of the approved
quantity and permissible routes. The e-TP system plays a vital role in
curbing illegal mining practices, preventing over-extraction, and
facilitating effective enforcement by allowing seamless monitoring by
concerned authorities. The answering Respondent has consistently
adhered to this mechanism as part of its obligations. Copy of the
relevant e-TP reports from the year 2020 to 2025 are hereby
collectively marked and annexed as ANNEXURE 2.

. That it is respectfully submitted that the Ministry of State Environment
Impact Assessment Authority (SEIAA), Madhya Pradesh, after duc
diligence and assessment of all environmental parameters, was pleased
to grant Environmental Clearance (EC) in favour of the answering
Respondent for undertaking mining operations in the designated arca.
The said clearance was granted after evaluating the potental
environmental impacts, ensuring compliance with the provisions of the
Environment (Protection) Act, 1986, and relevant guidelines under the
EIA Notification, 2006. The answering Respondent, upon rcceipt of the
said EC, has strictly adhered to all the terms, conditions, and
environmental safeguards stipulated therein. All operations have been
carried out in accordance with the obligations mentioned in the EC, and
continuous efforts have been made to ensure that mining activitics
remain sustainable, non-invasive, and environmentally compliant. Copy
of the Environmental Clearance (EC) grant by SEIAA is hereby
marked and annexed as ANNEXURE 3.
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9. That it is further submitted that the Madhya Pradesh Pollution Control

Board (MPPCB) has also granted the requisite Consent to Operate to the
answering Respondent, under the provisions of the Water (Prevention
and Control of Pollution) Act, 1974 and the Air (Prevention and Control of
Pollution) Act, 1981, subject to certain environmental and operational
conditions. The said Consent Order outlines specific norms relating to
pollution control, dust suppression, protection of the water table, and
overall environmental management during mining operations. The
answering Respondent has duly complied with all such stipulated
conditions in letter and spirit, and has taken all necessary steps to
ensure that the mining operations are catrried out in an environmentally
sustainable and legally compliant manner. Regular submissions and
updates are also provided te the MPPCB as per the applicable guidelines
and reporting schedule. Copy of the said Consent Order is hereby
marked and annexed as ANNEXURE 4.

That it is further submitted that in the event of any violation of the
mining rules, including unauthorized extraction or illegal transportation
of sand by any person or entity, the answering Respondent, under the
supervision and in coordination with the Office of the Collector, District
Balaghat, and the designated Rajasv Adhikari (Revenue Officer), promptly
initiates appropriate action against the violators. Such action includes
the imposition of penalties, seizure of illegally extracted mincrals,
cancellation or suspension of permits, and initiation of legal proceedings
as per the provisions of the Madhya Pradesh Minor Mineral Rules and
other applicable laws. The answering Respondent remains vigilant and
committed to ensuring that no illegal mining activity is permitted to take
place, and that stringent enforcement measures are taken against those
found guilty of any breach. Copy of one such status report is hereby
marked and annexed as ANNEXURE 5.

That it is also pertinent to submit that, in order to strengthen monitoring
and enforcement mechanisms, a dedicated Committee known as the
District Task Force Committee has been constituted by the District
Collector, Balaghat. This Committee is specifically tasked with the
responsibility of preventing illegal excavation of sand, curbing
unregulated mining operations, and ensuring strict compliance with
environmental and mining regulations within the territorial limits of
Balaghat district. The District Task Force Committee functions through
regular inspections, surprise visits, coordination with local enforcement

agencies, and real-time monitoring of mining activities. The answering
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Respondent actively cooperates with the said Committee and extends full
support In carrying out enforcement drives, furnishing reports, and
sharing necessary data as and when required for ensuring transparency
and accountability in sand mining operations. Copy of one such

inspection report is hereby marked and annexed as ANNEXURE 6.

That with reference to the aforementioned matter, the Hon’ble Tribunai
vide it’s order dated 20.11.2024 had given directions for formation of a
Joint Committee consisting of One representative [rom District
Magistrate, Balaghat (M.P.), One from the MPPCB, One from the CPPCB,
and integrated Regional Office, MoEFCC, B with CPPCB, the nodal
agency [or coordination and logistic support. Further, vide said order, the
Hon'ble Tribunal also directed the said committee to visit the site and

submit the factual and action taken report.

Accordingly. in compliance with the said order of Hon'ble Tribunal, a
joint committee was constituted having Shri R K Khatarkar, Mining
Officer, Balaghat, Shri Alok Kumar Jain, Regional Officer, MPPCB,
Jabalpur, Shri Sunil Kumar Meena, Scientist-E, CPCB (RD) as nodal
officer, Bhopal and Shri Rajasekhar Ratti, Scientist-E, MoEFCC (IRO),
Bhopal and the said joint committee along with the complainant jointly
inspected the site in question on 13.12.2024 and also prepared a joint
committee report on the same. That the copy of the report is already

placed on record.

That it is alleged that sand mining activitics have been carried out
beyond the sanctioned lease area due to the answering Respondent. In
this regard, it is most respectfully to be clarified that the mining leasc in
question has been granted strictly with reference to a delined area, 1.e.,
bhumi khasra no. 463, rakba 4.99, at the chicholi village, as demarcated
in the sanctioned mining plan and lease documents, and not based solely
on geo-coordinates. It is submitted that geo-coordinates, being based on
satellite and GPS mapping technologies, are subject to minor variations
and fluctuations due to technical and environmental factors, whereas the
physical area granted under the lease remains constant and accuratcly
identifiable on ground through demarcation and boundary pillars.
Therefore, any perceived deviation or overlap beyond the lease arca, as
alleged, is likely the result of discrepancies arising [rom recliance on
shifting geo-coordinates, and not due to any actual encroachment or
unauthorized mining beyond the sanctioned leasehold limits by the

answering Respondent.
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That it is most respectfully submitted that no sand mining activity is
being carried out at or beyond the inter-state boundary adjeoining the
State of Maharashtra. The answering Respondent categorically denies
any involvement in or authorization of mining operations beyond the
limits of its sanctioned lease area within the territorial jurisdiction of
Madhya Pradesh. Furthermore, the answering Respondent undertakes to
work in close coordination with the concerned district authorities and
regulatory agencies towards strengthening the mechanism for monitoring
and regulating the transboundary movement of minor minerals. This
includes enhancing surveillance, ensuring proper documentation, and
deploying digital tracking systems to prevent and curtail any incidents of

illegal transportation of sand across the state border.

IMPLEMENTATION OF THE RECOMMENDATIONS: The answering
Respondent has commenced the implementation of the recommendations
made by the Joint Committee constituted in the present matter as
follows:
a) In compliance thereof, the answering Respondent has initiated
steps to ensure greater transparency and environmental
accountability, including the publication of annual excavation

reports in the public domain for public disclosure.

b) Furthermore, the answering Respondent is in the process of
establishing a dedicated Environmental Management Cell (EMC),
comprising qualified and experienced environmental professionals,
to oversee and ensure compliance with sustainability protocols
and the conditions stipulated in the Environmental Clecarances

(ECs) granted by the competent authorities.

c) In addition, the answering Respondent has undertaken to carry
out plantation activities strictly in accordance with the
afforestation and green belt development requirements laid down
in the EC, and shall ensure that all relevant environmental data,
compliance reports, costs involved and plantation status are made

readily available for access in the public domain.

d) In compliance with the recommendations of the Joint Committee,
the answering Respondent respectfully submits a point-wise

status of compliance as under:
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S. No. | RECOMMENDATIONS OF THE | COMPLIANCES/ACTIONS

| JOINT COMMITTEE

| Due to gross negligence -by the |

| project proponent (M/s MP
State Mining Corporation Ltd.
& MDO), sand excavation
occurred outside the mine lease
boundary. It is crucial to verify
if this has been happening
since 2021. There are doubts
that the lease was re-granted
incorrectly. The Department of
Mining &  Geology must
urgently recheck the
geographical coordinates of the
mine lease retrospectively since

2021.

TAKEN BY THE RESPONDENTS
The Iﬁining -pl"an and lease
documents have been
thoroughly re-verilied. During
this process, it was observed
that a clerical error existed in
the geo-coordinates ol Pillar
No. C in the approved mining
plan, which did not match the
coordinates inscribed on the
physically installed boundary
pillars. This discrepancy has
already been recorded in the
Joint Commitlee’s report.
Accountability has been fixed
upon the concerned Mine

Developer and Operator (MDO)

and other potentially involved |
illegal miners. Show-cause
notices have been issued, and |
FIRs have been lodged in
respect of earlier illegal mining
activities, with further FIRs
being filed based on re-
investigation. Additionally,
from 2021 till date, the geo-
coordinates of the Chicholi
sand mine have been vcrificd!
afresh and found consistent |
with the approved mining plan
and Environmental Clearance
(EC) documents. Furthermore,
12 cascs of illegal |
transportation/storage have |
been registered in Village

Chicholi between 2021 and

2024, leading to a penalty of
Rs. 19.42 lakhs being levied
and deposited. One FIR was
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| also registered in January
2024 for illegal mining at
Chicholi.

1

SEIAA  shall put the

Environmental Clearance in

abeyance till the procedural
corrections made.
Environmental Clearance shall
be revised with site specific

findings.

The allocation of sand mines

was carried out impartially
through e-tender on the MP
Sand Portal in 2019 and later
through e-tender-cum-auction

on the MSTC Portal in July

2023. In both instances,
mandatory site inspections
formed part of the tender

process. Hence, there has been

no ecrror in the allocation

process and the EC was duly
after

obtained following

statutory procedures.

111

The M/s MP State
Ltd

Mining
Corporation shall
strengthen its monitoring and
enforcement mechanism to
curtail such kind of illegality.
Geotagging of the mine lease
boundaries shall be made and
shall be displayed on the web

portal for public disclosure.

The Respozden_ts has alrecady
undertaken comprehensive
geotagging of all approved sand
mines at the district level.
These geotagged details have
been made publicly available

on the Collector Office Portal

Report (DSR). Additionally, the

same information has been
uploaded on the Parivesh
Portal of the MoEFCC,

Government of India, and also

v

The M/s MP State Mining

Corporation Ltd shall revise its
mining plan of Chicholi village
as part of the mine lease

boundary 18 falling in

Maharashtra State boundary.

A detailed comparison of the

approved mining arca with

maps obtained from the

Madhya Pradesh Land Records
Department conlirms that the

Chicholi mine arca lies entirely

on the XGN Portal of the)|
MPPCB, thereby ensuring
transparency and public
disclosure.

along with the District Survey |
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also

And
transboundary movement of
minerals mechanism to curtail

the illegal transportation.

strengthen  its

within Madhya Pradesh. The

same has also been physically
verified by the revenue staffl of
the Collector’'s Office, District
Balaghat. Geo-coordinate maps
of the wvillage wecre obtained
from the official website of the
Land Records Department (i.c.,

https://mpbhulekh.gov.in). On

these maps, the coordinales
depicted in the DGPS survey
and the mining plan were
plotted and found to be almost
at the same
Discrepancies noted on Google
Earth were clarified through
official DGPS surveys,
confirmed the coordinates as

falling within Madhya Pradesh.

Further, to strengthen
interstate monitoring, an
electronic check gate

(unmanned monitoring system)

is being installed at Village
Bonkatta near the border,

which will enable automated

monitoring of mineral

transportation.

The M/s MP State M_ining
Corporation Ltd., shall ensure

that mine leases are only

tendered alter a comprehensive
replenishment study has been
wise,

conducted. Lease

periodical replenishmernt
studies and yearly excavation
details shall also be provided
on the for

portal public

disclosure.

“The Respondcnfs_ has displayed

mine-wise details of sand

availability, annual

replenishment quantities, and

excavation figures on the

Collector Offlice Portal. Since
2021, pre- and post-monsoon
physical asscssments ol sand
been

availability have

undertaken every year.

o

location. |

which |

Additionally, a pilot project has

been initiated through
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MPSEDC to conduct régulai" N

replenishment studies in line

with the Enforcement and

Monitoring Guidelines for Sand

Mining, 2020.

vi

M/s MP Mining Corporation
should establish Environmental
Management Cell with qualified
persons to comply with
sustainability and compliance
to the all-Environmental

Clearances issued to them.

The
established a

Respondents has
dedicated
Environmental Management
Cell at the head office

staffed

level,

with qualified and

experienced  engincers  and
environmental

This Cell 1is

consultants.

tasked with

ensuring sustainability mn

mining operations and

compliance with all conditions |

Clearances

granted by SEIAA, MP.

of Environmental

vii

Interstate /inter district
committee shall be constituted
for monitoring of sand mining

activities.

Force Committee under the
Chairmanship of the Collector,
Balaghat, has been constituted
from

comprising officers

Police, Forest,

allied

Revenue,
Mining, and
departments. This Commiltec
regularly monitors and takes
enforcement measures against
illegal mining, transportation,
and storage of sand. At the

interstate level, coordination

has been established bctwcmi

(Madhya

Collector,

Collector,
Pradesh)

Bhandara (Maharashtra), with

Balaghat

and

monthly joint inspections being |

undertaken by departmental

staff.

viil

The M/s MP State Mining

Corporation Ltd through MDO

To monitor interstate

transportation of minerals, an

At the district level, a Task
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shall install CCTV camera,
weigh bridge to quantify actual
mineral excavation and
dispatch. Also install GPS in

mineral transporting vehicles.

The M/s MP State Mining
Corporation Ltd through MDO
shall ensure plantation as per
the conditions stipulated in the
environmental clearance.
| Budget and expenditure for
conducting environmental
activities shall be displayed on

the portal.

The State Mines and Geology
Department should discourage
small leases in large rivers due
sand

to dynamic

check

gate ‘

(unmanned monitoring system) |

1s being installed on the road
near the inter-state border in
Village Bonkatta, located near

the Chicholi mine arca. This

will enable monitoring of sand
transported [rom the Chicholi
sand minc as well as minerals
transported from other nearby
drone-based

regions and

volumetric verification 1S

conducted at stockyards.
The Respondents has engaged
environmental management

consultants for ensuring

plantation and afforestation

activities 1n accordance with

the Environmental Clearance
conditions. Six-monthly
compliance reports have been
filed with SEIAA, MP, and the
District Mining Olffice since
2021. These reports, verified by
the District Mining Office and
MP State Mining Corporation,
include details of plantation

and expenditure on

environmental activitics.
A of

the recent

eapy
compliance report filed with
SEIAA the

along with

photographs depicting
plantation are hereby marked
and annexed as ANNEXURE

T

directive dated 29.05.2024, has

The Mineral Resources
Department, through its |

directed identification of sand |
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18.

15,

20.

can be encouraged in

rivulets/nalas needing
desilting. Conduct a
comprehensive scientific

assessment cvery five years and

| replenishment.  Small leases

mines exceeding 250 hectares
and discouraged small leases
in large rivers. Smaller leases
identified in

are being

rivulets/nalas needing

desilting. A continuous process

technology-based pilot projects
are  being
identification of sand
‘ availability in new areas.

A copy of the issued directive
and

is  hereby  marked

annexed as ANNEXURE 8.

The Corporation does not engage in mining activities directly; rather, it
facilitates lawful mining operations through lease agrecements, and the
responsibility to abide by the lease conditions lies with the lesseces.
Nevertheless, the Corporation exercises oversight and coordination with

concerned departments to ensure that no ecological damage occurs.

The allegations of deep excavation (20-25 feet), disturbance of river
morphology, and depletion of groundwater are vague, generalized, and
not attributable to the acts of the answering Respondent. No specific
incident or location has been substantiated with credible evidence linking

the answering Respondent to any illegal act.

Without prejudice, the answering Respondent submits that it is ready
and willing to cooperate fully with any inspection, enquiry, or remedial
process as may be directed by this Hon’ble Tribunal in the interest of

environmental justice and sustainable resource management.

That the answering Respondent reserves the right to file detailed and
specific submissions, along with relevant records and compliance

reports, as and when directed by this Hon’ble Tribunal.

[

publish it according to Sand | of scientific assessment is
Mining Guidelines. being carried out, and in
collaboration with MPSEDC, |

developed for |
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PRAYER

In light of the above, it is most respectfully prayed that this Hon’ble

Tribunal may be pleased to:

a) Compliance Report/Reply supported by a duly Notarized Affidavit

be taken on record;

b) Pass such other order(s) as may be deemed just and proper in the

facts and circumstances of the case.

PLACE: BHOPAL RESPONDENT NO. 3
DATE: 14.10.2025 THROUGH W
GUNJAN CHOWKSEY

ADVOCATE
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CONSENT LETTER

The Sand Quarsy Plan slong with Progressive Qumrry Tlosure Plan with Environmentsl

Mampemenmt Plan of Sumd Quarry has been  propared by Shri Ashuiosh Sanvash.
RIVDGAREAR 155201 6 under Madhya Pradesh Minpr Mineral Rulcs, 1996 for approval.
Ihe lease hold arca is Tocmed in Village- Chichal) Titesdl - Khaisdongr. (st f3alugpharn,

SMadbhya Pradosh covermg un aren ol 4 .99 hna,
he Dreclor Goology asd AMoung. Madhya Pradesh compeient Autharits iz hereby
requested W inake further conrespondence regarding this Quarry Plan with the person and

mildiess mronnoned below-

Aghutosh Sanyashi (Geologst. ROP}
38025 Shiv park colony

Mahadev Ghat Road

Amiteshwar Durg (CG)

Ebhatusgath
Registraton No ROPOGMINPNISE2016

L smsdertaking in this regaid i being submitted 1hat the Quarry Plan so preparcd by the
covopsed persis inowith my knensledye and consent and shall be aceceptable o me in all

gespects | have elearly understood the contents of the 2uarry Plan and agree to implement

Pluce- Bhopald Apphaum

Pl
Ms MP Suate Mining Corporation
Hhopual

l 75, 00208210043

>
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CERTIFICATE FOR FULL CONSULT ATION

Ihis 15 1o centily that the Quarry Plan along with Prpgressive Quarry Closure Plan “‘:ﬂh
¥ mirenmental Management Plan of Sand Quam ol the applicant M's NP Stale Miﬂﬂi.f-.i‘
Corporanon. Bhopal, located in village-Chucholb: . Tehsil - Khairlanji. District - Balaghat of
Mading Pradesh State covering fease hold arca 14990 Ha has heen prepared in full

- i L Lne WY
constiltation with me wnd § lune anderstood s comenty aml agrec 1o implement thie s

acenrdance wath the law

Mace-  Bhapal Applicant
e

A s AP State Mining Corporation
Bhopal

~

ﬂshuf: =l Sanyashi
e Ih{gazfqgistj
: RO ‘;-._;_@MF’!?55:’2016
715,00 105312043

-

==l

e Bl ATt
s e { @)
&% 0. Reanfin swotuafs.
P ataa-amae
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CERTIFICATE OF COMPLIANCE AND X IRRECTNESS

Cortified that the provisions of related Al and rules have boent considered
State Mining Corporation. Bhopal. Sand Quary

the Sand Quarrs Plan of M's MP
district- Balaghat ot

area of 4990 Ha m village-Chichols. Fehstl |+ Kharlongi
\igding Pradesh State. which belongs 1o the applicamt M/s MP Stawe Mining
( osporation. Bhopal.

2 Certilied further that the provisions mentioned in Act, Rules and Regulations

dered in the Quarry Plan and wherever specific permissions are
¢s including

have heen consi
required. the applicant will approach to the concerned competent authoriti

f) 40 81 S, for the sape.

3 here is no violation against provision of Rules. Repulations of MMR. 1961

and there is no danger to human like

+ [he information furnished i the Quarry Plim is true and correel to the best of

our knowledge.

Place- Amleshwar Ashutosh Sanyashi

ROPDGMMP/155/2016

Ashutlosh Sanyachi
~ {Gaologist)
| ROPIDGMIMPI55/2018
(094 55715, 02405310043

-

ey

T3 olicl SI8TER
el s ( S
& 7. 0. R ki wwaeE s,
foren smaievg- s



820

R o
CONTENTS
Chapternp | CONTENTS OF QUARRY PLAN P—;‘? E
i Bl s | | | ———— —»—v}r el
2 GENERAL _ . ——— a1
3 FOCATION AND \CCESSIBIITY R . TS
1 TOPOGRAPHY AND GEOTOGY {37
5 ESTINA LIS (F RESERVL - See
& DEVELOPAMENT AND PRODUC TION PROGRAMME [ 1011
7 CMAN POWE R DEPLOYEMENT D b .
8 TUSE OF MINERALS ) VT e AR
Y CONCLPTU AL MINE PLAN B £ - .
1t I NVIRONMENT MANAGMENT PLAN _ 13-4
i CMINE CLOSURE PLAN N
12 TSIRATLEGY FOR PROTECTION OF RIVER COURSE. 16
| NALAS. WATER TANK. VILLAGESIMPORTANT
; MONDMENTS, IF ANY | {
13 CANY OB R REETVANT INFORMATION |17
Plates:
Plate Mo Alap Neale
Plhine oo | - R map (R e
- Plawe no-2 key Plan § A
Plate N3 | ocution Plan LNt o seale e
Plate o -l | Surtiace € weodugical Plan and Section 1 I
Fliue noo> " Praduction Plan and Secoon WE IERINTE h
 Phite no-6 I sronmient Pl 1 san0 g
Plae ma-/ ;_L-iungc Farihs Dnsage Map Nt e Scale B
Fnclasures: - -
Amesure | (, onsent fetter and Certilicate
Annesire 1 Simd Replenishment Studs Rt.p{ln
Aanenare 11 ‘mzm.!mn N Urder
Annesure-1y CDEONOC -y
Annesure Y }.l‘shliddr NI -
Anneaure-N1 _Mining Inspecwor Repon
Annesure-Vl] *ami‘n al Prastan -
Annesure-VHI ‘mr\-_m E’ram‘ldan
Annesine-IN i "\dkhﬁ’l WKhasra
AT TENT I L - , o )
Y (‘gf Ashui ), 5
T Gl AT Goaiens Ny aShi
eafores reens (2wt R Coi0gist)
B A 2eaniinsrmtia 1. SMRADY aff;g
Beren st -arEvE ' Fa 1.




821

CHAPTER-}
INTRODUCTION

Fie € ekl Vo anthan siver <amd sane located s Chichaoli village al khasra po-—463 ﬂt‘?“lf
Rhanrbangt at distret-Balashat, The arca of Use mine s § 99 hact. The Chicheli  Yhasanthari
river sand siine had been avetioned by the collector Balaghat mining sprczion from several
sears. The mine has been sranted in favenr of Més MP State Mining Corporation. Bhopal.

e Chicholi Wawanthars river sand mine is focated in the Chicholi village. The mining plan
has prepared 1o Colleetor order made under MP MINOR MINER AULE 1996 Mis MP S’rfii‘lt
Mimng Corparation. Bhopal. The sand of the Chicholi Wawanthari river sand mine is used 0
husilding construction and road only.

There exists some factors which make the river sand rich. The R.L. of the origin of the river
and mine sie are 1048m at Mundaca 209 km arial distanee Irom the mine .the so much level
difference makes casier 1o wansport the sand by water fram its incatement areas - The river an
carry much gty of ageregates | gravel and houlders. The length of the mine site from the
fser orisin s appresimately ¥5ko B means the meatdhment area is much more. ke rock
Bipe of the region s Dinodi gocissic comples which is mediom © course grained. The
tepopraphy. and clmate conditon 15 veny much helpiil 1o the peneration. transporialion.
depasition and even erosion toe. The topography 1s hilly in upper part of river where slope 1s
approximately 307 and i the lower parts the topography is  small platcan type which is
undulating. The slope of the lower purts approximately 10-13". The slope give momentum Lo
the rain water and  momenium of waier inereases the generation of sand fgravel. The climatic
vonditivn assist in breaking of rock. There are much temperature difference in the region to
initiute wnd inerease the rate of weathering of rock. Thete are highest temperature remains in
summer seison approximately 437 and lowest wmperatuze in winler season approximately 4
fhe aversge rinfall of the is 1600 mm. The heavy raipfall provides plentiful water [or the
wanspoit of sand. As the GDP of the arca is growing the living standard is also growing,
There factors increases the demand of sand. it s the duty of sand mining personal and mining
auencies fo [l the demand. 1t is necessary 1o stop iflegl and unscientific mining.

Phe river aet only depasits the sands but also gravels, The gravels s the best quantity of
mesreadte, Fhe compressive strenpth of the grinvel concerted is much mare  than  other
aeprcuiie.

Ihe objections of the environmentalist aise tme W time have been considered and tried ©
choose that mining method which has less impact on the objectuons. The main anxicties are
wp sail conservation river bank subsidence or erosion. development structure stability.
preservation of fish and tonoises. gharivals  (Indian crocodiles) cte. We considered on the
above ansieties. The sining plan has been prepared and submitied in accordance 10 and in
compliance o MINOR MINERALS RULLE 1996 and ORDERL made there under,

N
= BQ\/_ AShutoss) Sapre ps
L - (Gea!ca;;;;j' e
R B AT \. ROPIOGMMEI1c.,
e e (o) i e (19512018
7. g Reanfin srotia B TR LT2063 1904
e T - v S
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CHAPTER-2

GENERAL

" Name of he _-\pplicénl

i - Yddress i
2 Ehstnigt B
i Sate

: PP (el
e
O Laamn fedex

7 Status of the applicant

8 Mineral vecusring in the aréa w0 be mined

T s MP State Mining f’br-;n)}‘diéﬂlh

| Madhya Pradesh

| b ¥ g

Mi7s MP State Mining Corporation.
Bhopal

L Bhopal
; ﬁhi_:i:pal_

- Project Proponent

River sand

prantvd rencwedfproposed o be applicd

1 Nane of the ROP preparing the plan
|

gzaﬁka FETHR
Tferes e (wwe)
.71 5 Re A syoieE
R mafea-ammme

I As per the Sustainable sand policy of

| Rule the area is notified or sand mining

| vide Mining Corporation Bhopal
notification.

" Asdustosh Samashi.
R'{}l’ DGMNEE 332016

ﬂa{?@[{._’_ h Q-
f 22TV 3
| B ‘;,r\}'?f-‘ﬁfﬂgistf al
1! SOMMP/155:0 15
I 718, 09405310

¥ 51:3';
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PrenwaiEa-aaEe

2
) 29
. CHAPTER-3 ?‘
¥ o
LOCATION AND ACCRSSIBILITY
3
» \ D)ctails ot the area twith focation axap :___ _ * ____ __ _; e S
1 Dsinet and slate Balagha. Madhya Pradesh
? ]
g L ksl Khairlanji HEm
; 30 Vilkee - “Chicholi 1.0 km north
. e Y PanchavatChicheli 4
' 1 Khasr nos ETE
Lease area § by EX0 N il
| Patwari Halka No. i kel 7 e L |
: ﬂ = |
(£} Whether the leise ares IS recorded o be o Do i
Harest | profected oF reserved) il T ]
7 Ownership occupancy (sosernment tand rver bed
§ | Iaistenee of public roud railway [ine it ;3;1\' Tirodi-Tumsar Rilway line 4r;‘1und
nearby and approximate distanee) 13 km from arca and Warasconi-
Tumsar road about 4 km.
: 1 | S— SRR
. Fopo sheel nao S50/
1 Carners {atitude [.onzitude " _ i
! ; 5 - " it - e " = e
A 1 21°31'51.33'K 79° 52°07.01"E '
13 21°31H3.54"N 797 5155 78"E |
¢ 21°31'8.75'N 79" 5154 73E |
® 21°31'46.96"N 79" 52'06.13"E i
B Land use patiern (orestgreuliure. SR ' Government revenue land, River bed
_ | parren vie) Arca of sand removal is 4.99 ha, The |
| . wand removal area is 10 m away
| | from the river bank. For sale and
' systematic working it is proposed Lo \
remove only 39880 cubic melers 1
sand.
The arca under study is non forest. |
i non agriculiural sitwated. |
| Scanty small shrubs and bushes arc
on the bank of the river.
¢ [ st tures near the proposed saned muine ared
?4’1/ L Ashu '{_ Ldiiyushi "
5_‘»1;{_ — e _ {Gzologist)
L 3 ﬂ,f‘-“ﬂ MBS0
T T TR - G s
s s () | 1.243
R. . 0. 2z Amghin sveem . -
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e A

" District head quarter “Halaghat 43 km

> Tehsil Khaidanji 14 km

3 Newos Rosd VAH  BEaA mdkm

- Nearest Raifway Station Sifasavangi Railway Station af 13
_Am e

2 Nearest Nipod Ngepar Arpart {30 km

o Nearest Reserve Forest TNt available near the arca

7 | Nearest River Nala Viwwanthari River Sand quarty

X General location and vicinity map (1 5000 Attached Lo il

K

Ashuloch Sanyashi
{Gaolngist)
ROP/LDGMMP/155/20158
Re 75715, 7406316043

o

==l

U Sel AR
i s (Eve )

B 7o RemamBnerim i 4
Fron waiaa-amee
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CHAPTER-A
TOPOGRAPHY AND GEOLOGY

1.1 Topography of the region: - As the BENSrAtion. ransporion. and deposttion of the baﬂu:
is vers much influcnced by the regional topography it is necessary to explain the “'-‘gl?gi
wpopraphy. The fength of the river from origin 10 ming sile is approximately 343 . ¢ ;‘
mager part of the length of the river throueh which it passes is billy terrain. The slope of i
fills tesrain is approximately 307, As the lower part of the reaion has several «}m:ﬁi platcaus.
[hu.[-;._-gziun is undulatine. The average slope of the region is apprcx%matety 15" The Iu-}":rmc}?i
MST of the area whusz the river is originated is 1048 m. The hichest MSL of the region 15
4. The MSL. of the edge of the bank are 275 m and P71m respectively. The highest e
ot the sand beap is 271 m. The edye slope of the bank of the river are 29" and 44 ﬁ:spet‘u:'cl}‘-
e chimael width und depti af the river wther thap rainy season are 20m and 3.0

respaviinely

4.2 Phasiography: - The repion is e acid, The sunpner stans from Sareh. The uhiglk"&l
WCpCTaiue reaans dunng the sumier. B ois approx 45 ¢ The summer season coninue l-:_li
June. I June rain siarta and continue up to September —Ociober. The averase rain fall in this
region is 1600mm in year, The winter start in October and remains (il February. The lowest
temperalure TENEINS i WINIer scason is approximaely 2 ¢. Fhe population density is low
connprison 1o the other arcn e cultivating land is low,

1.3 Regional Stratigraphy: - The stratipraphic sequence of the region is as lollows-

——

- — — —_—

R T i iy Partion Lower Platcau Portion

| 1 '_[“_ii‘mﬁ‘(.'ina;‘;icw(_jnél‘l;{a-{ﬁ;pi'_l'_ cretaceous) | Soil (sub recent) i _——l
i. 2 ! \-Ia‘i:t_i_i;;_h;uﬁ(ir:u'li!c'l.ﬁ:“cr cretaceous) -:_ﬂclnﬂﬁ;(rccc:ali— i sl |
3 . " awodi Gneissie  Complex(upper |
grelaveis) \

| ' - Sabsk lind Grranite (lower cretaecous)

A i AR
1. ‘Top soil: - Phe thickness of top <ol 0.10m in dAver average. The colour of the soil is
redidish. 1t is sandy,

Morrums: - 1t is reddish colour, The marrant is ¢ourse grained.

Tivodi Gneissic Complex: - The major part of the incatehment arca has been covered

Iy these type of rock. The exposed portion of this rock has been severely weathered
and fragmented. R is medium (o course graingd. It comprises metapelite. quanzite.
handed magnetite quarizite. cale silicate rocks. amphibilite and meta-ultramafites. The

fife of the rock is mare than 2 billion years.

ad [

4.4 Mulajkhand Geanite: - The origin portion of the river has been covered by the rock, It
las been in the below of Tirodi Granite complex in the river, It is massive compact and
had

4.5 Loeal Geologys- he Sirangraphie sequence of the region is as lollow-

[ eaer Plateat portian o i ] Age - - =T
Sl t\q/ ' B | _s.ulh [FUEUE . LR ' S
Ao - - " Rece N ;
rrum QFC{L Recen
TR AR ’ cram e o T
R @M{m} Ashul, = 5
A, g, B anfm swida =eEelrad yashi
fotan wrieR -arErT . (Geglogisy '
_’ il .IMI‘."‘P;*;gﬁ;rza.i
715, 0 108310044
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Iireedi Cineissic Complex ! upper cretpecots .
Mudapihand Gronne Jower crﬂbccnu:a_ . rs f

4.6 . Detail of Exploration: - There exists some factors which make the river sand rich. The

B1 of origin of the river and nune site are 1038m and 271 m The so much level
differcrce makes casier to transpon the sand by water from its incathment arcus. The
river an carry much quantity of aguregates’ gravel aud boulders. The length of mine sie
From the rives orgis s appresamateds 345 koo [ moans the sacatchmont ardd i much
more The rock ovpe of the region s Dirodi Gnissic complex s medium 10 COUTse
prained  The topography. and climae condinon s very much helpful 1o gencriion.
transpurtation, deposition and crosion wo. The topography is hilly m upper parl uf the
river where stope is approximately 30" and the lower pan of the toposraphy is smail
phsteau type which is undulating. The slope of the lower parts approximately 10-1 5. The
slope give momentum to the raim water and momefium wates increases the generation ol
sand pravel The climate condition assists in breaking of rock. There are much
temperature difference in the region tw initiate and increase the rate of weathering of
rovk  There are highest femperature remains in simmer approximately 45" and lowest
wmperature in the winter scason approximately 4" 1he averaee rainfall of the is 16K
mime. e heavs rasmtal] provides plenniul water For the transport of sand. Instead of the
river transpon and deposit the sand every daiur we adeutate the guanaty of sand present
ps Ure gt esel pits fun o been done to st e reserve

{here s ot any g i distance of 1o in gphide of the river The sand depesited in
tie up sade of the river had been trasispored dund deposited on mine pil every yeur during
painy seasan. Paery years siver sand deposit i ditferent place and many more sandd
depuostt along the river band and their thickness Bagh
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CHAPTER-3
ESTIMATION QR RESERVE

1 miike other mineral deposits. sond deposits are pot in-shu deposits. The depusiti-t‘m ol s::md
hes place every year during monsoon. The amount of sand sediment dcpméiwt} m_ﬁ
particular river streich may vary year 10 yedr depending upon a number of [actors like ran
tall in the caichment arca. bed slope, amount of sand excavated from that arca cic. Also the
thickness of the sand bed in a particular streteh of a river is not of untform thickness. So U
methods ol reserve estimation generafly used [or estimation of other mincral deposit which
are i situ deposits cannot be used 10 estimaie the sand resene.

Sand deposition in the arca is not of uniform thickness. the thickness of the sand bed varics
from 1.6 m 1o 2.0 m. Fhe water level in the proposed mising area goos up o 2.5 m helow the

veneral sand lesel m the ared Guring sunsneT,
Hie reserse of sand in the proposed Bime 15 estimated hused on the following lacls and

RS R

L Ihe lease area s 49900 m. Average w it of VMiananthan River is 108 me Average
tength of Tease area is aboul 5153 m.

Sand deposition in the ared is not of uniform thickngss. In mest of the arca it is 2.0 m. So,
the average Lhickness of sund bed is considered to be 2.0 m for rescrve gslimation.

3 Ainuble reserve is estimated after leaving o layer of 2.5 m along the river bed.
Considering the above facts and assumiptions,

Average Thickness of sund 20 m

Total L ease Aren in e 49900M° |
| Votal width of viver in Mining Area | _ 349 m i
C Minimum Distance of mining ared from Wright river bank | 184 m
i ,-\-liniumgl nisl:t_lu‘.t: imix_li_ng :ll'c-:llrjrilLLqiLri\'cr lﬂc | FZO m N ;]I
Totd (-‘uflngica-_}{_ciuri.-._ rl 49900 x 2.0 = 94810 m’ ‘
Area for sand mine which hias to be left as no mining zone so [ I

1 to comply the provisions of maintain minimum distance of .00 heet
| mine fromriver bauk.(10% of river width or 7.5 mir oon I - ’

mining sone) s el

Total 40 % Blocked Arca as per Fnforecment and Monitoring

399 x 40% = 1. 996 hect. |

| Guidelines January 2020
[

60 Yo af the total ares Tor sand extraction (As per the 4.3 ol [ 4,99 % 60 % 2,99 hect,

ir) paged of Guidelines of Enforeement and Monitoring
Couidelines Tor sand mining, Minisiry af Envirenment, Forest
and ( limate Changedanuary 2020)

T Ashul.

R e s v o (Cclagist) My

3 I“(:3
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1 utal \_'i incable Reserve as per Enforcement and Monitering 20940 x 2.0 = 39880 m’
Guidelines Janoary 2020

fm'a;l i%hwkrd Reserve as per Enforcement and Monitoring 19960 x 2.0 = 39920 o
Guidelines Junuary 2020

The thickness of sand is 2.0 mir. The calculation details are as under:-

Total Sand Available — 79940 x 2.0 m {Average thickness) = 59880 cubic meter
Jotud Aineable Sand 59880 cubic meters
Thus from mincable sand only 39880 cubic meter sand per year will be extracted. Every
vear area will get replenished easily during monsoon scason. The proposed production of
the sand is 398810 cum’ Annum.

3.1 Method of remos al of Saond:

he remonal of sand will be done by Open-cast Seml Mechanized or Manual Mining method.
s prer rule 3 of 6 Madhyva Pradesh Send (NMimme, Trmsporiation. Storage and rading Policy
MY, The approach road up o the working sity and roap W 1 be mode for the smooh
shipmicnt ol

<amd {rom the site. Duriine a year abaul SORKG cubic meter ol sand muy only be romes ed Lo
ool s portiion.

5.2 Annual Replenishment of Sand in the Fease Arean:

As per the Ministry and Eoavironment and Forest OM No. 1-13012/122013-1A-11 (1) cated
21 12,2013, the annaal replenishment of the sand in the lease area should be sulficient 1o
sustain the mining operation at level preseribed in the Mine plan.

Lhe replemishment of qand depends mamnly upon fhe catchment arca of the river. annual
canntatl in the catehmem area erosion of rochs n the catchment area cte. The proposed arca
alls uoder the river bed of Vias anthar Rinern

\s stated cartier. the proposed area for sand miming falls under the river bed of Vhawanthari
faver, 1 has o large cacliment ared. e average rin full of the curchment arca ol the river
varies from 1400w 1600 ann. Al these factors indicate that the annual sediments
peplenishment capacity of the Vhawanthari River is good cnough to sustain the proposcd
production.

3.3 Anticipated fife of the mine:

As the quantity of sand that will be mined every year will get replenished every year during
swonsoon. the sand reserve will not get depleted.

- AS ar'f""'.“. e .
ﬂ hutasi) saniosal
(Geoclogist)

wa‘ma&m PO GMMPAHES 2010
e Srgeens { W) ' 715 5‘.’;‘?‘,’;‘_,‘ 8
f. 7. 1. Rz Amkin sviivafs. ; ieoe

Foren maiea-amEe _,
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CHAPTER-G
PEVELOPMENT AND PRODUCTION PROGRAMME
6.F Ndiethod and Development:

Miming will be by Open-cast Semi Mechanized or Manual Mining methad as per as per
rule 3 of 6 Madhva Pradesh Send (Mining. Transponation. Storage and Trading) Policy
20019, Skimming  in kover of 2.0 m. The excavation of sund will be restricted 1@ 2.0 m
carried out Open-gasi Semi Mechanized or Manual Mining method due 1o waler 1ahie
el m 7 00m Open cast methad adoupliog a system of shallow pit in sand

The loodoie of the send will be done Open-cast Sern Mechanized or Sanmial Mining
ctiund

Mussimum depth of sand minirgz in the Vhawamthari Hive bed — 240 meter from
surfaee without distorbing the water tuable.

Phe mine is o river sind mine and docs not require much developomen work. Only a ramp
will he construeted tram approach road @ the river bank 1o approach the mine and smp
will by isintained w connect the approach road o the mining area.

Ihere is na bench needed in river sand mining bence bench wise mining ¢an not be
proposed.

As per the restrictions imposed by Madhya Pradesh Minor Mineral Rules 1996, Madhyn
Proadesh Gond Khanif Bet Ka Utkhanan asd Vacsapa Vissyamon Nirdesh 2006 and the
additional comditions inposed By Geost o1 Mudbyb Peadesh  and as the Mimstry and
Fanronnsent st Forest 0N No, RE300271 20200 3848 1] i1 dated 24.52.2013 and as per
pile 3 ol & Madlva Pridesh Send (Minmse. Hanspeniation. Sieage andd Trading ) Policy
319 | e Liosernmsent of Madiis s Pradesh bas imposed the tolic ss i restrigtions on river
bead sand mining

I Alining =hall nel be carned o sorthin 200 m ool ans bridee National T hphway! S
highwan

2 Atining shall not be carried out within 200 m of wmy natural water recourse, dum ete

1 Nining shatl ooy be carried oot within 10.0 m from the banks of the river

4. Siining shall be coarried out up to masimum 3.0 m depth or bed rock in the river

Ihe Ministry and Environment and Forest OM Ne. 1-13012/12/2013-1A-11 (1) dated
1 17,0013 imposed the [ollew ing restrictions on rivdr bed mining.

1. 1he mining activin shadl be done Open-cast Semi Mechanized or Manual Mining
method as per rule 3 of 3 Madhy s Pradesh Send (Mining. Transponation. Storuge and
1 racing) Polics 2019
T he depth of minsing shatl be restricted o 3mowiaer Tey el whichever s less

lur camying ot mining in proximits o sny beudee and or embankment. appropriate
satets cone shall be worked out on case 1o case basis 1o the sauslaction of
S1OALTSEIAAL wking imo account the sinuciural parameiens, location aspects. low
e cte.. and no mimng shall be carricd out in the satety zone se worked out

Vi wase of wmansportation by road, the transport vehicles will be covered with laurpoline

1w mimmize dust sand particle emissions.

1

:_\W i ' g
t;iﬂa:ﬁ'!am ' )
aifis s | ) 3

R #. 1. Rz anhin srilE
Toren matma-amoe
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6.2 Pradaction Progranane:

Sand deposition 1 the arca s Aol ol paitonm thigkness, the thickness af the sand bed
> 02 m FThe water level i the praposed minipp arca gocs up W0 2 1} m helow the
acncral saml fesel m the aea Juring summer. It is proposed skimmied the sand
leaving 8 240 m thich fayer o8 river bed . Excavation will be restricted above water
tevel which will net aftect e wrbadizy ol the walker and o heavy vehicles and
machine will be used.

Iay order 10 protect the scural permeability and porosity of the filter material due 0
compaction of fer sonc of rver bed. no heavy vehicles and machine will be used.

Yeur wise production

Year | Tvotat | Er:;ith— | Geological | 60% arca '"T” “Depth | ‘i’mpc;s;d“j
area | [m) Reserve (m’} Mineable of total | (Removal | Production of 1
{m’) l I | areaasper | Sand) | sand. m /year ’.
, | =y Guidelines | . i
1 L Yogoenn | 20 94810 T T 2590 I 70 m ] 59880
2™ weny T Lt Gisih ' T3040 2.0m T s9880 |
Woyear | 49900 ! ag | oamie | ] 29940 10m 59880
¥ year | 49900 | 55 T “oagio | | 29980 T20m | 59880
e [ B WL L

6.3 Transporiition infrastructure:

e sund is generally transported by the tractors, ii;ppcrs:‘dumpersil‘ﬂmlcrfﬁxmvazor. The
capacity ol the dumpers penerally wsed is 10 av’. The mining of sand is mostly carricd oul
in 8§ months from November to June. The mining will be carried out only during the day
me 1. e, fram 8 am 1o 3.0 pm. The estimation al ayerage requirement of dumper irips per
iy s per hour is gisen below:

Thcttls | i e . N i )
sand Produghoen yow e ] | Segibes” -}
 Nuor working days mayear =" i, I TSP 240days |

- Av. Sand Productioniday 1 59880/240 4,» y 2495 m —_1

Carrying capacity of dumper | B —

- Av number ol trips requirediday | __2495/1Q 1 . __]
No ol warking lmur;i-’_da}'___ B 1 o - 2 9 hrs :
Averaae no ol tipsthour P 24.95119 ‘;___ 297 ) I

_ Loader/Excavator | ixk lm’ ]

The mine is well connected to all weather from village Chicholi via a kachueha approach
roud which joins 1o Chicholi  road by 1.0 km long village road. The approach road 18
connetted 1o the mine through @ famp.

M:;-‘Q‘/ Ashtiosh 8anivashi
A { i e

O A AT e B S0l0gist) 10
sires s (2w L HIEMME 552010
.5y e wgho srrRum B ML LT -
Fron mem-amne 3
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CHAPTER-T
ALAN POWER DEPLOVMENT
employment is abaiated below!

Te average duihy

Suees b Tohilled = 2 | e

boslers T Unskatied 3posidening 2 OMS offom)

: R | - - il |G T
CHAPTER-8

USE OF MINERAL

wand s 2 very amponant minerl for aur society due o its many
making conercte. filling roads, building sites. bri
he said mined from e mine

AT

Ashutosh Saay.shi

t_\g\/ {Geoiggist)
t ! ?’,ﬁW@?ﬁMj’hSSﬁﬁV‘

TR A AEDR - HE A
R s (AT} OI0M3 15343
R.7. 5. Rz amfin mvoiee i, e

R walaa-ammme

uses. it can be used for
ck-miking. making glass, sandpapers. et
will be mumly used n construction industry @s @ fe

1n
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~ CHAPTERSY
CONCEPTUAL MINE PLAN

| here exias some factors which make the river sand rich. The K1 of the origin of the Tiver
and mine site are PU48m ard 271 The so much fevel difference mahes casior e ranspan
thie sand by swater from ils incatchment sreas. | he river and carmy much quasntity of
appregates’ graved and boulders. The length of mine site from the river orgin is :}pﬁmximﬁ:i;\
30 ke Tt means the ineachment arca is much more. Thd vk tvpe ol the segion is Tirodi
Giscissie complex which is medium 1o course grained. The wpography and climatic condilion
v vers much Belplul to the gencration. ransportation. deposition and even erosion we. Fhe
tepoeraphy 1s hills is upper part of the river where sfope is approximately 30" and in the
lesver part the wpography is small plateau type which is undulating. The slope of the lower
paris approximaiely 10-1 5" The slope give momentum to the rain water and momentum of
water increases the pencration of sand/gravel. The climptic condition assist in breaking of
rock 1 here are much emperature difference in the region Lo initiale and increase the rate of
weathering of rock, There are highest temperature n:ma?ns in sunimer season approximately
13 amad lowest lomperature 0 winter season approxingtels 4 The average raintall of the is
fo0tmmy | he heavs rainbdl provides plentiful water Tor the ransport of sand. Instead of the
river transport and deposied the sand every years. Theabove ol sand may be depusited in
cvers vears there fore the mining miay e continue severad rears. indeed the production may
be ticreise as mining pits provide deposition space o the sand. As the RE diftercace s much
mare the current veloeity of water is more it erodes much quantity ol sand.

Foand 1 se- Fatal Area _ 49900 m”
Mineable Area - 29944 mt
Bilocked area - 19960 m~
/.J
Ashu‘:‘,- - .'.-: Sa.t“.l 3: 1
‘Gﬂ.ﬁ }ngs“-’ b .}J?‘
: i < s 5
4 ROPIDGMIPT15512075
'3 3:' I '..,—_-3:,:,?‘3
Vi £L/
e FE AT 12
Tferes sgeeas (A )
& 7 2zanfimsrisa

e eaiea-ammme
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CHAPTER-10
ENVIRONMENT MANAGMENT PLAN

{#a~e Line Informationi-
{11 Existing land use; - The present land use is nothing excepl ©

deposited and eroded. i c.
(21 Water regime - The widih of the wger channel is 10m. The depth of the watcr 15
sason the maximum flood level in last 30 year 1§

I O excepl rHny Sedsoi I3 Fabny 5S¢ ‘
Mo Phe quantity of waler is not so vood 1o donk 1l without fltering and (reating.

agrcultare propuscd only .
of the village b the area s 1.0 km. The puptilition
| the villaget belong o STSC. The villapers are

very yoars sand 13

1 he water is utilized m
13 Muman Settiement: - Focation
of the village s 3979 no. The most o
dependent on agriculiure W ork. .
(4) Flora: - There is not any tree in the arca where minine will be done. There are sagon
and satkata tree on the river bank along the arca.
{51 Fauna: - There are monkey. fox ete. in the region. There is aqualic organism such as
fish i the niver.

1L ENVIRONMENT IM PACT ASSESSMENT

10.1.1. IMPACT ON LAND: - Indeed the land is waste land. the mining activity will not
polluse the Land but haphuzard of sand may poliute the land due 1o spreading of sand over
the fand. The stepes will be taken 1o stop spreading of sand here and shere.

.12, IMPACT ON AIR ’

[ he umpact on the air will be negligible. As the production is only 249.5 m per day. The
et tic mosemaent is only oue soaree of poliution, In the mining process there will not

reguire Blastuge. Hhe leawding o saed will e dose Opgm-cast Semit Mechanized or Munual

Nining method.

10.8.3. IMPACT ON WATER

As under water sand mining will not be done. [he impiet on quantity and quality of water
will be very less, As mining will be done appros Jum awgs from water channel the possibilily
af =and pusing on water w ill he mipimum lh-mugh we use environmenl managesment
schemw.

10.1.4. IMPACT ON FLORA

I'here are not any advianee impact on the Hora because the threes are not directly effected due
to mining activity. The sand mining will be done 10m distance from river bank and slepe will
be 22.5". Therelore possibiliny of falling of tree is sinimum.

LO.LE IMPACT ON FAUNA
[he mining work will be done in day time ondy. Therefore the mining activity will not

imterlere i the movement of wild fauna, The aquatic organism ma affected on the aguatic
organism witl be minimize by implementing em ironment management scheme.

10.1.6. INMPACT ON SOCIAL STRUCTURE:- All the worked will be nearby village.

[ hetetore the social structure will net change. The migration of the worker will stop in some¢
level. The vearly income of some 40 person may inercass.

o= - X

A A aEwR Ash:
v sreeer {awre) | (Casinae” S
R. 71 2. Re smglin mrolem . ROPIDCME oy
o sata-awme ¥ iy A _::_-’23;

N ) L9405 310 043
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2 ENVERONMEANT MANUWMENT PLan
W2 LD POLLETION |
Indoed the famd 2 wasic bimd the mmme actovity will pot pelluie the fand but ?“tq'{wd
of i o peliue the lond dae w w:l;;;-,!m.g; of <k ever the fand Fhe siepes will be
tabom o stap spreading ol sand hore snd there -
(a1 Provtsion will be made to siep spresdine of sand pn ground. The carfier of the Tractos
will be well mamiancd.
iby Over loadine will e siderly stopped _
i) Mainienance of the wacior will be done on specified place. It hes been shotin
chvirnmnent plan
(i The planaion will be done along the river bank.

1022, RECLAMATION i

The propesed ming is af raver bad sand mining and only Ivolves xm;:pigzg of thin lavers of
sand Jrom the river hed. No pits are proposed to be dug khat necd backfilbng Also thers wikl
Ao chanee in the post mimag kiad patiem Plantation 1s oot possible “fihzn 1}:: fease aren a8
the sttt is in the river hed. However, 1t proposed 1o do some plantation ot local species ol

trees akoge the approsch road and along the oo hanks b here cver passible

" e ——
Sr Ao Yo  Nool Pl |
0 1" VYer | Jod |
3 ] ™ Year RELL .
3 _'E‘T_Yca_r_ I [ ﬁ"lx} j
! 4" year e |
| 5 , Py | (]50 |

.23, AIR POLLUTION | |
There will be seligible ar pollution due to mnmg achiit.
|
.24, MIEASURE TO CONTROL AIR POLLL 'l'H?-’\
ot Water sprank g vn e skl e o ‘ _.
thy betone lamdime or apspostang the widernd water sg?mal.hng will be dune.

| . 7 YT T
.23 WATER POLUUTION: = there will be neghusble water pullation due to nuning

el
|
10,2,6. MEASLRES TO CONTROLS WATER POLLUTION

ta) Uil srease should be stored separstely. ..
(hy Contaminate water should not through in the slreanil of water.

| -

Ashul:

T .
| “8i )y @fﬁf

| (Gedlogist)
S W ,,| DM/ 5501

e S AR : e
oS s { awea ) ,
. 7. 0. R aiin swtia i
Prnsaian-amEr
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CHAPTER-11

MINE CLOSURE PLAN

Phe details of mining is as follow. Bench parameter- Bench of top soil 0.10m height x 20 m
there are laver of deposit soil 1.3m thickness only. The slope will ke 23

Bueach af sand:- The height of the bench will be 20 m The widt

I of the beneh will be 2.0 m.
the stope wilf e 237 Fhe merease m the depth of the river will be 2.0 m which will be [ilt by
the ver on rainy season.

Sides will be stabilizing passage of min waler. The mining arca will
be feneed.

Tand 1 se-  Tatal Aren

- 39900 m°
AMineable Area - 249940 m"
Blocked area - 19960 m~

Ashuioss S i
fes . 4 l}' —HJ?I
I { :r—.cicgzs:j
| R .-f'_ ?Mf-.'?Pi‘f!;S:zG‘.-:
i "E’:_F‘*':ff':,f'“"z

—
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1%

&y



836

CHAPITER-12

STRATEGY FOR PROTECTION OF RIVER COURSE, NALAS, WATER TANK,

VILLAGES, IMPORTATNT MONUMENTS IF ANY

ihe sand nuning s proposed in the river bed of Vhawanthan River. Chicholi village.
pnportst monuments in the close vicinity ol the mine which not get affecied duc o mining

Sulpvals

[ he following measures shall be taken to mitigate the adverse impact of mining on the river:

-d

L

0.

.-'-I

5.

4

1t

g

River bed sand mining may crode river banks. which may afleet the riparian fora and
fang o prevent the bank erosion. it is proposed 1o feave a safety zone of 100 m
along the river bank.

L comrol the excessive excavation ol sand and Bed dizging loading shall be donc

Senm Mechanirad.

Mining will be carried out above the water Tevel and will be restricied to mENEmum
2 s da.plh above water label without disturbing the water Now, hence any strategy [or

profection b save TIver Course is not required,

Due precautions shall be taken 1o maintain the channel slope so that upstream crosion
as o result of an inerease in channel slope and changes in How velocity will not 1ake

place.

Plamtation is not possible in the mver bed: however logal species of plants shall be
planted stong river bank and along the approach rowd

[ stremm mining shall not be carried out. The sand remoral will carried out only from
the Viseaanthart Biver,

Sumd miming drca is sulliciently sway from man made land uses like water tanks.cte,
I'be project will have no gifect on the habitants of village as sand removal arca is
sutficiently away from the villages and. no wastes will be generated.

Sand will be wansported in tarpaulin covered vehicle to avoid emission of dust during
ll";tl'lﬁp{ﬂ'iii[ﬁiﬂk

Water spraying shall be done in the access road for suppression of dust during summer.

Mining and transportation of sand shall be carried owt only during the day time.

| frere 15 no mmumml monument is present near the pmpﬂbnd arca.

P

AR
asfores oo (s As .f." S&itvashi
. 7. 0. Rz amfin mroiea . il bt i
Foren avatier -araene B 200logist) 16
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CHAPTER-13

ANY OTHER RELEVANE INFORMATION

S other relovand informpnion 1s regenred.

Applicam

Alfs MP State Mining Corporation
Bhopal

N

R SA AR
enfanea e { wt )

& & g Reankinsyiia ik
e waiea-mmER
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Prepared by RQP

Ashutosh Sanyashi
ROP/DGMMP/155.2016
Shiv Park Colony
Amieshwar, Mahadev Ghat Road,
Durg-4911 11
Moh-083197567135, 9406319043

Ashuiosh Sanyashi

N {Geolugist)
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ANNUAL REPLENISHMENT AND WATER LAVEL IN THE LEAN
SEASON

oF
CHICHOLI SAND DEPOSIT
VILLAGE- CHICHOLT TEHSIL- KHAIRLANJI
DISTRICT- BALAGHAT , STATE-Madhya Pradesh
KHASRA NO. 463, TOTAL AREA-4.990 Hect. [VHAWANTHARI RIVER]

APPLICANT
M/s MP State Mining Corporation

Bhopal

PREPARED BY
Ashutosh Sanyashi {Geologist, RQP)
380/25 Shiv park colony
Mahadev Ghat Road
Amleshwar, Durg (C.G.)
Chhattisgarh

Registration No. ROP/DGMMP/155/2016
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INTRODUCTION

Replomshment of mined ot area is she most IMPOrIANL 3ctivity, As a result ol mining
speration as the original protile of fand will be altered. The proposed mining area is river'nala
bedd sand mine. Topography of the arca is almost flat. Since the mine is a Declared River Bed
Sand mine.

Sand is an essential minor mineral used extensively across the country as a uselud
canstruclion coastituent and variety of other Uscs in spoits. agriculiure ee. It is common
koo lodge  that punerals are nen-renew able but this form of mineral naturally gels
replonshied from time to b I a gien rver syslem and 15 very much um:m:iamd. to the
hs drological exele m g river basin. Sand mining has become a widely spread activity and
does not reguire a huge set up of rechnology. the number of venures has increased
evtonstsels and §1t has hegome A fuot loose mdustry in itselt but the backward-Torward
linhages are boconung stronger as many arc senting employed as well as the construction
acviviy  ndustny requires this mineral at consistent rtes. This mine is providing work to
s aral people and i 1s good for ermployment.

Proponem applicant M's MP State Minine Corporatipn. Bhopal had applied for Chicholi
Sand guarry of sand Lo the s per consent Ns MP State Mining Corporation. Bhopal. As per
comphanee of the order RQP has to submit Mine Plan as per River / Stream Bed Mining
Policy Guidelines of the area preparcd in accordance 10 the Mining Plan Format. The applied
arein (s on Vhawanthard River.

The Sund us geologically siliceous in naturc and fine grained and mainly used in the
constriction of building & road ¢l As per the gazelie notification of Madhya Pradesh Govl.
A1 nen working and fresh sand deposit gram of M's MP State Mining Corporation. Bhopal.
the existime amd Tresh quarry RQP has submit approved mining plan and progressive mine
closure plan.

Fierelure e ROP submitting the mining plan and progressive mine closure plan for
approsal o the competent authority by utilizing the services registered RQP Ashutosh
Savashe. Dhe arcais Gove: Bhual Tamd of Govt of MP. Area presently not use in agriculture
activiny . Ne tarest land invelve i arca

Common factors of sand replenishment for the replenishment of sand
the flowing study reveal the actual potential of deposit of sand in river
course after completion of potential mining activity per annum.

GEOLOGY/LITHOSTRATIGRAPHY
. GEOMORPHOLOGY/SLOPE/ GRADIENT/DEPTH OF
WATER CHANNEL AND GRAIN SIZE/ MEANDERS
TYPE/STAGE AND FLOW OF WATER / FLOOD PLAIN
CLIMATIC CONDITION/ANNUAL PRECIPITATION
EROSION /WEATHERING

ACTIVITY NEAR RIVER BANK

ENGINEERING STRUCTURE STOP DAM / CHEAK DAM /
BARRAGE/ HYDLE DAMS.

8. DRAINAGE/TRIBUTARIES AND ITS CONFLUENCES

9, ANNUAL REPLEISHMENT

10.WATER LEVEL IN THE LEAN SEASON
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11.CONCLUSION

01. GEOLOGY/LITHOSTRATIGRAPHY

; 'I'ugmgmf;h_\ {;l‘ the t’iz-iimt; - AR fhc ;_;:cﬁfm{it-‘“-i 15’395{%3”31“% and depastiion of the sand
Beoserny auch inliuchoe v the regtonal WPOETAREY 11 15 necessary e exnla s
opograpls . The feneth of the river from origin o mine sitle is ﬂ?f;mxi;:t?i?:“ 3:'5;]5" ;:;?KE:;
maer part of the lengih of the fiver through which it passes is hilly wermin. The slone of the
hilly terraan is approximately 307 As the lower pant of the region has several small plateaus.
the region is undulating. The average slope of the region s approximately 15" The Loprost
MS1 of the arca where the fiver is originated is 1048 m. The highest MSL of the region Is
148m. The AIS] of the edee of the bank are 271m and 270 m respecitvely, The hizhest
MSIL of the sand heap is 275 . The edge slope ol the hank of the river are 29° and 44°
respectively. The channel width and depth of the river other than rainy season are 20m and
1.82m respectively.

2. Physiography: - The region is semi acid. The summer starts rom March. The highest
femperature remains during the summer. 1t 15 approx 45" ¢. The summer season continue Gil
June. In Jupe ram starta and continue up to Seplember -October. The average rain fall in this
region is 160mm in yvear. Ehe wanter start in Ocetober and remains dll February, The lowest
e peratufe remains in winter season is approximately 2" e. The population density is low in
comparison Lo the other area. The cultivating land s lpw.

4.3 Regional Stratigraphy : - Lhe stratigraphic sequencee of the region is as [ollows-

S Ne i it Portion ['] ower Platean Portion |

I Firodi Gneissie Complex i Soil |
| 2 i Malajkhand Granite 1 ‘___h_fla-z:r'um' e

3 _ Tirodi Gneissic Complex
a7 o [ Malajihand Granite

Top soib: - The thickness of top soil 0.10m in river average. The colour of the soil is

reddish. 1t 15 sandy.

Morrum: - It is reddish colour. The morram is course grained,

Tirvdi Gneissie Complex: - The major part ef the incatchment area has been covered
by these tvpe of rock. T he exposed portion of these rocks has been severely weathered
and Tragmented, J1 s medium 1o course grained. It comprises metapeliie. quartzie.
brnded magnetite quartzite, cale sificate rocks. amphibilite and meta-ulramatiles. The

E;l I

[ite of the rock is more than 2 billion vears.

4. Malajkhand Granite: = The origin portion of the river has been covered by the rock, It
has been in the below of Tiredi Granite complex in the river. 1t is massive compact and

hard.

3. Local Geology:- The Steatigraphic sequence of the region is as follow-

Lower Phiteaa portion | Age

Suil | sub recent. [ '1; &

: >
e ' AshidTos) Sanyashl
ST (Geologist)
7 i AR PO RIDGMIMPI55/2016
s oS { T ) 74 715, D0A0R31E043
. %, 5. e wrehin mwoiem fa.

B e e



rrr Mm

vy

AR R R R RN

848

e T - & i " PN SO
Err:-::eni =

Mesrum

| gpper cretaceous

Tiradi Greissic Comples

Makabheod Granite o s er Crelacenis |

02. GEOMORPHOLOGY/SLOPE/GRADIENT/DEPTH OF
WATER CHANNEL AND GRAIN SIZE/MEANDERS

EFhe district hies on a pan of Dirodt Gaeissic Complex at a zeoeral elevation betwween 303
aind 2995 usd wath an elevation of about 271m. The entire distriet s charcterized by a
tpical |rappean geomorphadogs comprising exiensive plain. low bving bills and hills clusters
with gentle nestherly slope. Western, south. mmh*casicm parts are highly undulated with
broad Mt tapped hills. cluster terraces and isolated hills. A number of hills caped by Interite
are noticed in the north-westent, western part. The central area is plain with scattered
hitlocks. The highest point 608m msl occurs a few! Kilometres south-west of Balaghat and the
lowest part s about 271m in the Vhawanthari and Wawanthari river vallevs. Bad land
topoeeaphy alone smmal! aalah courses and scarp development up 1o maximum of 20m are
quic esmmon along the rvers. The general slopey are from south to nosth marked by a
number of simalt rivers whieh Later join the Viemanthari River.

2.0 Sunls

Phe soil m Balaghat disteiet s of mived tope and there s no distinel boundary in between any
P tvpes of soels There are three categornes of solls siennticd 1 the district arca-

Cabblaeh cotton Soil
Ihese satls are dark grey 10 black m color. composed of clay and are plastic & sticky in

maure. These soils are lertile in nature and denived from decomposition of trapping rocks
Renving thickness of' 15 em o 2o, These soils cover major part of the district,

il ateritie soil
Phese sohs comsist of sandy loam w clayey Joam and brick red 1o red in colour.

Lhese suils are derived from weathered ferraginous basalt and are found around Amupaon and
Hivods blogks.

(o Huvum soil

Phe alluvium s of mised oriein & comprises of silt & clay and admixiures of these in
varving propertics. The oceurrence of alluvium is ¢onlined to the bank of stream and rivers

>

and usually 3 1o Em o thickness,

03. TYPE/STAGE AND FLOW OF WATER / FLOOD
PLAIN

Ashucosh Sanyasht
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dof 3

Hhe A hovanban wre the saen rivers of the Jsiodt How aleag the porthern  direction
respectively  while independent small piver sistem of the Balaghat with its numerous
trbutarics flow in south central part of the disincn

04. CLIMATIC CONDITION/ANNUAL PRECIPITATION

Ihe cimate of Balaghat distriet MP characterized by ot summer and general dryvness excepl
durine the south west monsoon scason. The year may be divided inta four seasons. The cold
season. December to February is followed by the hot season from March to about the middle
ol June. The period from the middle of June to September is the south west monsoon season.
retober and November form the post monsoon or wransition period The normal annual
rainlall of Balaghat Diswrict 1s 1020.2 mm Batushat district receives maximum rainlall
duriize sowth  west mensien penod e, June w September. About 92.3% of the annual
eantall reeeised during monseon season Ondy 7.7 of the annual rinfal) akes place
Botween  tohers 1o \‘I“_\ portod Fhos surplus water (o grovnd water secharge is available
only dunng the south  west monsoan pertod. | e masemuns rnafall recoived at Balaghat 1s
U873 mum and minimum ot Susner 8634 mm.

fhe normal masimum temperature recorded during the manth of May 1s 3990 C and
minimum durnng the month of January .60 C. The normal annual means maximum and
misimum femperiture of Balaghat distriet is 3130 C & 33.50 C respectively.

During the south- west monsoon scason the relative humidity generally exceeds 88% (July /
August month), The rest of the year is drier. The driest part of the year is the summer season.
when relative humidity is less than 33%, April is she driest month of the vear.

The wind veloeity is higher during the pre monsoon poftod as compared 1o post muensoon
period  The masimons wind velocits i< 2700 km o e observed during the month of June and
a7 1 ki e during the month of Sovember. The average normal antual wind
weloailr ol Balaghat distiset o 139 km o

Ashutosh Say yashl
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{Drainage & Basin Map in figure)
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05. EROSION/WEATHERING
The three Tactor f.e. wind, sun and water are three big factor of erosion and weathering of
rock type. among these the zenith is all of ils water. The processes are delinitively
independent. but not exclusive.
Weathering is the mechanical and chemical hammer that breaks down and sculpts the rocks.
Lresion transponts the [ragmems away.

*;? _ Ashulooi\Saiyashi
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W orking toecther they create and re cal manels of nalure from wemhlimg bowlders high m the
mountans to sadstone arches in the parchod desert Lo polished clifls twaced against violenl
s

W ater is natare's most versatile wol. For example. take rain on a frigid day. The water pools
i eracks and crevices. Then. at night. the temperatur¢ drops and the water expands as it turns
o ice. sphiting the rock like 2 siedgehammer 1o @ wedge. The next day. under the beating
sun. the ice melts and trickles the ercked fragments away.

Repented swings in [emperature can also weaken and cventually fragment rock. which
expaids when hot und shrinks when cold Such pulsing slowly tumns stones in the and desen
1o sund. 1 ikewise, constant excles from wet to dry will crambic clay.

fits of sand are picked up and carried off by the wind, which can then blast the sides of
nearby rocks. bultine and pohishing them smouth. On the scashore. the action of waves chips
wwas at chitfs and rkes the fragments back and lurth (nio line sand.

Weathering- Weatbering is the interaction betwicen the clements in the atmosphere and
the rucks expased at Parth’s surtace. The atmosphere can mechanically break down the rock
through processes such as ice wedging. and it can chemically decompose the rock by a
varicly of reactions. Note that weathering is the Tirst siep in the genesis of sedimentary rock.
1he a.;musphcrc breaks down and decomposes pre-existing solid rock and forms a layer of
loase. decayed rock debris. or soil. This unconsolidated material can then be transporied
casily by water, wind. and glacial ice.

Transportation- Running water is the most effcctive form of sediment transport. All
rivers carry large quantitics of sediment toward the seq. This fact is readily appreciated if you
consider the great deltas of the world. cach formed (rom sediment transported by a river.
fndecd. sediment is so abundant in most rivers that a rives might best be thought of as a
systens of water and sediment rather than simply a channel of Nowing water. As clastic
sediment i qronsparted By o river, B is sorted and separated according 1o gramn size and
compositon. Large parteles accumulate 10 high-cnergy environments as gravel. mediwin-
sized griins are concentrated as sand. and finer matenal settles vut as mud. The grain size of
the sediment correlates with the energy of the transporting medium, Thus. large particles arc
carried by rapidly moving streams with high amounts of kinclic energy: only small particies
are transporied by slowly moving strcams, Wind. glaciers. and shoreline currents also
wansport. sediment. but their activity is somewhal restricted to special climate zones.
Cemponents lrom dissolved minerals are carried in solution and arc uliimately precipitated to
form [mestone or salt. for example.

Deposition- Prohubly the most significant (actor in the genesis of sedimentary rocks is
the place where the sediment is deposited. The idealized diagram in Figure |.7shows the
major depositional systems. The most important ¢ontinental sysiems are river {Huvial)
systems. alluvial fans. desert dunes. and margins of placiers. The major sedimentary svstems
are represented in this idealized diagram. Most sedimenl moves down slope from continental
Bichbands toward the vecans. so the most important sedimentary systems are found wlong the
shores and i the shublow seas hevond. Sedimentay systems can b categorized in three
sroups: continenstal, shoretine m'uns-i!ir.an}. and murine. Systems include the shallow marine.
which cover parts of the continental platform, recls, submarine Tans. and the (loors of the
deep-ocean basins. Between continental areas and marine areas are the transitional. or mixed.
environments that oceur along the coasts and are influenced by both marine and non marine
processes. These include deltas. beaches. barrier islands. tidal flats, and lagoons, Each

o Sanyaghi
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depositional sysiem imprints speific characteristics én 1he jocks formed within it A small
derosinonal area within g system creales 3 {ates—3 buds of rock wah distinet chemical.
: biolesical chagctenistics creaied by the environment. Thus, a delia sysiem
produces many diffcrent Dacios. for examipic. “«L“{fﬂwﬂl deposited in chansels. bepween
channels, and a1 the mouths of channels. | Bsiufﬁf}x:' extures. composiions. sedimentary
syructures. mxd Tossil assemblages dovelop in cach lucies. |_"’ Compaction aml Cementation
Ihe fid stage in the formation of sedimentary rocks is the transformation of laose.
anconsolidated sediment mia solid rock. {:‘ﬂmpm’.lm_nl aeeurs when the weight of overlying
material. which continualh  accumulates in a sedimentuny environment. compresses the
sediment buried beneath into a tight. cohereal mass. Wet mud consists of 60 1o 80% water.
mrost of which is driven eut during compuetion. C}'*m*mmliﬁﬂ occtirs when dissolved jons.
carred By waker sceping through pores. are pmﬁrfi?ﬂmeﬁ. Com:lwn. cementing mincrals are
calcite. quartz. and iron oxides. This post depositional crysiallization of ccment holds the
srams of sediment topether and is @ fundamental process m transforming sediment ite solid

physwcal. and

rock
06. ACTIVITY NEAR RIVER BANK

Am man made activiy such as miningtrenchingrchamclling/canal ete. produce large
quantits of fines of exiting rochs which transports in piver bed nuay deposited nearby the area

113 Civar coursy.

07. ENGINEERING STRUCTURE STOP DAM / CHECK
DAM /| BARRAGE/ HYDLE DAMS

Man made structure like stop dam/ check dam /barrage and hydle project/

huge dam. Alse affects the sand flow and act as check over the sand

deposition in downstream arca. Near to these structure sand deposited aand

huge silting maybe obscrved in mainsiream along with catchment. This

check is major cause of retaining sand from place to another devoid of sand.

08. DRAINAGE/TRIBUTARIES AND ITS CONFLUENCES

Lntire Balaghat district fies within Vain Ganga basin, Wawanthari sub basin ond is drained by
prominently southerly flowing rivers Bag. These rivers and their streams give dendritic drainage. H
Biver, Kanhhan River The district area is located betwean surface elevation 225 and 608 msl.

09. ANNUAL REPLEISHMENT: - Annual replenishment is as-

Table - 7 - ANNUAL REPLENISHMENT CAPACITY OF THE SAND IN
BARDALA SAND QUARRY

[In Cubic Meter)

Quarry name ol Area | Replenishment area Depth (m) ] Quantity of
(m2) {m2) [ sand (m3)
CHICHOLE SAND | Joggn | 29940 | 20 | 49880
DEPOSIT | | i'

C‘—\:{"TQ\/ Ashuiocly Sanyashl
(Geologist)
m?:m{m) CLIGMAPTIS5/2016
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10. WATER LEVEL IN THE LEAN SEASON

water levels in a area is an imgortant component of Hyd
nge in ground water

yacaton of ground ? fﬂfl §§ ;mﬁybiif::
of 28 15 @ physical reflaction of aguifer system. As the chani Bt ki { .-bwsurfar:e geo
1o pround water balance and its continuous records provide direct informabion O 59

enwironmental changes due to withdrawal of ground weter. To MROnItor zhg St & 3"‘:‘:;:
fluctuation, change in quantity and guality of ground water, CGWB has z;«stanfnsneﬂ. Ground ;: .
monitoring wells and piesometers in entire Balaghat disitt. The monitaring of ground water 16V s
in these wells i being carried outl by CGWB during the month of May, August, November an
Janusry. High feguency ground water lovel monitoring is being carried out at many piaces deep
pinzometers using autamatic water level recorcers. To study ground water regire af the area pre

maasaos and nost morsoan maps of the Balsghat disirict has been prepared

1.1 Pre Monseon {(May 2022

in pre monsoon period. Mg 2022, depth te water level ranges behween 6.90mbel to 2540

mshul. TTie must part of the district bave water fevel in the range of 8.0 10 12.0 m bl uring

{he pre muensoon waler keved

10.2. Pust Monsoun (Sovember 20224

.

During PPost monsoon period Novenber 2022, the waier level ranges from 1.07 m bgl o
15 08 mbgd 11 is vhservasd that in most part of the distrigt the water level lies wathin 5.00
mhbel. During past mansaon period water level beiween 3-10moccures in N-W &soulh-

gastorn part at e disiriet
11. CONCLUSION:-

Vhawanthazi |raverse o kong path and ts path contadt s»ith broad bele of sedimentary and
mictzmorphic tocks i1 the monscon nver erode and tnsisport farge amount of croded material
tsand. groel, silt etel and deposit at meaadenng points of rver. In the Chicholi sand deposit
only 2.0 m thickoess with 29940 - arel tthe Jor production su it 1s casily replenished at the
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SNo |Transportation tation Number of Sand Quantity
date date ETP (Cu. M.)
1|Balaghat 07-06-2020 1 3
2|Balaghat 08-06-2020 94 609.73
3|Balaghat 09-06-2020 213 861.2
4|Balaghat 10-06-2020 397|2,561.02
5|Balaghat 11-06-2020 508]2,993.21
6|Balaghat 12-06-2020 637/3,598.35
7|Balaghat 13-06-2020 654/6,047.70
8|Balaghat 14-06-2020 1455|25,772.54
9|Balaghat 15-06-2020 1356{21,484.93
10|Balaghat 16-06-2020 1783}36,318.26
11|Balaghat 17-06-2020 1588149,236.40
12|Balaghat 18-06-2020 3330(163,203.51
13|Balaghat 19-06-2020 2668(160,669.75
14|Balaghat 20-06-2020 119)1,404.85
15|Balaghat 21-06-2020 1189|7,441.62
16|Balaghat 22-06-2020 905/6,161.06
17|Balaghat 23-06-2020 690(6,129.22
18|Balaghat 24-06-2020 1094{7,941.35
19|Balaghat 25-06-2020 1192{7,256.80
20|Balaghat 26-06-2020 1386(8,612.49
21|Balaghat 27-06-2020 2046|39,511.65
22|Balaghat 28-06-2020 2163(63,166.68
23|Balaghat 29-06-2020 1656(31,646.12
24|Balaghat 30-06-2020 2294166,556.29

<8
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25|Balaghat 01-07-2020 3 30.88
26|Balaghat 01-10-2020 175 837.32
27|Balaghat 02-10-2020 40 125
28|Balaghat 03-10-2020 49 158
29(Balaghat 04-10-2020 35 105
30|Balaghat 05-10-2020 97 291
31|Balaghat 06-10-2020 229 687
32|Balaghat 07-10-2020 154 464
33|Balaghat 08-10-2020 8 24
34|Balaghat 09-10-2020 22 103.09
35|Balaghat 10-10-2020 28 84
36|Balaghat 11-10-2020 124 372
37|Balaghat . 12-10-2020 256 768
38|Balaghat 13-10-2020 293 903.59
39(Balaghat 14-10-2020 342|1,068.00

40(Balaghat 15-10-2020 288 875
41|Balaghat 16-10-2020 340(1,031.00

42|Balaghat 17-10-2020 290 270
43|Balaghat 18-10-2020 164 492
44|Balaghat 19-10-2020 43411,315.00

45|Balaghat 20-10-2020 348|1,047.92

46|Balaghat 21-10-2020 270 817
47|Balaghat 22-10-2020 327 990.77
48|Balaghat 23-10-2020 502{1,532.46

49|Balaghat 24-10-2020 430]1,294.00

50|Balaghat 25-10-2020 145 437
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51;Balaghat 26-10-2020 170 516
52|Balaghat 27-10-2020 417]1,275.09
53|Balaghat 28-10-2020 310 948.59
54|Balaghat 29-10-2020 289 900
55|Balaghat 30-10-2020 414(1,415.00
56(Balaghat 31-10-2020 451(1,556.00
57|Balaghat 01-11-2020 273 966.49
58|Balaghat 02-11-2020 418|16,247.18
59|Balaghat 03-11-2020 284)1,043.00
60|Balaghat 04-11-2020 29411,210.00
61|Balaghat 05-11-2020 156 707
62|Balaghat 06-11-2020 180 764
63|Balaghat 45‘:_?-111—2020 75 311
64|Balaghat 08-11-2020 73 286.28
65|Balaghat 09-11-2020 57 173
66|Balaghat 10-11-2020 38 123.76
67|Balaghat 11-11-2020 48 144
68|Balaghat 12-11-2020 37 146
69|Balaghat 13-11-2020 19 73
70|Balaghat 14-11-2020 14 53
711Balaghat 16-11-2020 4 12
72|Balaghat 17-11-2020 10 30
73|Balaghat 18-11-2020 20 84
74|Balaghat 19-11-2020 48 209
75|Balaghat 20-11-2020 42 247
76(Balaghat 21-11-2020 43 140

g0
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77|Balaghat 22-11-2020 52 221
78|Balaghat 23-11-2020 62 269
79|Balaghat 24-11-2020 33 203
80|Balaghat 27-11-2020 121(1,332.56
81|Balaghat 28-11-2020 413|3,735.28
82|Balaghat 29-11-2020 87 553.59
83|Balaghat 30-11-2020 55 438
84|Balaghat 01-12-2020 68 778.76
85|Balaghat 02-12-2020 45 290.49
86|Balaghat 03-12-2020 74 415
87|Balaghat 04-12-2020 195|1,911.73
88|Balaghat 05-12-2020 329|3,677.31
89{Balaghat 06-12-2020 28313,123.68
90|Balaghat 07-12-2020 241|2,680.66
91|Balaghat 08-12-2020 264(2,898.44
92|Balaghat 09-12-2020 33713,694.80
93|Balaghat 10-12-2020 317(3,319.38
94|Balaghat 11-12-2020 359|3,890.40
95|Balaghat 12-12-2020 378{3,740.80
96|Balaghat 13-12-2020 425/4,111.83
97|Balaghat 14-12-2020 377|3,568.69
98|Balaghat 15-12-2020 519(6,362.77
99|Balaghat 16-12-2020 42914,012.69
100|Balaghat 17-12-2020 387/8,614.13
101(Balaghat 18-12-2020 385|3,554.07
102|Balaghat 19-12-2020 409|3,556.19

&6/



858

103|Balaghat 20-12-2020 320|2,776.16
104|Balaghat 21-12-2020 387|3,671.62
105|Balaghat 22-12-2020 43813,938.07
106|Balaghat 23-12-2020 42413,762.58
107|Balaghat 24-12-2020 402(3,907.20
108|Balaghat 25-12-2020 40214,166.77
109|Balaghat 26-12-2020 479(4,579.51
110|Balaghat 27-12-2020 397|4,115.25
111|Balaghat 28-12-2020 379(3,984.12
112|Balaghat 29-12-2020 444|5,055.75
113|Balaghat 30-12-2020 371|4,342.02
114|Balaghat 31-12-2020 283|3,251.72
_115|Balaghat 01-01-2021 22412,571.27
116{Balaghat 02-01-2021 488|4,364.34
117|Balaghat 03-01-2021 581|5,620.22
118|Balaghat 04-01-2021 54814,331.74
119|Balaghat 05-01-2021 621|5,727.81
120|Balaghat 06-01-2021 64716,101.22
121|Balaghat 07-01-2021 837|7,586.56
122|Balaghat 08-01-2021 810|7,588.53
123|Balaghat 09-01-2021 950(8,031.90
124|Balaghat 10-01-2021 960(7,993.83
125|Balaghat 11-01-2021 932|7,982.81
126|Balaghat 12-01-2021 1050|8,617.75
127|Balaghat 13-01-2021 1247(9,375.87
128|Balaghat 14-01-2021 497|5,054.59




859

129|Balaghat 15-01-2021 823(6,978.57
120|Balaghat 16-01-2021 1209|2,874.06
131|Balaghat 17-01-2021 1053(8,045.53
132|Balaghat 18-01-2021 1357(8,938.41
133|Balaghat 19-01-2021 1454(10,033.39
134|Balaghat 20-01-2021 1595(10,473.71
135|Balaghat 21-01-2021 1582[10,574.81
136|Balaghat 22-01-2021 1440(9,982.41
137|Balaghat 23-01-2021 1671|10,582.96
138|Balaghat 24-01-2021 1315/9,027.23
139|Balaghat 25-01-2021 1429|9,813.47
140|Balaghat 26-01-2021 554|4,954.25
141|Balaghat 27-01-2021 1325/8,582.70
142|Balaghat 28-01-2021 1412|9,253.40
143|Balaghat 29-01-2021 1246|8,460.44
144|Balaghat 30-01-2021 1797|52,881.29
145|Balaghat 31-01-2021 13719,441.97
146|Balaghat 01-02-2021 1692|10,656.63
147|Balaghat 02-02-2021 1078|7,272.92
148|Balaghat 03-02-2021 12128,000.05
149|Balaghat 04-02-2021 13258,960.50
150|Balaghat 05-02-2021 12678,471.92
151|Balaghat 06-02-2021 14489,055.89
152|Balaghat 07-02-2021 11658,402.18
153|Balaghat 08-02-2021 1457|11,493.55
154|Balaghat 09-02-2021 890(6,779.70
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155|Balaghat 10-02-2021 1296|7,260.54
156|Balaghat 11-02-2021 1157(7,064.33
157|Balaghat 12-02-2021 99816,340.15
158|Balaghat 13-02-2021 1296(7,474.09
159|Balaghat 14-02-2021 1039|6,068.59
160|Balaghat 15-02-2021 1068(6,161.57
161|Balaghat 16-02-2021 975|5,613.75
162|Balaghat 17-02-2021 301}3,131.31
163|Balaghat 18-02-2021 71514,122.15
164|Balaghat 19-02-2021 807|5,088.15
165|Balaghat 20-02-2021 678|5,169.53
166{Balaghat 21-02-2021 671|5,141.85
167|Balaghat __J22-02-2021| 934/5,891.23
168|Balaghat 23-02-2021 751|5,444.11
169|Balaghat 24-02-2021 796|5,542.18
170|Balaghat 25-02-2021 818|5,981.79
171{Balaghat 26-02-2021 855]6,575.32
172|Balaghat 27-02-2021 906(6,502.17
173|Balaghat 28-02-2021 861]6,111.23
174{Balaghat 01-03-2021 1017(6,850.51
175|Balaghat 02-03-2021. 982|6,749.49
176|Balaghat 03-03-2021 1025(6,517.66
177|Balaghat 04-03-2021 838(4,475.22
178|Balaghat 05-03-2021 1010|5,256.74
179|Balaghat 06-03-2021 1166|7,023.47
180|Balaghat 07-03-2021 869|7,787.78
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181|Balaghat 08-03-2021 980|7,627.30
182|Balaghat 09-03-2021 S37|7,454.85
183|Balaghat 10-03-2021 1123|8,028.98
184|Balaghat 11-03-2021 837|6,303.22
185|Balaghat 12-03-2021 945|5,386.27
186|Balaghat 13-03-2021 1076(6,727.02
187|Balaghat 14-03-2021 1128|7,237.93
188|Balaghat 15-03-2021 1211|7,292.25
189|Balaghat 16-03-2021 1142|6,818.77
190|Balaghat 17-03-2021 1104(6,407.02
191|Balaghat 18-03-2021 1069(5,659.09
192|Balaghat 19-03-2021 610(4,197.97
193 Balaghat 20-03-2021 | 1057]5,937.23
194|Balaghat 21-03-2021 1038}5,768.30
195|Balaghat 22-03-2021 11986,533.53
196|Balaghat 23-03-2021 87715,356.61
197|Balaghat 24-03-2021 1149]6,317.74
198|Balaghat 25-03-2021 1065(5,705.11
199|Balaghat 26-03-2021 1173]8,964.63
200|Balaghat 27-03-2021 1011(6,474.71
201 |Balaghat 28-03-2021 501|2,608.95
202|Balaghat 30-03-2021 15 45
203|Balaghat 31-03-2021 44411,927.92
204|Balaghat 01-04-2021 668|3,899.54
205|Balaghat 02-04-2021 627]4,518.59
206|Balaghat 03-04-2021 768)4,057.40
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207|Balaghat 04-04-2021 770)5,486.63
208! Balaghat 05-04-2021 925|56,822.43
209|Balaghat 06-04-2021 956/6,395.81
210|Balaghat 07-04-2021 918|4,286.06
211|Balaghat 08-04-2021 1020(5,156.05
212(Balaghat 09-04-2021 1004(4,844.07
213|Balaghat 10-04-2021 298|2,398.73
214|Balaghat 11-04-2021 301|2,365.07
215|Balaghat 12-04-2021 72914,006.96
216|Balaghat 13-04-2021 821|4,551.24
217|Balaghat 14-04-2021 85314,343.13
218|Balaghat 15-04-2021 570|3,417.42
Ba8 _,219-}Ba|a_?‘;hat 16-04-2021 __.331:}‘13_3_.'6.56 L
i |
220|Balaghat 17-04-2021 84714,061.65
221|Balaghat 18-04-2021 672|3,463.68
222|Balaghat 19-04-2021 587|2,826.63
223|Balaghat 20-04-2021 562|3,114.56
224|Balaghat 21-04-2021 581(3,077.60
225|Balaghat 22-04-2021 552|2,666.43
226|Balaghat 23-04-2021 446|2,253.88
227|Balaghat 24-04-2021 50812,289.49
228|Balaghat 25-04-2021 459(2,020.28
229|Balaghat 26-04-2021 904|15,947.07
230|Balaghat 27-04-2021 554(4,804.77
231|Balaghat 28-04-2021 55215,123.41
232|Balaghat 29-04-2021 611|8,205.69
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233|Balaghat 30-04-2021 391|1,803.19
234|Balaghat 01-05-2021 351|1,576.57
235|Balaghat 02-05-2021 378|1,817.82
236|Balaghat 03-05-2021 433(2,129.88
237|Balaghat 04-05-2021 472|4,624.50
238|Balaghat 05-05-2021 471|2,449.74
239|Balaghat 06-05-2021 470|2,498.24

v
240|Balaghat 07-05-2021 406|2,353.96 '
241|Balaghat 08-05-2021 403|2,237.39
242|Balaghat 09-05-2021 268|1,838.55
243|Balaghat 10-05-2021 369[2,136.79
244|Balaghat 11-05-2021 289(1,867.96
245 Brg"‘;jgij_a_t__ 12-05-2021 a7ijgi7e8e . . {
246|Balaghat 13-05-2021 445(2,470.30
247|Balaghat 14-05-2021 534/9,901.03
248|Balaghat 15-05-2021 979|25,604.58
249|Balaghat 16-05-2021 775116,921.70
250|Balaghat 17-05-2021 575 3,051.10
251|Balaghat 18-05-2021 578(3,431.21
252|Balaghat 19-05-2021 667|3,700.64
253|Balaghat 20-05-2021 768(4,387.18
254|Balaghat 21-05-2021 759|4,482.65
255|Balaghat 22-05-2021 750|4,481.39
256|Balaghat 23-05-2021 643|4,185.60
257|Balaghat 24-05-2021 695/4,450.28
258|Balaghat 25-05-2021 715 4,702.40
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259|Balaghat 26-05-2021 721|4,618.72
260|Balaghat 27-05-2021 762(5,090.99
261|Balaghat 28-05-2021 662|4,241.22
262|Balaghat 29-05-2021 691(4,429.50
263|Balaghat 30-05-2021 395|2,380.43
264|Balaghat 31-05-2021 294]1,939.85
265|Balaghat 01-06-2021 285[1,193.24
266|Balaghat 02-06-2021 770|20,522.43
267|Balaghat 03-06-2021 1223|37,209.00
268|Balaghat 04-06-2021 541)7,911.96
269|Balaghat 05-06-2021 3152,083.44
270|Balaghat 06-06-2021 346 2¢014.62
271{Balaghat | 07-06-2021 107729,470.01
272|Balaghat 08-06-2021 909(13,979.43
273|Balaghat 09-06-2021 70414,830.03
274|Balaghat 10-06-2021 330/3,356.85
275|Balaghat 11-06-2021 706118,007.03
276|Balaghat 12-06-2021 578|4,138.93
277|Balaghat 13-06-2021 1024(16,830.04 -
278|Balaghat 14-06-2021 821(6,026.98
279|Balaghat 15-06-2021 883(18,657.38
280|Balaghat 16-06-2021 959(20,281.31
281|Balaghat 17-06-2021 695(7,587.28
282|Balaghat 18-06-2021 530|3,811.78
283|Balaghat 19-06-2021 670/8,909.03
284|Balaghat 20-06-2021 547|3,793.83
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285|Balaghat 21-06-2021 53513,825.07
286|Balaghat 22-06-2021 47713,567.80
287|Balaghat 23-06-2021 41713,037.10
288|Balaghat 24-06-2021 395|3,979.64
289|Balaghat 25-06-2021 316|3,063.83
290|Balaghat 26-06-2021 314 2.:,722.36
291|Balaghat 27-06-2021 413 3!352.08
292|Balaghat 28-06-2021 508|3,741.67
293|Balaghat 29-06-2021 59 354.76
294|Balaghat 30-06-2021 84 895.62
295|Balaghat 05-10-2021 5 44
296|Balaghat 06-10-2021 68| | 209
297|Balaghat 07-10-2G23 | 89| | 267
298|Balaghat 08-10-2021 109 327
299|Balaghat 09-10-2021 165 508
300|Balaghat 10-10-2021 135 405
301|Balaghat 11-10-2021 1 8
302|Balaghat 12-10-2021 135 458.6
303|Balaghat 13-10-2021 100 . 316
304|Balaghat 14-10-2021 82 262.49
305|Balaghat 15-10-2021 14 42
306|Balaghat 16-10-2021 41 145
307|Balaghat 17-10-2021 83 249
308|Balaghat 18-10-2021 156 468
309|Balaghat 19-10-2021 136 607.98
310|Balaghat 20-10-2021 252(1,368.98
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311|Balaghat 21-10-2021 65 690.49
312|Balaghat 22-10-2021 25411,744.58
313|Balaghat 23-10-2021 264(1,377.49
314|Balaghat 24-10-2021 223|1,317.04
315|Balaghat 25-10-2021 177|1,094.58
316|Balaghat 26-10-2021 123|2,564.00
317|Balaghat 27-10-2021 287|3,086.60
318|Balaghat 28-10-2021 224|1,520.96
319|Balaghat 29-10-2021 248/1,309.60
320|Balaghat 30-10-2021 274(2,380.60
321|Balaghat 31-10-2021 196/1,078.66
322|Balaghat 01-11-2021 202(1,100.00

| 323|Balaghat 02-11-2021 . 357.22
324|Balaghat 03-11-2021 101 511
325|Balaghat 04-11-2021 10 108
326|Balaghat 05-11-2021 9 43
327|Balaghat 06-11-2021 11 109
328|Balaghat 07-11-2021 40 369
329|Balaghat 08-11-2021 81 660.82
330|Balaghat 09-11-2021 111 818.6
331|Balaghat 10-11-2021 29 275.49
332|Balaghat 11-11-2021 163|1,329.14
333|Balaghat 12-11-2021 212{1,607.60
334|Balaghat 13-11-2021 323|3,003.96
335|Balaghat 14-11-2021 236/1,365.24
336|Balaghat 15-11-2021 266(1,905.60
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337|Balaghat 16-11-2021 222{1,394.60
338|Balaghat 17-11-2021 269(2,031.47
339|Balaghat 18-11-2021 104 746
340|Balaghat 19-11-2021 298(3,012.07
341|Balaghat 20-11-2021 296|3,304.49
342|Balaghat 21-11-2021 237|1,444.09
343|Balaghat 22-11-2021 222(1,281.09
344|Balaghat 23-11-2021 341(1,808.58
345|Balaghat 24-11-2021 408(2,494.57
346|Balaghat 25-11-2021 100 615.59
347|Balaghat 26-11-2021 359(1,971.72
348|Balaghat 27-11-2021 397|2,454.13

| 348|3ulaghat 28-11-2021 243[1,384.55 |
350|Balaghat 29-11-2021 380|3,120.56
351|Balaghat 30-11-2021 371{1,970.23
352|Balaghat 01-12-2021 455|3,450.55
353|Balaghat 02-12-2021 34| 371
354|Balaghat 03-12-2021 441/2,570.53
355|Balaghat 04-12-2021 485/2,859.56
356|Balaghat 05-12-2021 339|2,278.74
357|Balaghat 06-12-2021 463|2,780.60
358|Balaghat 07-12-2021 450(2,762.11
359|Balaghat 08-12-2021 474/3,014.28
360|Balaghat 09-12-2021 547|3,461.34
361|Balaghat 10-12-2021 535/3,373.28
362|Balaghat 11-12-2021 535/3,345.26
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363|Balaghat 12-12-2021 381|2,917.36
364|Balaghat 13-12-2021 416|2,867.84
365|Balaghat 14-12-2021 610(6,123.01
366|Balaghat 15-12-2021 654(7,443.33
367|Balaghat 16-12-2021 590|3,476.84
368|Balaghat 17-12-2021 574|3,728.26
369|Balaghat 18-12-2021 524(3,431.02
370|Balaghat 19-12-2021 405(2,931.96
371|Balaghat 20-12-2021 401|2,720.02
372|Balaghat 21-12-2021 403(2,620.40
373|Balaghat 22-12-2021 476/2,930.98
374|Balaghat 23-12-2021 512(3,218.94
375|Balaghat 24-12-2021 45312,917.91
376|Balaghat 25-12-2021 567|3,618.65
377|Balaghat 27-12-2021 183|1,196.04
378|Balaghat 28-12-2021 613|3,680.74
379|Balaghat 29-12-2021 283(2,027.37
380|Balaghat 30-12-2021 444|2,669.35
381|Balaghat 31-12-2021 345(2,194.47
382|Balaghat 01-01-2022 510{9,662.18
383|Balaghat 02-01-2022 54219,797.96
384|Balaghat 03-01-2022 614|8,377.06
385|Balaghat 04-01-2022 493|3,779.10
386|Balaghat 05-01-2022 576/4,180.21
387|Balaghat 06-01-2022 755(9,134.45
388|Balaghat 07-01-2022 678(5,313.04
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389|Balaghat 08-01-2022 650|5,063.68
390|Balaghat 09-01-2022 463{4,218.37
391|Balaghat 10-01-2022 58414,643.30
392|Balaghat 11-01-2022 431|4,303.96
393|Balaghat 12-01-2022 468(4,289.14
394|Balaghat 13-01-2022 573|4,812.85
395|Balaghat 14-01-2022 274|3,111.50
396|Balaghat 15-01-2022 352(3,331.52
397|Balaghat 16-01-2022 712[12,362.85
398|Balaghat 17-01-2022 749(8,343.04
399|Balaghat 18-01-2022 704|7,584.20
400|Balaghat 19-01-2022 669|4,608.44

| 401|Balaghat 20-01-2022 ___703]4,339.48
402|Balaghat 21-01-2022 721|4,734.38
403|Balaghat 22-01-2022 676|4,236.63
404|Balaghat 23-01-2022 529/3,880.91
405|Balaghat 24-01-2022 679(4,279.91
406|Balaghat 25-01-2022 691{4,230.25
407|Balaghat 26-01-2022 342|2,444.78
408|Balaghat 27-01-2022 547|2,916.54
409|Balaghat 28-01-2022 524(2,819.14
410|Balaghat 29-01-2022 6624,420.18
411|Balaghat 30-01-2022 519(4,021.98
412|Balaghat 31-01-2022 702|5,223.53
413|Balaghat 01-02-2022 64215,028.22
414|Balaghat 02-02-2022 859/6,362.15
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415|Balaghat 03-02-2022 813|5,186.74
416|Balaghat 04-02-2022 779|5,296.38
417|Balaghat 05-02-2022 737|4,911.69
418|Balaghat 06-02-2022 628|4,854.45
419|Balaghat 07-02-2022 787|8,201.31
420|Balaghat 08-02-2022 800|8,429.06
421|Balaghat 09-02-2022 726|4,712.36
422|Balaghat 10-02-2022 643|4,548.07
423|Balaghat 11-02-2022 630|4,427.98
424|Balaghat 12-02-2022 610|4,509.49
425|Balaghat 13-02-2022 506|3,898.24
426|Balaghat 14-02-2022 555/4,050.09
427|Balaghat 15-02-2022 _ 606)7262.82 |
428|Balaghat 16-02-2022 678[9,180.99
429|Balaghat 17-02-2022 505(4,011.06
430|Balaghat 18-02-2022 475|3,747.21
431|Balaghat 19-02-2022 475|3,745.75
432|Balaghat 20-02-2022 379{3,548.84
433|Balaghat 21-02-2022 394(3,137.56
434|Balaghat 22-02-2022 3783,338.26
435|Balaghat 23-02-2022 415|3,231.53
436|Balaghat 24-02-2022 486|6,777.72
437|Balaghat 25-02-2022 371{3,292.14
438|Balaghat 26-02-2022 384|3,284.95
439|Balaghat 27-02-2022 340|3,095.10
440|Balaghat 28-02-2022 490|8,221.69
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441|Balaghat 01-03-2022 315(4,449.90
442|Balaghat 02-03-2022 455|7,243.09
443|Balaghat 03-03-2022 403|3,474.54
444|Balaghat 04-03-2022 417|3,833.28
445|Balaghat 05-03-2022 406|3,814.44
446|Balaghat 06-03-2022 359 3,;699.29
447|Balaghat 07-03-2022 3433,751.55
448|Balaghat 08-03-2022 368(3,722.19
449|Balaghat 09-03-2022 431(3,927.14
450|Balaghat 10-03-2022 632(9,173.60
451|Balaghat 11-03-2022 6359,221.35
452|Balaghat 12-03-2022 526/4,111.31
£551Balaghat 13-03-2022 441385286 |
454|Balaghat 14-03-2022 435|3,700.39
455|Balaghat 15-03-2022 436(3,771.74
456|Balaghat 16-03-2022 342|2,996.42
457|Balaghat 17-03-2022 209|1,669.46
458|Balaghat 18-03-2022 1 12
459|Balaghat 19-03-2022 8 67.78
460|Balaghat 20-03-2022 74 607.64
461|Balaghat 21-03-2022 173[1,611.26
462|Balaghat 22-03-2022 293(2,400.87
463|Balaghat 23-03-2022 348|2,867.34
464|Balaghat 24-03-2022 385{3,134.08
465|Balaghat 25-03-2022 351{3,024.53
466|Balaghat 26-03-2022 376(2,971.83
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467|Balaghat 27-03-2022 318(2,644.34
468|Balaghat 28-03-2022 354(2,743.11
469|Balaghat 29-03-2022 341|2,477.04
470|Balaghat 30-03-2022 366|2,674.70
471|Balaghat 31-03-2022 335|2,458.32
472|Balaghat 01-04-2022 325(2,537.50
473|Balaghat 02-04-2022 333|2,595.78
474|Balaghat 03-04-2022 275|2,382.56
475|Balaghat 04-04-2022 328|2,474.28
476|Balaghat 05-04-2022 316|2,423.77
477|Balaghat 06-04-2022 34812,587.77
478|Balaghat 07-04-2022 378|2,686.21
479|Balaghat _* 08-04-2022 353|2,724.51
480|Balaghat 09-04-2022 322|2,524.97
481|Balaghat 10-04-2022 190|1,863.92
482|Balaghat 11-04-2022 278/2,180.09
483|Balaghat 12-04-2022 315]2,473.06
484|Balaghat 13-04-2022 269(2,237.78
485|Balaghat 19-04-2022 133|4,055.29
486|Balaghat 20-04-2022 450(10,692.04
487|Ralaghat 21-04-2022 29315,331.47
488|Balaghat 22-04-2022 482(12,409.48
489|Balaghat 23-04-2022 692|20,813.75
490|Balaghat 24-04-2022 408|11,748.68
491|Balaghat 25-04-2022 278|9,198.57
492|Balaghat 26-04-2022 488 _12,210.60




873

493 |Baltaghat 27-04-2022 3968,585.27
494|Balaghat 28-04-2022 225(2,103.95
495|Balaghat 29-04-2022 250|2,150.59
496|Balaghat 30-04-2022 258(2,293.60
497|Balaghat 01-05-2022 32716,978.74
498|Balaghat 02-05-2022 240(2,036.82
499|Balaghat 03-05-2022 647(20,516.60
500|Balaghat 04-05-2022 67|1,948.27
501|Balaghat 05-05-2022 665[20,050.53
502|Balaghat 06-05-2022 530|15,377.74
503|Balaghat 07-05-2022 272|4,397.71
504{Balaghat 08-05-2022 790|26,050.26
505|Balaghat 9:9_5;2_022 453111,770.58
506|Balaghat 10-05-2022 185|1,779.72
507|Balaghat 11-05-2022 233|2,083.99
508|Balaghat 12-05-2022 24312,901.54
505|Balaghat 13-05-2022 236]2,030.60
510|Balaghat 14-05-2022 245|2,263.51
511|Balaghat 15-05-2022 186|1,697.56
512|Balaghat 16-05-2022 407(10,409.10
513|Balaghat 17-05-2022 544(15,773.92
514|Balaghat 18-05-2022 563[15,983.35
515(Balaghat 19-05-2022 1045/34,521.04
516|Balaghat 20-05-2022 1096(35,326.12
517|Balaghat 21-05-2022 869|25,918.82
518|Balaghat 22-05-2022 658(20,190.94
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668|18,816.72

519|Balaghat 23-05-2022

520|Balaghat 24-05-2022 627/15,509.91
521|Balaghat 25-05-2022 477|8,721.17
522|Balaghat 26-05-2022 296(2,713.66
523|Balaghat 27-05-2022 545|11,637.78
524|Balaghat 28-05-2022 706|17,571.57
525|Balaghat 29-05-2022 875(27,821.32
526|Balaghat 30-05-2022 612|14,988.52
527|Balaghat 31-05-2022 1069/31,829.19
528|Balaghat 01-06-2022 314{8,730.20
529|Balaghat 02-06-2022 808|26,973.16
530|Balaghat 03-06-2022 679(20,406.81
531[Balaghat 04-08-2022|  1025|37,076.67 )
532§Balaghat 05-06-2022 746[22,046.79
533|Balaghat 06-06-2022 605|14,417.82
534|Balaghat 07-06-2022 486(12,944.45
535|Balaghat 08-06-2022 266|2,944.89
536|Balaghat 09-06-2022 255|2,735.06
537|Balaghat 10-06-2022 211|2,439.97
538|Balaghat 11-06-2022 275(3,139.80
539|Balaghat 12-06-2022 276|3,050.37
540|Balaghat 13-06-2022 284|3,169.74
541|Balaghat 14-06-2022 387/4,506.34
542|Balaghat 15-06-2022 412(4,944.05
543|Balaghat 16-06-2022 47215,585.23
544|Balaghat 17-06-2022 342|4,170.46
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545(Balaghat 18-06-2022 569 1_I1,810.03
546|Balaghat 19-06-2022 838|24,808.73
547|Balaghat 20-06-2022 854|25,429.68
548|Balaghat 21-06-2022 448|9,238.86
549|Balaghat 22-06-2022 342(4,221.52
550|Balaghat 23-06-2022 320 3_,846.27
551|Balaghat 24-06-2022 288|3,565.21
552|Balaghat 25-06-2022 247|3,007.45
553|Balaghat 26-06-2022 973|32,242.85
554|Balaghat 27-06-2022 649|18,395.40
555|Balaghat 28-06-2022 240|2,905.76
556|Balaghat 29-06-2022 253|3,184.49

t. 557 Balaghat 30-06-2022 574i45,003.30 |
558|Balaghat 06-10-2022 3 18
559|Balaghat 08-10-2022 7 21
560|Balaghat 09-10-2022 35| 239
561|Balaghat 10-10-2022 59| | 639.52
562|Balaghat 11-10-2022 87| 930.14
563|Balaghat 15-10-2022 1 3
564|Balaghat 16-10-2022 43 214
565|Balaghat 17-10-2022 54 162
566|Balaghat 18-10-2022 12| 137.14
567|Balaghat 19-10-2022 81|1,151.17
568|Balaghat 20-10-2022 141|1,650.06
569|Balaghat 21-10-2022 106 675.53
570|Balaghat 22-10-2022 175(2,164.49
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571|Balaghat 23-10-2022 131]1,946.48
572|Balaghat 24-10-2022 45 73591
573|Balaghat 25-10-2022 24 510
574|Balaghat 26-10-2022 45 661.7
575|Balaghat 27-10-2022 125|1,706.44
576(Balaghat 28-10-2022 128(1,324.53
577|Balaghat 29-10-2022 159|1,307.71
578|Balaghat 30-10-2022 148|1,024.80
579|Balaghat 31-10-2022 174]1,507.74
580|Balaghat 01-11-2022 192]1,825.61
581|Balaghat 07-11-2022 21915,444.59
582|Balaghat 08-11-2022 435|8,658.18

583 Balaghi - 09-11-2022 358 6?435.13 e
584|Balaghat 10-11-2022 490(8,357.16
585|Balaghat 11-11-2022 366(6,775.58
586|Balaghat 12-11-2022 45318,917.39
587|Balaghat 13-11-2022 315|4,460.31
588|Balaghat 14-11-2022 393|5,185.67
589|Balaghat 15-11-2022 469|8,371.76
590|Balaghat 16-11-2022 382|4,852.66
591|Ralaghat 17-11-2022 507|9,069.00
592|Balaghat 18-11-2022 375 “},635.31
593|Balaghat 19-11-2022 394(4,691.62
594|Balaghat 20-11-2022 327(4,219.24
595|Balaghat 21-11-2022 278|3,639.97
596|Balaghat 22-11-2022 320(3,979.47
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597|Balaghat 23-11-2022 298(4,041.68
5598(Balaghat 24-11-2022 256|3,659.39
599|Balaghat 25-11-2022 262(3,658.29
600|Balaghat 26-11-2022 255|3,695.77
601|Balaghat 27-11-2022 272|3,686.64
602|Balaghat 28-11-2022 259(3,280.50
603|Balaghat 29-11-2022 272|3,642.10
604|Balaghat 30-11-2022 302|3,831.10
605|Balaghat 01-12-2022 253(3,199.28
606|Balaghat 04-12-2022 211 5_,904.98
607|Balaghat 05-12-2022 304(3,969.12
608|Balaghat 06-12-2022 368|5,003.62
609|Balaghat 07-12-2022 340{4,476.29
610|Balaghat 08-12-2022 368|5,118.42
611|Balaghat 09-12-2022 361(4,780.17
612|Balaghat 10-12-2022 369(4,909.94
613|Balaghat 11-12-2022 330/4,364.12
614|Balaghat 12-12-2022 331{3,910.69
615|Balaghat 13-12-2022 272|3,383.77
616|Balaghat 14-12-2022 258|3,122.82
617|Balaghat 15-12-2022 298|3,819.50
618|Balaghat 16-12-2022 289(3,726.79
619|Balaghat 17-12-2022 116 880.03
620|Balaghat 18-12-2022 50 203
621|Balaghat 19-12-2022 71 259.46
622|Balaghat 20-12-2022 84 . 296.13
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623|Balaghat 21-12-2022 79 358.61
624|Balaghat 22-12-2022 74 268.36
625|Balaghat 23-12-2022 70 220.95
626|Balaghat 24-12-2022 1 5
627|Balaghat 25-12-2022 58 243.95
628|Balaghat 26-12-2022 72 231.95
629|Balaghat 27-12-2022 86 346.54
630|Balaghat 28-12-2022 7 263.77
631|Balaghat 28-12-2022 80 268.91
632|Balaghat 30-12-2022 73 242.54
633|Balaghat 31-12-2022 78 293.13
634|Balaghat 01-01-2023 43 245.8
635|Balaghat 02-01-2023“‘ e ) | 1. 12.07
636|Balaghat 03-01-2023 66 427.44
637|Balaghat 04-01-2023 157]1,507.53
638|Balaghat 05-01-2023 257|3,337.92
639|Balaghat 06-01-2023 283|3,147.84
640|Balaghat 07-01-2023 27813,263.42
641|Balaghat 08-01-2023 289|3,532.44
642|Balaghat 09-01-2023 274(3,051.69
643|Balaghat 10-01-2023 294|3,434.24
644|Balaghat 11-01-2023 333 3:,912.44
645|Balaghat 12-01-2023 253|2,708.34
646|Balaghat 13-01-2023 298|3,431.89
647|Balaghat 14-01-2023 21413,078.03
648|Balaghat 15-01-2023 267|3,765.69

K2
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649|Balaghat 16-01-2023 315(3,585.48
650|Balaghat 17-01-2023 356|4,290.02
651|Balaghat 18-01-2023 42514,709.02
652|Balaghat 19-01-2023 442|5,041.58
653|Balaghat 20-01-2023 541/6,304.63
654|Balaghat 21-01-2023 558(6,458.67
655|Balaghat 22-01-2023 547|7,003.54
656|Balaghat 23-01-2023 616|7,441.86
657|Balaghat 24-01-2023 651|7,894.04
658|Balaghat 25-01-2023 646]7,692.42
659|Balaghat 26-01-2023 430 5?724.08
660|Balaghat 27-01-2023 623 7?128.77
| _661|Bzalaghat 28-01-2023 G3517,748.62
662|Balaghat 29-01-2023 563(6,783.36
663|Balaghat 30-01-2023 587|7,000.48
664|Balaghat 31-01-2023 534|7,011.16
665|Balaghat 01-02-2023 587|7,231.03
666|Balaghat 02-02-2023 624|7,379.71
667|Balaghat 03-02-2023 604|7,392.24
668(Balaghat 04-02-2023 72318,497.86
669|Balaghat 05-02-2023 632(8,187.19
670|Balaghat 06-02-2023 617(7,569.83
671|Balaghat 07-02-2023 573|7,490.07
672|Balaghat 08-02-2023 708(8,660.21
673|Balaghat 09-02-2023 627(7,832.88
674|Balaghat 10-02-2023 637|8,092.62

7%
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675|Balaghat 11-02-2023 620)7,707.32
676|Balaghat 12-02-2023 £00(6,020.96
677|Balaghat 13-02-2023 618|7,995.09
678|Balaghat 14-02-2023 574|7,191.59
679|Balaghat 15-02-2023 592|7,651.55
680|Balaghat 16-02-2023 563|7,498.25
681|Balaghat 17-02-2023 550|6,878.18
682 |Balaghat 18-02-2023 305(4,704.18
633|Balaghat 19-02-2023 387|5,208.02
684|Balaghat 20-02-2023 416|5,077.71
685|Balaghat 21-02-2023 489(6,493.35
686|Balaghat 22-02-2023 608|7,983.51
€87 I3;':1I_a.{;j-gﬁt_h___i _|23-02-2023 553|7,189.09 2
688|Balaghat 24-02-2023 574(7,323.81
689|Balaghat 25-02-2023 612|7,953.18
690|Balaghat 26-02-2023 561 ?]_.178.56
691|Balaghat 27-02-2023 626|7,429.04
692|Balaghat 28-02-2023 639|7,695.18
693|Balaghat 01-03-2023 674(8,171.69
694|Balaghat 02-03-2023 682|8,238.37
695|Balaghat 03-03-2023 681(7,812.82
696|Balaghat 04-03-2023 608|6,808.87
697|Balaghat 05-03-2023 562|6,919.75
698|Balaghat 06-03-2023 297|3,267.22
699(Balaghat 07-03-2023 69 572

700|Balaghat 08-03-2023 19 179
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701|Balaghat 09-03-2023 167|1,248.48
702|Balaghat 10-03-2023 313(3,625.24
703|Balaghat 11-03-2023 47215,414.70
704|Balaghat 12-03-2023 529|6,483.69
705|Balaghat 13-03-2023 448|6,042.78
706|Balaghat 14-03-2023 511{7,343.09
707|Balaghat 15-03-2023 496|6,878.39
708|Balaghat 16-03-2023 64818,547.03
709|Balaghat 17-03-2023 588(8,846.67
710|Balaghat 18-03-2023 483|7,229.35
711|Balaghat 19-03-2023 454(6,329.91
712|Balaghat 20-03-2023 48316,692.71
713|Balaghat O ___Z_‘1£E>:2023 40515,506.52
714|Balaghat 22-03-2023 596|7,761.58
715|Balaghat 23-03-2023 519{7,312.29
.716|Balaghat 24-03-2023 535|€,921.48
717|Balaghat 25-03-2023 544|7,287.71
718|Balaghat 26-03-2023 453(6,975.71
719|Balaghat 27-03-2023 43815,725.34
720|Balaghat 28-03-2023 735109,351.33
721|Balaghat 29-03-2023 682]16,403.48
722|Balaghat 30-03-2023 386(6,385.89
723[Balaghat 31-03-2023 486|6,844.46
724|Balaghat 01-04-2023 47416,416.82
725|Balaghat 02-04-2023 534(7,898.28
726|Balaghat 03-04-2023 45116,207.12
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727|Balaghat 04-04-2023 408|6,044.63
728|Baiaghat 05-04-2023 531|7,767.85
729|Balaghat 06-04-2023 477|6,765.85
730|Balaghat 07-04-2023 427(6,336.55
731|Balaghat 08-04-2023 684/14,821.26
732|Balaghat’ 09-04-2023 320(7,595.10
733|Balaghat 10-04-2023 A77|7,100.88
734|Balaghat 11-04-2023 48317,474.75
735|Balaghat 12-04-2023 539|7,752.29
736|Balaghat 13-04-2023 537(8,221.21
737|Balaghat 14-04-2023 450]7,118.50
738|Balaghat 15-04-2023 669|13,581.57
739|Balaghat 16-04-203,-"_:_ i 676(13,716.16
740|Balaghat 17-04-2023 554(11,269.11
741|Balaghat 18-04-2023 637(12,011.12
742|Balaghat 19-04-2023 517|8,546.87
743|Balaghat 20-04-2023 652]12,735.95
744|Balaghat 21-04-2023 516|10,089.34
745|Balaghat 22-04-2023 569(10,217.68
746|Balaghat 23-04-2023 481)9,915.83
747|Balaghat 24-04-2023 511(10,410.70
748|Balaghat 25-04-2023 4948,505.26
749|Balaghat 26-04-2023 501(9,154.48
750|Balaghat 27-04-2023 516|9,488.78
751|Balaghat 28-04-2023 649|14,467.85
752|Balaghat 29-04-2023 621 14,160.41
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753|Balaghat 30-04-2023 445|10,649.43
754|Balaghat 01-05-2023 40418,806.70
755|Balaghat 02-05-2023 42619,458.24
756|Balaghat 03-05-2023 527|13,982.57
757|Balaghat 04-05-2023 255|3,967.05
758|Balaghat 05-05-2023 317|4,549.35
759|Balaghat 06-05-2023 679|15,543.17
760|Balaghat 07-05-2023 620(13,761.23
761|Balaghat 08-05-2023 426|5,765.50
762|Balaghat 09-05-2023 616(13,409.44
763|Balaghat 10-05-2023 65814,292.32
764|Balaghat 11-05-2023 448 5¥949.72

- 765|Baiaghat 12-05-2023 _ 6&5114,576.14
766|Balaghat 13-05-2023 640{12,973.87
767|Balaghat 14-05-2023 464/8,562.98
768|Balaghat 15-05-2023 597|12,876.52
769|Balaghat 16-05-2023 872|23,012.86 .
770|Ralaghat 17-05-2023 805(21,133.62
771|Balaghat 18-05-2023 801 2D,662.36
772|Balaghat 13-05-2023 854|23,210.60
773|Balaghat 20-05-2023 783]19,365.23
774|Balaghat 21-05-2023 649(16,170.94
775|Balaghat 22-05-2023 774119,732.99
776|Balaghat 23-05-2023 821|20,780.93
777|Balaghat 24-05-2023 949(26,435.15
778|Balaghat 25-05-2023 852|22,141.11

57
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779|Balaghat 26-05-2023 1012|29,265.93
780(Balaghat 27-05-2023 420|5,677.96
781|Balaghat 28-05-2023 303|4,551.64
782|Balaghat 29-05-2023 23714,223.00
783|Balaghat 30-05-2023 388|5,205.78
784|Balaghat 31-05-2023 363|4,815.97
785|Balaghat 01-06-2023 390(5,385.25
786|Balaghat 02-06-2023 394|5,611.95
787|Balaghat 03-06-2023 420|5,834.80
788|Balaghat 04-06-2023 417 64:154.85
789|Balaghat 05-06-2023 465|6,393.95
790|Balaghat 06-06-2023 45416,708.78
791{Ralaghat 07-06-2023 481)7,031.85 -
792|Balaghat 08-06-2023 419|5,546.83
793|Balaghat 09-06-2023 48016,093.35
794 (Balaghat 10-06-2023 491|6,024.68
795|Balaghat 11-06-2023 401|5,474.04
796|Balaghat 12-06-2023 654|14,971.98
797|Balaghat 13-06-2023 663|15,120.00
798|Balaghat 14-06-2023 602(11,666.11
799|Balaghat 15-06-2023 850 25,353.27
800|Balaghat 16-06-2023 734|21,309.22
801|Balaghat 17-06-2023 991|27,639.05
802|Balaghat 18-06-2023 1186{34,700.99
803|Balaghat 19-06-2023 977(24,559.38
804 |Balaghat 20-06-2023 1231 35,975,80

59
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805|Balaghat 21-06-2023 1140)32,677.16
806|Balaghat 22-06-2023 8G8(20,763.75
807|Balaghat 23-06-2023 1095(33,067.12
808|Balaghat 24-06-2023 876(22,855.26
809|Balaghat 25-06-2023 484(7,650.28
810|Balaghat 26-06-2023 47919,161.50
811|Balaghat 27-06-2023 422|8,035.74
812|Balaghat 28-06-2023 351(6,792.87
813|Balaghat 29-06-2023 15 289
814|Balaghat 30-06-2023 32 514.05
815|Balaghat 02-11-2023 1 3
816|Balaghat 03-11-2023 187|3,355.41
817|Balaghat _ 194-11-2023 230(4,084.09
818|Balaghat 05-11-2023 177(3,424.49
819|Balaghat 06-11-2023 217)4,039.33
820|Balaghat 07-11-2023 245|4,469.22
821|Balaghat 08-11-2023 202|3,779.44
822|Balaghat 09-11-2023 1993,661.09
823|Balaghat 10-11-2023 155|2,962.45
824|Balaghat 11-11-2023 91|1,716.75
825!Balaghat . 12-11-2023 15 280.13
826|Balaghat 13-11-2023 6 135.18
827|Balaghat 14-11-2023 49 982.98
828|Balaghat 15-11-2023 68]1,271.31
829|Balaghat 16-11-2023 117 2,33{)‘89
830|Balaghat 17-11-2023 58|1,150.69
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|

831|Balaghat 18-11-2023 107 1,978.03
832|Balaghat 19-11-2023 12612,363.12
833|Balaghat 20-11-2023 106|1,764.80
834|Balaghat 21-11-2023 141|2,448.38
835|Balaghat 22-11-2023 121]2,170.55
836|Balaghat 23-11-2023 143|2,478.49
837|Balaghat 24-11-2023 139|2,366.21
838|Balaghat 25-11-2023 134(2,241.99
839|Balaghat 26-11-2023 130|2,003.05
840|Balaghat 27-11-2023 131(2,214.91
841|Balaghat 28-11-2023 66]1,089.14
842|Balaghat 29-11-2023 66|1,054.59
843|Balaghat 30-13-2023 | 80|1,157.19
844(Balaghat 01-12-2023 98(1,503.14
845|Balaghat 02-12-2023 124{1,952.05
846|Balaghat 03-12-2023 282(4,093.29
847|Balaghat 04-12-2023 109}1,769.38
848|Balaghat 05-12-2023 136|2,204.86
849|Balaghat 06-12-2023 98|1,565.43
850|Balaghat 07-12-2023 91|1,423.11
851|Balaghat 08-12-2023 136]1,463.99
852|Balaghat 09-12-2023 222|2,104.41
853|Balaghat 10-12-2023 170|1,898.36
854|Balaghat 11-12-2023 21411,613.90
855|Balaghat 12-12-2023 262|2,167.08
856|Balaghat 13-12-2023 246 2,112.44

90
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857|Balaghat 14-12-2023 267|2,816.94
858|Balaghat 15-12-2023 224|2,114.83
859|Balaghat 16-12-2023 292|2,403.82
860|Balaghat 17-12-2023 220(2,266.19
861|Balaghat 18-12-2023 248(2,241.82
862|Balaghat 19-12-2023 302|2,719.86
863|Balaghat 20-12-2023 315(2,477.52
864|Balaghat 21-12-2023 299|2,517.86
865|Balaghat 22-12-2023 225(2,552.13
866|Balaghat 23-12-2023 243|2,360.96
867|Balaghat 24-12-2023 238(2,732.63
868|Balaghat 25-12-2023 306)2,452.34
869!Balaghat 26-12-2023 331275087
870|Balaghat 27-12-2023 352|2,485.24
871|Balaghat 28-12-2023 341|2,368.07
872|Balaghat 29-12-2023 341|2,442.00
873|Balaghat 30-12-2023 388/2,965.91
874|Balaghat 31-12-2023 223|1,883.33
875|Balaghat 01-01-2024 26 313.37
876|Balaghat 02-01-2024 18| 116.14
877|Balaghat 03-01-2024 106 _ 816.45
878|Balaghat 04-01-2024 305|2,914.15
879|Balaghat 05-01-2024 213|1,832.81
880|Balaghat 06-01-2024 400|3,118.70
881|Balaghat 07-01-2024 345(2,985.84
882|Balaghat 08-01-2024 410{3,079.43
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883|Balaghat 09-01-2024 450/3,172.21
884 |Balaghat 10-01-2024 398 2,350.8?
885|Balaghat 11-01-2024 441(2,651.36
886|Balaghat 12-01-2024 535|3,765.66
887|Balaghat 13-01-2024 534(4,160.92
888|Balaghat 14-01-2024 124/1,485.52
889|Balaghat 15-01-2024 19412,020.01
890|Balaghat 16-01-2024 3943,179.55
891|Balaghat 17-01-2024 425|2,940.67
892|Balaghat 18-01-2024 294(2,623.36
893|Balaghat 19-01-2024 318/2,680.30
894|Balaghat 20-01-2024 352|2,950.87

| 395|Balaghat 21-01-2024 259|2,42680 |
896|Balaghat 22-01-2024 72 777.38
897|Balaghat 23-01-2024 147|1,396.48
898|Balaghat 24-01-2024 388|3,392.80
899|Balaghat 25-01-2024 386|3,170.18
900|Balaghat 26-01-2024 87(1,277.49
901|Balaghat 27-01-2024 361|3,499.95
S02|Balaghat 28-01-2024 299|3,293.71
903|Balaghat 29-01-2024 371|3,962.72
904|Balaghat 30-01-2024 382/4,218.90
905|Balaghat 31-01-2024 376(4,378.15
906|Balaghat 01-02-2024 328)3,458.98
907|Balaghat 02-02-2024 149(2,772.15
908|Balaghat 03-02-2024 3764,497.40

92,
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909|Balaghat 04-02-2024 367|5,615.56
910|Balaghat 05-02-2024 45616,244.17
911|Balaghat 06-02-2024 448(6,040.11
912|Balaghat 07-02-2024 503/6,041.58
913|Balaghat 08-02-2024 621|6,580.72
914|Balaghat 09-02-2024 596|7,335.58
915|Balaghat 10-02-2024 584 6;859.81
916|Balaghat 11-02-2024 42015,588.82
917|Balaghat 12-02-2024 425(5,661.34
918|Balaghat 13-02-2024 538|7,394.64
919|Balaghat 14-02-2024 49016,662.58
920|Balaghat 15-02-2024 488|5,539.77
921(Balaghat . 16-02-2024 411|5,011.28
922|Balaghat 17-02-2024 450/5,534.04
923|Balaghat | 18-02-2024 328/5,191.33
924|Balaghat 19-02-2024 367)5,054.56
925|Balaghat 20-02-2024 457|5,617.77
926|Balaghat 21-02-2024 469|5,998.83
927|Balaghat 22-02-2024 465|4,833.62
928|Balaghat 23-02-2024 495|5,533.44
929|Balaghat 24-02-2024 47214,913 89
930|Balaghat 25-02-2024 346/5,107.55
931|Balaghat 26-02-2024 405/4,448.18
932|Balaghat 27-02-2024 297{1,467.00
933|Balaghat 28-02-2024 387|3,197.60
934|Balaghat 29-02-2024 3492,867.29
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935|Balaghat 01-03-2024 363 3;,-613.58
936(Balaghat 02-03-2024 223 35,032.97
937|Balaghat 03-03-2024 247)3,356.71
938|Balaghat 04-03-2024 316|3,234.24
939|Balaghat 05-03-2024 347 45’459'16
940(Balaghat 06-03-2024 310 4;,222.78
941|Balaghat 07-03-2024 460 5:,526‘93
942|Balaghat 08-03-2024 223|2,987.98
943|Balaghat 09-03-2024 335|3,727.95
944|Balaghat 10-03-2024 307)4,201.71
945|Balaghat 11-03-2024 427 4:1,434.02
946|Balaghat 12-03-2024 423 .4_,550.18
947|Balaghat 13-03-2024 418|4,383.04
948|Balaghat 14-03-2024 425|4,188.80
949|Balaghat 15-03-2024 412 ?54,871.46
950|Balaghat 16-03-2024 655[13,905.52
951|Balaghat 17-03-2024 797 24,046.85
952|Balaghat 18-03-2024 1046|34,669.80
953|Balaghat 19-03-2024 1063 34,672.90
954|Balaghat 20-03-2024 575|12,660.70
955|Balaghat 21-03-2024 453(4,496.98
956|Balaghat 22-03-2024 8966|24,161.23
957|Balaghat 23-03-2024 1216/34,658.95
958|Balaghat 24-03-2024 810(26,991.96
959|Balaghat 25-03-2024 3 67
960|Balaghat 26-03-2024 779|B0,786.66

It
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961|Balaghat 27-03-2024 1170 44;,593.93
962 |Balaghat 28-03-2024 887 2.‘,;?:,,379.12
963|Balaghat 29-03-2024 549 1;,143.77
964 |Balaghat 07-05-2024 177]1,838.24
965|Balaghat 08-05-2024 164(1,538.44
966|Balaghat 09-05-2024 130|1,594.51
967|Balaghat 10-05-2024 156 1,5-541.86
968|Balaghat 11-05-2024 184(1,813.76
969|Balaghat 12-05-2024 138(1,712.83
970|Balaghat 13-05-2024 20411,909.56
971|Balaghat 14-05-2024 22012,149.62
972|Balaghat 15-05-2024 269|2,761.67
973|Balaghat 16-05-2024 o BB 2,658.48
974|Balaghat 17-05-2024 26612,867.60
975|Balaghat 18-05-2024 328(3,506.53
976|Balaghat 19-05-2024 239|2,807.54
977|Balaghat 20-05-2024 311 5‘;_,418.74
g78|Balaghat 21-05-2024 277|2,908.93
979|Balaghat 22-05-2024 303(3,114.89
980|Balaghat 23-05-2024 291|2,838.89
981|Balaghat 24-05-2024 32443,475.93
982|Balaghat 25-05-2024 385|4,524.17
983|Balaghat 26-05-2024 299(32,871.59
984|Balaghat 27-05-2024 324(3,797.52
985|Balaghat 28-05-2024 301 3?,229‘92
986|Balaghat 29-05-2024 303|3,001.52

=25
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987|Balaghat 30-05-2024 449 8;546.52
988|Balaghat 31-05-2024 1008 25,628.99
989|Balaghat 01-06-2024 886/25,033.89
990|Balaghat 03-06-2024 315 4:,463.06
991|Balaghat 04-06-2024 292(3,461.53
992|Balaghat 05-06-2024 600 1?4,130.85
993|Balaghat 06-06-2024 595(14,811.06
994|Balaghat 07-06-2024 230{2,822.40
995|Balaghat 08-06-2024 863 2:*1,183.59
996|Balaghat 09-06-2024 384 5?396.98
997|Balaghat 10-06-2024 351 4',488.71
998|Balaghat 11-06-2024 379 4:4-,946.95
+399|Balaghat 12-06-2024 347]4,895.32
1000 Béiaghat 13-06-2024 334 4:,869.00
1001|Balaghat 14-06-2024 44916,598.05
1002|Balaghat 15-06-2024 421 6;,041.80
1003|Balaghat 16-06-2024 369 5&3.92
1004|Balaghat 17-06-2024 546|14,123.90
1005|Balaghat 18-06-2024 207 2;:,436.09
1006|Balaghat 19-06-2024 266 3?_,399.24
1007|Balaghat 20-06-2024 392 8;;,400.32
1008|Balaghat 21-06-2024 379 &:,824.18
1009|Balaghat 22-06-2024 462 373,488.36
1010|Balaghat 23-06-2024 587|18,163.29
1011|Balaghat 24-06-2024 589 ;8,850.48
1012|Balaghat 25-06-2024 371 &,591.97




893

1013|Balaghat 26-06-2024 689 22,075.98

1014|Balaghat 27-06-2024 913 3;,733.52

1015|Balaghat 28-06-2024 738 2!;5,840.74

1016|Balaghat 29-06-2024 847 3?,075.45

1017|Balaghat 30-06-2024 2666,842.40

1018|Balaghat 03-10-2024 2 23
1019|Balaghat 07-10-2024 8 24
1020|Balaghat 18-10-2024 2 | 16
1021|Balaghat 19-10-2024 15 239.98
1022|Balaghat 20-10-2024 24 182
1023|Balaghat 21-10-2024 59 704.6
1024|Balaghat 22-10-2024 63 | 649.76
1025|Balaghat . . 23-10-2024 64| 695.5
1026|Balaghat 24-10-2024 68 659.01
1027|Balaghat 25-10-2024 52) | 488.01
1028|Balaghat 26-10-2024 56| 536
1029|Balaghat 27-10-2024 29 | 210
1030|Balaghat 28-10-2024 44 258

|

1031|Balaghat 29-10-2024 37 315.49
1032|Balaghat 30-10-2024 11) | 38
1033|Balaghat 02-11-2024 1 6
1034|Balaghat 03-11-2024 11 | 119
1035|Balaghat 04-11-2024 35 323
1036|Balaghat 05-11-2024 47| 554
1037|Balaghat 06-11-2024 56| 551
1038|Balaghat 07-11-2024 103/1,059.61
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1039|Balaghat 08-11-2024 91 724.04
1040|Balaghat 09-11-2024 79 763.61
1041|Balaghat 10-11-2024 69 692.24
1042|Balaghat 11-11-2024 50 395.63
1043|Balaghat 12-11-2024 46 435
1044|Balaghat 13-11-2024 36 328
1045|Balaghat 14-11-2024 44 505.92
1046|Balaghat 15-11-2024 42 446
1047|Balaghat 16-11-2024 28 258
1048|Balaghat 17-11-2024 45 612.63
104%|Balaghat 18-11-2024 39 265
1050|Balaghat 19-11-2024 36 _ 342
1051|Balaghat 20-11-2024 34 . 276
1052|Balaghat 21-11-2024 33| | 262
1053|Balaghat 22-11-2024 60 612.59
1054|Balaghat 23-11-2024 53] | 636
1055|Balaghat 24-11-2024 40 491
1056|Balaghat 25-11-2024 61 504.56
1057|Balaghat 26-11-2024 41 284
1058|Balaghat 27-11-2024 68 [ 689.52
1059|Balaghat 28-11-2024 40 | 425.07
1060|Balaghat 29-11-2024 35 | 472.07
1061|Balaghat 30-11-2024 43 446.14
1062|Balaghat 01-12-2024 76 i,228.62

1063|Balaghat 02-12-2024 138|1,785.79

1064|Balaghat 03-12-2024 145/1,985.70
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1065|Balaghat 04-12-2024 145 1,?7'47.49
1066|Balaghat 05-12-2024 209 2,2‘751.96
1067|Balaghat 06-12-2024 159|2,035.25
1068|Balaghat 07-12-2024 171/2,176.88
1069|Balaghat 08-12-2024 166 2,%327.73
1070|Balaghat 09-12-2024 123(1,707.02
1071|Balaghat 10-12-2024 115/1/451.23
1072|Balaghat 11-12-2024 78 893.21
1073|Balaghat 12-12-2024 66 795.47
1074|Balaghat 13-12-2024 90 1;,034.09
1075|Balaghat 14-12-2024 202|2,885.16
1076|Balaghat 15-12-2024 221|3,272.65
| 1077|Balaghat 1612-2024|  320!3,696.13
1078|Balaghat 17-12-2024 404 4,703.19
1079|Balaghat 18-12-2024 477 %,532,59
1080|Balaghat 19-12-2024 448(%$,103.59
1081|Balaghat 20-12-2024 364(3,587.55
1082|Balaghat 21-12-2024 400 é._1,285.11
1083 |Balaghat 22-12-2024 307(4,404.52
1084|Balaghat 23-12-2024 3754,175.82
1085|Balaghat 24-12-2024 282|8,061.63
1086|Balaghat 25-12-2024 332|3,710.26
1087|Balaghat 26-12-2024 335(3,571.92
1088|Balaghat 27-12-2024 309(3,011.07
1089|Balaghat 28-12-2024 325|3,268.39
1090|Balaghat 29-12-2024 189|2,629.31

ko
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1091|Balaghat 30-12-2024 227{2,001.36
1092|Balaghat 31-12-2024 175[1,562.54
1093|Balaghat 01-01-2025 107|1,061.37
1094|Balaghat 04-01-2025 10 169
1095|Balaghat 05-01-2025 109|1,049.02
1096|Balaghat 06-01-2025 190| 975.44
1097|Balaghat 07-01-2025 221(1,160.49
1098|Balaghat 08-01-2025 261[1,229.11
1099|Balaghat 09-01-2025 216| | 918.33
1100|Balaghat 10-01-2025 2271,328.18
1101|Balaghat 11-01-2025 238|1,275.24
i_

1102|Balaghat 12-01-2025 158|1,111.03

1103 Balaghat 13-01-2025 179 | 895.22]
1104/|Balaghat 14-01-2025 1565,335.00
1105|Balaghat 15-01-2025 676|21,933.00
1106|Balaghat 16-01-2025 436 ;0,435.14
1107|Balaghat 17-01-2025 434/10,934.11
1108|Balaghat 18-01-2025 745(22,230.29
1109|Balaghat 19-01-2025 684|23,734.11
1110|Balaghat 20-01-2025 772(23,921.93
1111|Balaghat 21-01-2025 1041|34,464.00
1112|Balaghat 22-01-2025 905|29,661.07
1113|Balaghat 23-01-2025 846(25,245.63
1114|Balaghat 24-01-2025 879|22,683.22
1115|Balaghat 25-01-2025 357(5,804.08
1116|Balaghat 26-01-2025 95|1,741.49
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1117|Balaghat 27-01-2025 217 2,508.56
1118|Balaghat 28-01-2025 1094 3%,152.98
1119|Balaghat 29-01-2025 1355(44,754.36
1120|Balaghat 30-01-2025 1270(41,677.25
1121|Balaghat 31-01-2025 955|28,259.25
1122|Balaghat 01-02-2025 835|22,710.08
|

1123|Balaghat 03-02-2025 24 | 342.88
1124|Balaghat 04-02-2025 942 2;8,028‘73
1125|Balaghat 05-02-2025 1079 3:3,023.93
1126|Balaghat 06-02-2025 650|16,879.35
1127|Balaghat 07-02-2025 299 2&479.55
1128|Balaghat 08-02-2025 511 lio,235.88
1129|Balaghat _ 09-02-2025 219(2,870.45 ]
1130|Balaghat 10-02-2025 834124,559.91
1131|Balaghat 11-02-2025 316 %,357.52
1132|Balaghat 12-02-2025 233)2,609.42

Total 514861|] 7285587.21
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SNo (Transportation tation Number of Sand Quan
date date ETP {(Cu. M.)
1|Balaghat 06-04-2021 13[ 147
2|Balaghat 07-04-2021 7 66
3|Balaghat 08-04-2021 14! 150
4|Balaghat 09-04-2021 5 42
5[Balaghat 10-04-2021 5 ol
6|Balaghat 11-04-2021 3 18
7|Balaghat 12-04-2021 5 33
8|Balaghat 13-04-2021 2 6
9|Balaghat 14-04-2021 4 21
10|Balaghat 15-04-2021 3 18
11|Balaghat 17-04-2021 1 3
12|Balaghat 18-04-2021 4§ 48
13|Balaghat 19-04-2021 6 67
14|Balaghat 20-04-2021 135 154.04
15(Balaghat 21-04-2021 5 ! 33
16|Balaghat 22-04-2021 3 I 9
17|Balaghat 23-04-2021 4 ' 21
18|Balaghat 24-04-2021 2 I 15
19|Balaghat 26-04-2021 1 I 3
20|Balaghat 27-04-2021 2 i 6
i

21|Balaghat 28-04-2021 3 l 27
22|Balaghat 29-04-2021 2 . 24
23|Balaghat 30-04-2021 i | 12
24|Balaghat 01-05-2021 1f| 3
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25|Balaghat 02-05-2021 3 9
26|Balaghat 03-05-2021 2 15
27|Balaghat 04-05-2021 1 12
28|Balaghat 05-05-2021 1 12
29|Balaghat 06-05-2021 2 15
30|Balaghat 08-05-2021 2| 6
31|Balaghat 10-05-2021 3 9
32|Balaghat 11-05-2021 1 3
33|Balaghat 13-05-2021 2| 6
34|Balaghat 14-05-2021 2 I 6
35|Balaghat 15-05-2021 4 i 12
36|Balaghat 16-05-2021 3 ! 8
37|Balaghat 18-05-2021 1 3
38|Balaghat 21-05-2021 1 | 12
39(Balaghat 06-06-2021 1 | 3
40|Balaghat 08-06-2021 1 ! 3
41(Balaghat 14-06-2021 1 : 3
42|Balaghat 20-06-2021 1 ! 3
43|Balaghat 22-06-2021 1 ' 3
44|Balaghat 25-06-2021 2 i 24.78
45|Balaghat 27-06-2021 1 | 8
|
46|Balaghat 28-06-2021 2 | 15
47|Balaghat 30-06-2021 3 I 38.78
48|Balaghat 27-10-2021 1 I 40
49|Balaghat 20-01-2022 11 ! 136

/03



50|Balaghat 22-01-2022 224.91
51|Balaghat 23-01-2022 64! 819.64
|
52|Balaghat 24-01-2022 33! 1,094.14
53|Balaghat 25-01-2022 97)1,259.36
54|Balaghat 26-01-2022 38 497.52
55|Balaghat 27-01-2022 31 401.64
56|Balaghat 28-01-2022 95(1,207.07
57|Balaghat 29-01-2022 106{1,367.83
58|Balaghat 30-01-2022 103(1,312.41
59|Balaghat 31-01-2022 62 786.99
60|Balaghat 01-02-2022 1 12
61|Balaghat 03-02-2022 1 3
62|Balaghat 04-02-2022 57 | 700.35
63|Balaghat 05-02-2022 48! 608.61
64|Balaghat 06-02-2022 26|, 330.4
65|Balaghat 07-02-2022 62 | 767.29
66|Balaghat 08-02-2022 71 I 867.8
67|Balaghat 09-02-2022 70| | 865.81
68|Balaghat 10-02-2022 63 | 771.94
69|Balaghat 11-02-2022 56 ' 678.82
70|Balaghat 12-02-2022 61 ' 774.5
71|Balaghat 13-02-2022 82|1,034.94
72|Balaghat 14-02-2022 87 ?,083.77
73|Balaghat 15-02-2022 87|1,085.18
74|Balaghat 16-02-2022 112 £,401.27

(9%
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75|Balaghat 17-02-2022 96/1,193.85
76|Balaghat 18-02-2022 87/1,094.06
77|Balaghat 19-02-2022 96/1,200.70
78|Balaghat 20-02-2022 90[1,115.14
79|Balaghat 21-02-2022 62| 769.29
80|Balaghat 22-02-2022 57 724.28
81|Balaghat 23-02-2022 58 | 723.26
82|Balaghat 24-02-2022 59.é 726.92
83|Balaghat 25-02-2022 67 | 842.05
84|Balaghat 26-02-2022 59 i 729.56
85|Balaghat 27-02-2022 63 782.7

|
86|Balaghat 28-02-2022 56 i 699.12
87|Balaghat 01-03-2022 51], 647.92

|
88|Balaghat 02-03-2022 76 I 958.43
89|Balaghat 03-03-2022 77 958.92
90|Balaghat 04-03-2022 73| 913.43
91|Balaghat 05-03-2022 81 4,007,90
92|Balaghat 06-03-2022 97|1,233.06

I
93|Balaghat 07-03-2022 96 T,212.13
94|Balaghat 08-03-2022 89|1,146.01
95|Balaghat 09-03-2022 103 1!,293.20
96|Balaghat 10-03-2022 94 j1,131.73
97|Balaghat 11-03-2022 74 i 928.68
98|Balaghat 12-03-2022 69| 873.48
99|Balaghat 13-03-2022 54 677.91

s
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100|Balaghat 14-03-2022 42 533.12
101|Balaghat 15-03-2022 42 527.68
102|Balaghat 16-03-2022 30 376.7
103 |Balaghat 17-03-2022 11 139.63
104 |Balaghat 18-03-2022 1 12
105|Balaghat 19-03-2022 3 36.78
106|Balaghat 20-03-2022 19. 240.09
107|Balaghat 21-03-2022 28; 358.29
108|Balaghat 22-03-2022 38 476.27
109(Balaghat 23-03-2022 27 5 344.21
110|Balaghat 24-03-2022 28| 358.7
111|Balaghat 25-03-2022 22 . 280.85
112|Balaghat 26-03-2022 22 285.14
113|Balaghat 27-03-2022 24 301.85
114|Balaghat 28-03-2022 23 291.07
115|Balaghat 29-03-2022 13 166.78
116|Balaghat 30-03-2022 24 303.55
117|Balaghat 31-03-2022 19| 243.07
118|Balaghat 09-06-2022 1 12
119|Balaghat 11-06-2022 8 96.78
120|Balaghat 15-06-2022 26] | 314.3
121|Balaghat 16-06-2022 38 . 499.93
122|Balaghat 17-06-2022 271 | 415.52
123|Balaghat 18-06-2022 34} | 532.78
124|Balaghat 19-06-2022 19 | 297.52

) 04/
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125(Balaghat 20-06-2022 18] 288.78
126|Balaghat 21-06-2022 13 208
127|Balaghat 23-06-2022 3 46
128|Balaghat 24-06-2022 9 126
125|Balaghat 25-06-2022 18| 240.07
130|Balaghat 26-06-2022 ul 116
131|Balaghat 27-06-2022 10| 156.78
132|Balaghat 28-06-2022 16 217.52
133|Balaghat 29-06-2022 3 40
134|Balaghat 30-06-2022 5 66
135|Balaghat 06-10-2022 1 ! 12
136|Balaghat 09-10-2022 10 l 164
137|Balaghat 10-10-2022 23 | 416.03
|

138|Balaghat 11-10-2022 29| 489.95
139|Balaghat 16-10-2022 1 : 12
140|Balaghat 18-10-2022 9 128.14
141|Balaghat 15-10-2022 7 . 136
142|Balaghat 20-10-2022 18] 245.06
143|Balaghat 21-10-2022 28 i 431.53
144(Balaghat 22-10-2022 111 4,555.37

145|Balaghat 23-10-2022 97 1:(,549.41

146|Balaghat 24-10-2022 40 l 700.91
147|Balaghat 25-10-2022 24 i 510
148|Balaghat 26-10-2022 33 551.84
149|Balaghat 27-10-2022 83 1,400.27
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150|Balaghat 28-10-2022 69[1,047.16
151|Balaghat 29-10-2022 36 509.24
152|Balaghat 30-10-2022 33 454.12
153|Balaghat 31-10-2022 27 488
154|Balaghat 01-11-2022 16| 224.49
155|Balaghat 07-11-2022 37| 662.41
156|Balaghat 08-11-2022 189 ;3,059‘05
157|Balaghat 09-11-2022 151 Fz,392.o7
158|Balaghat 10-11-2022 114 ﬁ,s14.91
159|Balaghat 11-11-2022 101|1,817.43
160|Balaghat 12-11-2022 149]2,645.66
161|Balaghat 13-11-2022 96|1,622.52
162|Balaghat 14-11-2022 116|1,991.27
163|Balaghat 15-11-2022 114)1,828.83
164|Balaghat 16-11-2022 83|1,465.19
165|Balaghat 17-11-2022 79 ;1,390.44
166|Balaghat 18-11-2022 106 ﬁ,875.77
167|Balaghat 19-11-2022 138 ;2,322.09
168|Balaghat 20-11-2022 118 ;2,091.80
169|Balaghat 21-11-2022 128 .:?,199.52
|
170|Balaghat 22-11-2022 128 4:?,224.64
171|Balaghat 23-11-2022 152 ,5'52,570.66
172|Balaghat 24-11-2022 133 %,241.61
173|Balaghat 25-11-2022 134 é,327.21
174|Balaghat 26-11-2022 138 #,504.16
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175|Balaghat 27-11-2022 139]2,505.52
176|Balaghat 28-11-2022 115 :1,974.04
177|Balaghat 29-11-2022 141 2,5 14.23
178|Balaghat 30-11-2022 125 i=2,117.75
179|Balaghat 01-12-2022 98[1,626.17
180|Balaghat 04-12-2022 50|, 983.92
181(Balaghat 05-12-2022 103 iﬂ,914.96
182|Balaghat 06-12-2022 128 &,316.42
183|Balaghat 07-12-2022 114 i2,029.71
184|Balaghat 08-12-2022 133 ?,530.27

|
185|Balaghat 09-12-2022 122 :2,284.97
186|Balaghat 10-12-2022 115 !2,176.57
187|Balaghat 11-12-2022 98 ;1,904.59
188|Balaghat 12-12-2022 40 810.23
189|Balaghat 13-12-2022 47 | 911.7
190|Balaghat 14-12-2022 48 | 865.81
191|Balaghat 15-12-2022 54 ;,00673
192|Balaghat 16-12-2022 46 I 931.53
193(Balaghat 17-12-2022 ) | 88.27
194|Balaghat 18-12-2022 3 : 62

|
195|Balaghat 19-12-2022 3 | 55.46

|
196|Balaghat 27-12-2022 2 | 44.36
197|Balaghat 05-01-2023 11 i 228.38
198|Balaghat 06-01-2023 2 | 38
199|Balaghat 08-01-2023 7 ' 119.07
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200|Balaghat 09-01-2023 24 , 474.5
201|Balaghat 10-01-2023 31 : 613.47
202|Balaghat 11-01-2023 13 . 276.3
203|Balaghat 15-01-2023 2| 26
204|Balaghat 20-01-2023 2]| 6
205|Balaghat 22-01-2023 1 3
206|Balaghat 23-01-2023 1 I 24
207|Balaghat 24-01-2023 11 | 251.59
208|Balaghat 25-01-2023 vil 142.7
208|Balaghat 28-01-2023 16 I 357.14
210|Balaghat 29-01-2023 37 l 600.94
211|Balaghat 30-01-2023 50 | 766.93
212|Balaghat 31-01-2023 81 1,311.52
|

213|Balaghat 01-02-2023 76 2?!.,087.18

214|Balaghat 02-02-2023 30 | 495.59
215|Balaghat 03-02-2023 2 | 28.43
216|Balaghat 04-02-2023 1 22

i

217|Balaghat 14-02-2023 2 : 24
218|Balaghat 15-02-2023 2 | 25
219|Balaghat 18-02-2023 2 : 44.23
220|Balaghat 22-02-2023 17 ; 237.7
221(Balaghat 08-05-2023 6 91
222|Balaghat 09-05-2023 58 1;,034.45

223|Balaghat 10-05-2023 171 Eé,O3OA23

224|Balaghat 11-05-2023 123 é,105.4?

g
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225|Balaghat 12-05-2023 135|2,343.16
226|Balaghat 13-05-2023 140|2,481.72
227|Balaghat 14-05-2023 117]1,925.05
228|Balaghat 15-05-2023 110)1,910.67
229|Balaghat 16-05-2023 145(2,354.55
230|Balaghat 17-05-2023 148|2,523.03
231|Balaghat 18-05-2023 142(,352.84
232|Balaghat 19-05-2023 122 ?,018.73
233|Balaghat 20-05-2023 134/2,252.00
234|Balaghat 21-05-2023 127)2,275.50
235|Balaghat 22-05-2023 138]2,518.74
236|Balaghat 23-05-2023 143|2,668.55
:
237|Balaghat 24-05-2023 139/2,522.30
238|Balaghat 25-05-2023 138(2,543.09
239|Balaghat 26-05-2023 139 ?,547.15
240|Balaghat 27-05-2023 140 252,564.68
241|Balaghat 28-05-2023 117|2,268.57
[
242|Balaghat 29-05-2023 116 :2,272.19
243|Balaghat 30-05-2023 111(2,141.28
244|Balaghat 31-05-2023 105|1,984.83
245|Balaghat 01-06-2023 102|1,848.20
246|Balaghat 02-06-2023 86 :i;,ma.ao
247|Balaghat 03-06-2023 83|1,556.57
248|Balaghat 04-06-2023 66 :1:,292‘59
249|Balaghat 05-06-2023 84 #,5?8.64

[t/
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250|Balaghat 06-06-2023 98[1,949.66
251|Balaghat 07-06-2023 103 5_1,901.99
252|Balaghat 08-06-2023 115/2,082.87
253|Balaghat 09-06-2023 143 2,399.90
254|Balaghat 10-06-2023 132(2,254.20
255|Balaghat 11-06-2023 94]1,754.03
256|Balaghat 12-06-2023 49 ép.,018.96
257|Balaghat 13-06-2023 39| 813.95
258|Balaghat 14-06-2023 48|| 971.69
|
259|Balaghat 15-06-2023 82 ;,641.72
260|Balaghat 16-06-2023 112(2,131.73
261|Balaghat 17-06-2023 128 ?’_,359.67
262|Balaghat 18-06-2023 82 ::_1,810.53
263|Balaghat 19-06-2023 103 §,225.54
264|Balaghat 20-06-2023 116 52,521.59
265|Balaghat 21-06-2023 111{2,593.02
266|Balaghat 22-06-2023 113 é,szo.zz
267|Balaghat 23-06-2023 49|1,098.00
268|Balaghat 03-11-2023 77[1,709.53
|
269|Balaghat 04-11-2023 100/2,180.36
:
270|Balaghat 05-11-2023 99 ::2,127.10
271|Balaghat 06-11-2023 109]2,301.57
272|Balaghat 07-11-2023 121 g,510,93
273|Balaghat 08-11-2023 106 %,217.73
274|Balaghat 09-11-2023 79]1,693.22

(/2
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275|Balaghat 10-11-2023 88|1,894.49
276|Balaghat 11-11-2023 52 FL,093.20
|'
277|Balaghat 12-11-2023 11 [ 241.94
278|Balaghat 13-11-2023 6| 135.18
279|Balaghat 14-11-2023 37 804.37
280|Balaghat 15-11-2023 49 :;1,035‘99
281|Balaghat 16-11-2023 91/1,965.82
l_
282|Balaghat 17-11-2023 33| 704.13
:
283|Balaghat 18-11-2023 52 ?,051.20
284|Balaghat 19-11-2023 59 ;1,247.57
285|Balaghat 20-11-2023 38 734.45
286|Balaghat 21-11-2023 21 | 430.83
287|Balaghat 22-11-2023 28 | 598.79
|
288|Balaghat 23-11-2023 32| 664.81
289|Balaghat 24-11-2023 38| | 829
290|Balaghat 25-11-2023 28 l 603.67
291|Balaghat 26-11-2023 22| 455.46
292|Balaghat 27-11-2023 30 | 627.93
293|Balaghat 28-11-2023 11 ' 218.68
294|Balaghat 29-11-2023 7 l 155
295|Balaghat 30-11-2023 5 : 96.72
296|Balaghat 01-12-2023 6 I 119.9
297|Balaghat 02-12-2023 10| 213.89
298|Balaghat 03-12-2023 2 38.32
299|Balaghat 04-12-2023 8| 158.89

/13
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300|Balaghat 05-12-2023 17| 362.31
301|Balaghat 06-12-2023 12| | 240.01
|
302|Balaghat 07-12-2023 23| 481.31
303|Balaghat 08-12-2023 12 246.59
304|Balaghat 09-12-2023 9] | 186.3
305|Balaghat 10-12-2023 13 286.89
306|Balaghat 14-12-2023 1 | 26
307|Balaghat 15-12-2023 3 Ir 68
308|Balaghat 18-12-2023 1 I 26
309|Balaghat 24-12-2023 1| 3
310|Balaghat 25-12-2023 1 : 3
311|Balaghat 04-01-2024 7 124
312|Balaghat 05-01-2024 7] 142.3
|
313(Balaghat 06-01-2024 3 : 54.28
314|Balaghat 02-02-2024 25| | 483.01
315|Balaghat 03-02-2024 52 | 959.45
316|Balaghat 04-02-2024 90 15;,765.48
317|Balaghat 05-02-2024 130 }é,256.42
|
318|Balaghat 06-02-2024 132 ;?,224.59
319|Balaghat 07-02-2024 119 zi.,cm.m
320|Balaghat 08-02-2024 181 39,071.05
321|Balaghat 09-02-2024 223 %,156.53
322|Balaghat 10-02-2024 212|3,714.49
|
323|Balaghat 11-02-2024 1332,410.18
324|Balaghat 12-02-2024 89 .13,655.05

/s
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325|Balaghat 13-02-2024 2| 30
|

326|Balaghat 14-02-2024 12 | 251
327|Balaghat 15-02-2024 1 24
328|Balaghat 18-02-2024 5 | 141
329|Balaghat 19-02-2024 a)| 124
330|Balaghat 21-02-2024 1 i 22
331|Balaghat 07-03-2024 1 : 16
332|Balaghat 16-03-2024 1 l_ 27

Total 17633| 298385.57




SNo [Transportation tation |Number of Sand Quantity

date date ETP (Cu. M.)
1|Balaghat 04-02-2024 1 26
2|Balaghat 28-03-2024 2|| 45
Total 3|| 71

/76
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 Date wise e-TP Report

ranspor |
SNo |Transportation tation Number of '!Sand Quantity
date date ETP {Cu. M.)

1|Balaghat 09-05-2024 8|l 171.58
2|Balaghat 10-05-2024 1 12
3|Balaghat 13-05-2024 1 12.77
4|Balaghat 16-05-2024 4| 66.59
5|Balaghat 21-05-2024 1 14
6|Balaghat 29-05-2024 2 32
7|Balaghat 30-05-2024 2 48
8|Balaghat 31-05-2024 12 222
9|Balaghat 14-06-2024 1 22
10|Balaghat 18-06-2024 1 20.38
11(Balaghat 15-06-2024 1 16
12|Balaghat 20-06-2024 8 140.14
13|Balaghat 22-10-2024 4 88.65
14|Balaghat 09-11-2024 2 44
15|Balaghat 10-11-2024 4: 87
16|Balaghat 11-11-2024 1 88
17|Balaghat 14-11-2024 2 44
18|Balaghat 15-11-2024 Zi 46
19|Balaghat 16-11-2024 J% 20
20|Balaghat 17-11-2024 11 246.63
21|Balaghat 22-11-2024 172.59

[1F
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22|Balaghat 23-11-2024 2 45
f
23|Balaghat 24-11-2024 2 38
24|Balaghat 27-11-2024 7 118.3
25|Balaghat 28-11-2024 9 162.07
26|Balaghat 29-11-2024 7] ] 125.07
27|Balaghat 30-11-2024 7 166.14
28|Balaghat 01-12-2024 48| | 859.62
29|Balaghat 02-12-2024 53 920.79
30|Balaghat 03-12-2024 63 1,?:125.63
31|Balaghat 04-12-2024 59| | 997.51
:
32|Balaghat 05-12-2024 94 1,5562.84
|
33|Balaghat 06-12-2024 84 1,!346.76
34(Balaghat 07-12-2024 94 1,%;491.72
35(Balaghat 08-12-2024 96 1,{498.70
36|Balaghat 09-12-2024 76 1,?222.53
|
37|Balaghat 10-12-2024 31 : 516.17
38|Balaghat 11-12-2024 17 267.21
|
39|Balaghat 15-12-2024 4 : 81.22
40|Balaghat 18-12-2024 2 | 42.08
41|Balaghat 20-12-2024 1 15
42|Balaghat 21-12-2024 6 | 142.04
43|Balaghat 22-12-2024 24 556.64
44|Balaghat 23-12-2024 14 I! 302.4

14 4
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45|Balaghat 24-12-2024 12| | 228.92
|_
46|Balaghat 25-12-2024 28| | 588.96
|
47|Balaghat 26-12-2024 54 1;007.53
48|Balaghat 27-12-2024 21| 370
49|Balaghat 28-12-2024 as| | 928.92
50|Balaghat 29-12-2024 45 912.97
51|Balaghat 30-12-2024 1 : 24
52|Balaghat 31-12-2024 17 | 378.16
53|Balaghat 01-01-2025 17 385
54|Balaghat 04-01-2025 1) | 22
55|Balaghat 05-01-2025 3 75.02
56|Balaghat 06-01-2025 4 | 63
|
57|Balaghat 07-01-2025 1 | 22
58|Balaghat 10-01-2025 1| | 22
|
59|Balaghat 11-01-2025 3 : 71.6
60|Balaghat 12-01-2025 3) | 66
61|Balaghat 13-01-2025 6 98.73
62|Balaghat 14-01-2025 2| 28
63|Balaghat 15-01-2025 1 | 12
64|Balaghat 22-01-2025 1] | 40
65|Balaghat 29-01-2025 28| | 448
66|Balaghat 30-01-2025 22) | 352
67|Balaghat 31-01-2025 456

27| |

i)



68|Balaghat 01-02-2025 23 l 374
69|Balaghat 04-02-2025 2 | 46
70|Balaghat 07-02-2025 6 100
71|Balaghat 08-02-2025 38 . 616
72|Balaghat 09-02-2025 34 l 563.27
73|Balaghat 10-02-2025 29 478

Total 1355 23995.86
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| /2

Date wise e-TP Report

SNo |Transportation tation Number of S!jand Quantity
date date ETP (Cu. M.)
1|Balaghat 09-05-2024 2 54
2|Balaghat 10-05-2024 4] | 74.46
|
3|Balaghat 13-05-2024 2| 42
4|Balaghat 16-05-2024 6 : 119.78
5|Balaghat 17-05-2024 4 | 83
|
6|Balaghat 20-05-2024 6 ! 89.56
7|Balaghat 22-05-2024 1] | 27
|
'8|Balaghat 23-05-2024 1 : 24
9|Balaghat 25-05-2024 1 ‘ 18
10|Balaghat 29-05-2024 10 ! 214.22
11|Balaghat 30-05-2024 17 | 357.52
12|Balaghat 31-05-2024 35 ! 766.58
13|Balaghat 01-06-2024 28 | 595.68
14|Balaghat 03-06-2024 45 : 931.1
15|Balaghat 04-06-2024 9 I 189.14
16|Balaghat 05-06-2024 24 I_ 491,78
17|Balaghat 06-06-2024 31} | 648.56
18|Balaghat 07-06-2024 24 518.97
19|Balaghat 08-06-2024 36 ! 771.29
20|Balaghat 09-06-2024 49 .L,062.81
21|Balaghat 10-06-2024 32 706.1
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22|Balaghat 11-06-2024 45 990.19
23|Balaghat 12-06-2024 30 652.03
24{Balaghat 13-06-2024 17 377.52
25|Balaghat 14-06-2024 21 457.94
26|Balaghat 15-06-2024 20 438
27|Balaghat 16-06-2024 29 620.93
28|Balaghat 17-06-2024 19 432 .88
29|Balaghat 18-06-2024 15 344
30|Balaghat 19-06-2024 3 67
31|Balaghat 29-11-2024 il 12
32|Balaghat 22-12-2024 1 20.59
33|Balaghat 29-01-2025 1 16
34|Balaghat 31-01-2025 130(5,032.00
35|Balaghat 01-02-2025 15 240
36|Balaghat 03-02-2025 4 88.64
37|Balaghat 04-02-2025 3 66
38|Balaghat 05-02-2025 3 61.01
39|Balaghat 07-02-2025 5 80
40|Balaghat 08-02-2025 8 132
41|Balaghat 10-02-2025 3| 50
Total 740 17964.28

| )
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(22)
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), MADHYA PRADESH)

The -1
PURAN LAKSHKAR

The Madhya Pradesh State Mining Corporation Limited, Paryavas
Bhawan, Block No. 1 (A), Second Floor, Jail Road, Arera Hills, District
Bhopal (M.P.) 462011 -462011

ENVIRONMENTAL
CLEARANCE

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your mpézcatgﬁn [for Environmental Clearance (EC)
in respect of project submrtied tg@ EIAA vide proposal number
SIA/MP/MIN/431422/2023 datedm Jul 2023, Tﬁeaparhculars of the environmental
clearance granted to the pchJec; are as below.

£ e

1. EC Identification No. | ﬁ @‘235001MF’177803
= =i 2. File No. - F%OQ&W&)&% ,
Ui 3. Project Type )
LL! 4. Category g
> 5. Project/Activity mcludtng mng of r'mherals
[ Schedule No. :
Y 6. Name of Project £ ‘-'. - ‘“‘Cl:!l@HGLIwSAND QUARRY
d 7. Name of Company!Orgamzatfen it PURAN LAKSHKAR
(o} 8. Location of Project MADHYA PRADESH

9. TOR Date N/A

The project details along with terms and ¢onditions are appended herewith from page
no 2 onwards.

and Virtuous Environmental Single-Window Hub)

(e-signed)
Mujeebur Rehman Khan
Date: 19/10/2023 Member Secretary
SEIAA - (MADHYA PRADESH)

{Pro=Active and Responsive Facilitation by Interactive,

Note: A valid environmental cfearanc!e shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23B001MP177803  File No. - 10284/2023 Date of lssue EC - 19/10/2023 Page 1 of 12
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EC Identification No. - EC23B001MP 177803

The monitoring of the compliance of the conditi
issued prior to the State Mining Corporation shal
at District level and compliances be communicate

Riparian habitat including vegetative cover on
provide nutrient inputs into the stream and prev
runoff. Bank crosion and change of morphology
cover should be protected.

|
ons incorporated in the Environmental Clearance
| be carried out through the District mining office
d to SEIAA within 06 months.

and adjacent to the river bank controls erosion,
ent intrusion of pollutatns in the stream through
 of the river can destroy the riparian vegetative

Demarcation of mining area with pillars and geo-referencing should be done prior to start of

mining.

The State Mining Corporation shall constitute an
persons qualified in the field to ensure the compli

The State Mining Corporation shall ensure the
Sand Mining Management Guidelines-2016 &

Environmental Cell including minimum of three
ance of EC conditions.

Impliance of the different provision made in the
“nforcement & Monitoring Guidelines for Sand

Mining 2020, with Special reference to the para 4.3 and para-8 at page no. 45 of the said

Guidelines.

Sand and gravel shall not be allowed to be ext
concave bank.

racted where erosion may occur, such as at the

The slope of mining area adjacent to agricultural %ields should be proper (preferably 45 degree) and
adequate gap (minimum 10 feet) be left from adjacement agricultural field to avoid erosion and

scouning.

In sand mining over other areas apart from river bed replenishment study in the said area be

carriedout every year by Mining Officer and subj

ect to availability of sand quantity mining should

allowed by Mining Officer during EC period as Sand replacement in such arcas are subject to

certain conditions and not a regular feature.
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k‘ L§E£ Consent M.P. Pollution Control®Bo:
E-5, Arera Colony
\é(:} %{ Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742
[ RED-MEDIUM ‘ CCA-Fresh CONSENT NO: *#* ’ PCB ID: 158163

Outward No:-119101,26/10/2023

To,
The Occupier,

M/s. M.P State Mining Corporation Ltd. (Chicholi Sand Nine-4

! Consent No:AW-59117

!.990 Ha. River Chandan )

Kh. No.463, Village-Chicholi, Tehsil-Khairlanji,

Distt.-Balaghat , (M.P.)Latitude : 21.5312 Longitude : 79.8756
Grant of Consent to Operate under section 25 of the Water,
section 21 of the Air (Prevention & Control of Pollution) Ac
Consent to Operate Application R No. 1312805 Dt. 13/10/20

Subject:

Ref:

With refercnce to your above application for consent to operate hag

rules therein. The M. P. Pollulion Control Board has agreed to grant consent
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS

a. Loeation:
b. Mining Lease area: 4.990 ha,
¢. Product & Production Capacity:

| Activity / Product

(Prevention & Control of Pollution) Aet, 1974 under
t,1981

23 and last communication received on Dt.14.10.2023

been considered under the aforesaid Acts and existing
up to 03/10/2028, subject to the fulfillment of the terms &

Kh. No.463, Village-Chicholi, Tehsil-Khairlanji, Dis{t.-Balaghat , (VM.P.) on river Chandan

Qty/ year

| Mining of Sand

59,880 Cubic Meter Per Year,

1) MP State mining Corporation shall ensure uploadmg of the Mining lcasc agrcnucnt on

'xgn portal using the peb id; this consent shall become operationalised

thereafter only. Fresh consent shall be obtained, if there is any change of ownership / mining rights/process.

2) MP State Mining Corparation shall ensure that the mine is operated with valid
Collector (mining) Distt.: Balaghat for 5 vears till 2028 and PP to ensure compliance of ¢
No. EC23BOOTMP183358 de 04.10.2023.

3) EC is approved for 59,880 Cubic meter /vear capacity, so pp shall do mining up to this lim
mining shall be done only in part of 2,994 hact. mineable area with average depth of n
without disturbing water flow, No in stream mining shall be done.

4) A« per conditions of the EC;- The PP shall plant trees in adequate width along the river
sides of the mine & Construct a Bitumen/Concrete road in place of currently existing K
mining activity, which are not done, Recent NOC of concerned Gram Sabha with the Tha

compliance of these conditions within 3 months time but before commencement of mining

shall also be provided.
5) Mine management shall ensure the compliance of order passed by Hon ble NGT in OA 11/
in NGT OA 172019 (CZ) on dated 26/11/2019, in OA 360/2015 on 26.02.2021 and in OA 38/
3) Quarry contractor shall install permanent type demarcation pillars to represent quarry
done as per mine plan, EC and in accordance with the sustainable Sand Mining Managem
mining, 2020,

7) MP State Mining Corporation shall submit Replenishment Study Report every year after

be limited as per recommendation of Annual Replenishment Study Report subjected to ma
8) PP shall ensure intermittent water sprinkling on transportation route which shall net pass

Noise pollution & do regular compaction of lopse material of haulage road to reduce the fu

The Validity of the consent is up to 03/10/2028 and has to be renewed befq

XGN with annual license fees in this regard shall be submitted to this offic
Board reserves the right to amend/cancel / revoke the above condition in p

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto:-
i
2. Director, Geology & Mining Khanij Bhawan 29-A. Arera Hills, ,
3. Regional officer, Regional office, MPPCRB Jabalpur (M.P.)

Bh

.

Signature validy,

ras- o TERA

€ g,%‘?r HEer Digitally Si

o Mohan Tha (S
&rﬂ*ﬁw-“mﬁ Date; 26/10/2(#23 01:09

(Organic Authentication on AADHAR from UIDAI Server)
TPAY # MTEZRNS7UL

¢ lease & as per the provisions made in the mining plan approved by
he conditions Laid by SEIAA, MY in EC granted vide EC Identification

it only. The maximum depth of the mine pit shall not exceed 2.0 meter &
Jine pit not exceeding 2.0 meters; Mining to be done above water level

ibanks on both sides; Provide warning signs, fencing and Munare on all
{achha Road for sand tramsportation purpose before commencement of
irao Prastao is also required. M P Srate mining Corporation shall ensure
operation. Display Board in Compliance of Directions by Honble NGT

020 (CZ)on dated 01/06/2020, in OA 092018 on dated 12/06/20240,
2022 on dated 17.10.2022 etc pertaining to sustainable sand Mining.
ease boundary & sign Board with quarry details and mi hould be
ent Guidelines, 2016 and Enforcement & Monitoring Guu:lelmes for sand

rainy season to the Board. Production capacity in following years shall
nimum production as per EC Capaeity.

‘through any residential / forest area o ensure control of Dust and

itive emissions..

re expiry of consent validity. Online application through
¢ 6 months before expiry of the consent/Authorization.

irt or whole as and when required.

District Mining Officer, (Mining Section), Collector office, Balagha't Dist Balaghat M.P.) for information.

opal (M.P.) for necessggy 4CigDRFHChairman, MPPCB

il wz\/fé%d’"

CHANDRA MOHAN THAKUR
Member Secretary

: Chandra

35 PM

This Certificate peneratad from xgn.mpate.m are valid and does not reguire physical signatires, the ceritficg

te can e valtdaed onlme from xgn g e using "CPAVY Number.
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ML.P. Pollution Controel Board

E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP
0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO WATER (PREVENTION & C¥

NTROL OF POLLUTION) ACT 1974 :-

1. The daily quantity of trade effluent at out fall of the unit shall not ¢xceed 0.000 KL/day, and the daily quantity of

sewage at ouf fall of the unit shall not exceed 1.000 ki/day.
2. Trade Eftfluent Treatment:-

The applicant shall provide comprehensive effluent treatment system as per the proposal submitted to the Board and

maintain the same properly to achieve following standards-

pll Between 55-90 ITDS Notexceed 2100 mg/l !
%Susp&ndud Solids Not exceed 100 mg/l. : it hlorides Not exceed 1000 mg/1. §
{BOD 3 Days 270C Notexceed 30 mefl L 2
%COD Mot exceed 250 mg/l. ! % §
;Oi] and prease Not exceed 10 mg/l. z ; f

For other parameters general standards of discharge as notified ug

to the Board and maintain the same properly 1o achieve following standar
pH Between 55-90 i
Suspended Solids Not exceed 100 mg/l.
BOD  Days 27°C Not exceed 30 mgfl.
oD Not exceed 250 me/l
Oil and grease Not exceed 10 mg/l,

i Total Colliform Not exceed 1000 [ MPN/1DOML)
i

der EP Act 1986 shall be applicable.

3. Sewage Treatment :- The applicant shall provide comprehensive sewage treatment system as per the proposal submitted

ds-

Sr | Water Code _ W : WWG: qur Remark
(Qty in kipd - Kilo Ltr per Day) 6.000 1008 | Source
. 1 | Domestic Purpose 2000 1.000 Borewell |Toilet with septic tank soak pit to be provided |
| 2 | Plantation / Dust suppression |  4.000 0.000 Borewell | |

4. The effluent shall be treated up to prescribed Standards and reuse in i
devolvement/gardening within premises. Hence zero discharge conditior
be discharged outside of industry/unit premises.

e process, for cooling and for green belt
shall be practiced. In no case treated effluent shall

5. Any change in production capacity, process. raw material used etc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges sha:t] be consistent with terms and conditions of this

consent. Facility expansions, production increases or process modificati

pollutants must be reported by submission of a fresh consent application|

ns which result new or increased discharges of
for prior permission of the Board

6. All treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working

order and operate effectively/efficiently to achieve compliance o

[the terms and conditions of this consent

7. The Consent does not authorize or approve the Construction of any physical structures or facilities or the undertaking of

any work in any water course or within its high flood level (HFL) area

8. The specific effluent limitations and pollution control systems applica
above conditions.

9. Compilation of Monitoring data-

able to the discharge permitted herein are set forth as

1. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the

volume and nature of monitored discharge.

ii. Following promulgation of guidelines establishing test procedures for|

the analysis of pollutants, all sampling and

analytical methods used to meet the monitoring requirements specified atnw. shall conform to such guidelines unless

otherwise specified sampling and analytical methods shall conform to th

and where it is not specified the guidelines as per standard methods for t

latest edition of the Indian Standard specifications
he examination of Water and Waste latest edition of

the American Public Health Association, New York U.S.A. shall be used.
iii. The applicant shall take samples and measurement to meet the monthly requirements specified above and report online

through XGGN the same to the Board.
Consent No: AW-5911

This Certeficare genvrated from xgn mp ate i are valtd and dues pof requdee physical signatyres, the certificang

can be valtdated anling from xgrnompomcaim using "TPAV" Nomber.
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M.P. Pollution Control Board

E-5, Arera Colony

Paryavaran Parisar, Bhopal -
Tele : 0755-2466191, Fax-0755-2463742

16 MP

10. Recording of Monitoring Activities & Results-
i. The applicant shall make and maintain online records of all informatig
Consent,
i, The applicant shall record for each measurement of samples taken put
follows;

(i) The date, exact place and time of sampling

(ii) The dates on which analysis were performed

(iii)Who performed the analysis?

(iv)The analytical techniques or methods used and

(v)The resuli of all required analysis
iii. If the applicant monitors any Pollutant more trequently as is by this
monitoring in the calculation and reporting of values required in the disc
by the Board. Such increased frequency shall be indicated on the Disch

n resulling from monitoring activities by this

suant to the requirements of this Consent as

‘onsent he shell include the results of such
harge monitoring reports which may be prescribed
arge Monitoring Report Form.

iv. The applicant shall retain for a minimum of 3 years all records of monitoring activities including all records of
Calibration and maintenance of instrumentation and original strip charl regarding continuous monitoring instrumentation,

The period of retention shall be extended during the course of any unresg

lved litigation regarding the discharge of

pollutanis by the applicant or when reguested by Central or State Board or the court.

I 1. Reporting of Monitoring Results;-

Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring

report on line to the Board.

12. Limitation of discharge of oil Hazardous Subsiance in harmful q

nantities: -

The applicant shall not discharge o0il or other hazardous substances in quantities defined as harmtul in relevant regulations

into natural water course. Nothing in this Consent shall be deemed to nei
relive the applicant from any responsibilities, liabilities, or penalties to w

13. Limitation of visible floating solids and foam:
During the period beginning date of issuance the applicant shall not disch

14. Disposal of Collected Solid waste/sludge-
All hazardous waste/sludge shall be disposed of as per the Authorization
Rules 2016. And/other Solids Sludge, dirt, silt or other pollutant separate
disposed of in such a manner as to prevent any pollutant from such mater
Shall fish or other animal collected or trapped as a result of intake water
body habitat.

15. Provision for Electric Power Failure-

her preclude the institution of any legal action nor
hich the applicant is or may be subject to clauses.

arge floating solids or visible foam.

issued under Hazardous & other waste (M&TM)
| from or resulting from treatment shall be

als from entering any such water Any live fish,
icreening or treatment may be returned to eaters

The applicant shall assure to the consent issuing authority that the applicant has installed or provided for an alternative

electric power source sufficient to operate all facilities utilized by the app
conditions of the Consent.

16. Prohibition of Bypass system of treatment facilities-
The diversion or by-pass of any discharge from facilities utilized by the a
and conditions of this Consent is prohibited except:
i. where unavoidable to prevent loss of life or severe property damage, or
ii. Where excessive starm drainage or run off would damage any facilities
conditions of this Consent. The applicant shall immediately notify the con
diversion or by-pass in accordance with the procedure specified above for

17. Industry/Institute/mine management shall submit the information onli
consent conditions.

18. Mine management should provide toilets for labors.

Consent No:AW-59117

icant to maintain compliance with the terms and

pplicant to maintain compliance with the terms

i necessary for compliance with the terms and
sent issuing authorities in wriling of each such
reporting non-compliance.

he through XGN in reference to compliance of

Hhus Certificale gencrated from xgnmp nican ave valid and does yot require physical signatures, the ceriificaie

an b vadidated onlite from xguaponican wsing “TEAV" Number
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Consent ' M.P. Pollution Control Beaf
Order | E-5, Arera Colony

| Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981

. - - - - l - - . -
1. The applicant shall provide comprehensive air pollution control system| consisting of control equipments as per the

proposal submitted to the Board with reference to generation of emission and same shall be operated & maintained
continuously so as to achieve the level of pollutants to the following standards:-

2. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly
on quarterly basis: The Ambient air quality norms are prescribed in MoRF gazette notification no. GSR/B26(L), dated:
16/11/09. Some of the parameters are as follows:
a. Particulate Matter (less than 10 micron) - 100 pgfm® (PMq pg{ms 24 hrs. basis)
b. Particulate Matter (less than 2.5 micron) - 60 pg/m’ (PMas pg/m’ 24 hrs. basis)
. Sulphur Dioxide [SO,] (24 hrs. Basis) - 80 pg/m®
- Nitrogen Oxides [NO] (24 hrs. Basis) - 80 pg/m’
. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m’ '

3. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

o oo

4. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activitics, '
|

5. All other fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be plugged or sealed or
made airtight to avoid the public nuisance.

6. All the internal roads shall be made pucca to conirol the fugitive em issions of particulate maller generated due to

transportation and internal movements. Good housekeeping practices shall be adopted to avoid leakages, seepages, spillages
ele. I
7. Industry shall take effective steps for extensive tree plantation preferably in 03 rows of the local tree species with

minimum spacing of 2X2 meters within or around the industry/unit premises for general improvement of environmental
conditions and as stated in below.

8) Mine management shall provide pucca road for material transportation
9) Mine management shall not use village road for transportation.
10} Mine management shall provide fugitive emission control arrangements.

11) The vehicle used for the transportation of sand shall be PU certified aiu:l shall be properly maintained to reduce the

noise.

|
Consent No:AW-59117|

This Cevitfieate genevated from xgnmpaic.an are valid and dovs not reguire phasical signeaiores, the cernficate ~:{?H be validated online from xgaap aic in using "TPAT” Nuniber Page: 4/ 6
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M.P. Pollution Control Board
E-5, Arera Colony

| Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

GENERAL CONDITIONS:

. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, etc. be disposed off scientifically so as

not to cause any nuisance/pollution. The applicant shall take necessary pd
site. If required.

Non Hazardous Solid wastes:-

rmission from civic authorities for disposal to dumping

Quantity Dispy
Sale

%Type of waste

éﬂcm]m’ Plastic packing material wood. eard board, gunny begs etc

psal

to authorized party/As Per CPCB, MoEF Guide lines / Others,

2. The applicant shall allow the stafT of Madhya Pradesh Pollution Contr
upon the representation of credentials:
a. To inspect raw material stock, manufacturing processes, reactors, premisi
b. To enter upon the applicant’s premises where an effluent source is locate
the terms and conditions of this Consent.
¢. To have access at reasonable times to any records required to be kept un
d. To mspect at reasonable times any monitoring equipment or monitoring
¢. To sample at reasonable times any discharge or pollutants.

3. This consent / authorisation is transferable in nature. in case of any che
partner / directors / proprietor shall immediately apply for the consent wi

4. The 1ssuance of this Consent does not convey any property rights in ei

ol Board and/or their authorized representative,

es etc to perform the functions of the Board,

d or in which any records are required to be kept under

Jer the terms and conditions of this Consent.
method required in this Consent: or,

inge in ownership / management, the new owner /

th new requisite information.

her real or personal property or any exclusive

privileges. nor does it authorise any invasion of personal rights, nor any infringement of Central, State or local laws or

regulations.

5. This consent is granted in respect of Water pollution control Act 1974

or Air Pollution Control act, 1981 or Authorization

under the provisions ol Hazardous and other Waste (Management & Transboundary movement) Rules 2016 only and does

not relate to any other Department/Agencies. License required from othe
unit separately and have to comply separately as per there Act / Rules.

6. Balance consent/authorisation fee. if any shall be recoverable by the B

7. The applicant shall submit such information, forms and fees as require
date of expiration of this consent/authorisation

8. Knowingly making any false statement for obtaining consent or comp
imposition of criminal penalties as provided under the section 42(g) of th

| % :
I Department/Agencies have to be obtained by the

|
oard even at a later date.
fi by the board not letter than 180 day prior to the

iiance of consent conditions shall result in the
e Water Act or section 38 (g) of the Air Act.

9. After notice and opportunity for the hearing, this consent may be moditied, suspended or revoked by the Board in whole

or in part during its term for cause including, but not limited to, the follo
(a) Violation of any terms and conditions of thiz Consent.
(b) Obtaining this Consent by misrepresentation of failure to disclose
(¢) A change in any condition that requires temporary or permanent 1

1{}. On violation of any of the above-mentioned conditions the consent g
necessary action will be initiated against the industry.

Additional condition:

1. Tree plantation shall be carried out in open area available,

'Fing :

[fully all relevant facts.
eduction or elimination of the authorized discharge.

anted will automatically be taken as canceled and

2) EC is approved for 59,880 Cubic meter /year capacity, so pp shall do mining up to this limit only. The maximum

depth of the mine pit shall not exceed 2.0 meter & mining sha
average depth of mine pit not exceeding 2.0 meters; Mining
flow. No in stream mining shall be done.

| be done only in part of 2.994 hact. mineable area with
to be done above water level without disturbing water

3) As per conditions of the EC;- The PP shall plant trees i
Provide warning signs, fencing and Munare on all sides of th
of currently existing Kachha Road for sand transportation p
are not done. Recent NOC of concerned Gram Sabha with
mining Corporation shall ensure compliance of these conditi
mining operation. Display Board in Compliance of Directions

Consent No:AW-5911

| adequate width along the river banks on both sides;
mine & Construct a Bitumen/Concrete road in place

irpose before commencement of mining activity, which
he Thahrao Prastao is also not submitted. M P State

ins within 3 months time but before commencement of
y Hon'ble NGT shall also be provided.

Thes Certificate gemerated from sgnomp e are valid aid does not regrere plivsical siginotires. ihe certificard

| cant fie validared ondite from xgnmp wic.in using "TEAV" Numlber, Page:5/6
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‘ M.P. Pollution Control Board
| E-5, Arera Colony
| Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2466191, Fax-0755-2463742

4. The mining activity shall be done as per approved mining plan

L
ind environmental ¢learance.

5. Transportation of sand shall not be done through residential areq. Village roads shall not be used for transportation.

6. The sand shall be transported by small trolleys up to the Minera
shall be provided at yard to prevent fugitive emission due to loadin
transportation road should be practiced.

7. Transport vehicles will be covered with tarpaulin to minimize d
should be kept under control and regularly monitored for complian
transporting the mineral should be covered with tarpaulins and opt

8. After mining is complete. the edge of the pit should be graded to
9. Mine management shall submit the annual replenishment plan.

10. The mine Management shall submit environmental statement f
30th September every year to the Board.

11. The mine Management shall comply with all the relevant Acts/
MoEF/CPCB/MPPCB from time to time as required and. if applica

Consent/authorization as required under the Water (Prevention

& Control of Pollution) Act, 1981is granted to your industry subje
FFor renewal purpose you shall have to make an application to this B
of expiry of this consent/authorisation. The applicant without valid

to use any outlet for the discharge of effluent and gaseous emission. |

pn—

fogtaiy S T padbane
(Organic Authentication on AADHAR from UIDAI Server)
TPAY # MTEZRNS7UL

Consent No:AW-59117

stacking yard. Proper air pollution control arrangements
e/unioading activity. Regular Water spraying on the

1st/sand particle emissions. Vehicular emissions
ce of emission norms. Vehicles used for
mally loaded.

a2.5:1 slope in the direction of the flow.

or the previous year ending 31st March on or belore

Rules, directions, guide lines issued by
ble.

|

Control of Pollution) Act, 1974, The Air (Prevention

t fo fulfillment of all the conditions mentioned above.
ard through XGN at least Six months before the date

consent (for operation) of the Board shall not bring in

! For and on behaif of
| M.P. Pollution Control Board

By the order of Chairman, MPPCB

CHANDRA MOHAN THAKUR
Member Secretary

Tins Ceruficare generated from xgn.mp.ntc.n are valid and does not requive physical signatieres, the ceriificate o

i he validated onltae from xenmponie i usteag “TPA V" Nunther Page: 6/6
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| ?};{‘ ijFE Consent M.P. Pollution Control Board - Jabalpur
: w@ e = O_rder. g Scheme Nu_. 5, Plot No. 455/456,
h Envirseeant et el 455/456, Yijay Nagar,Jabalpur
Jabalpur
Tele : 0761- 4042780,2647878
I RED-SMALL } L CCA-Fresh CONSENT :irm: Ahk } PCB ID: ISSE!E—iJ

()HWS!I}I“E'I;&#PJ%&;I IIZ(]Z_.;

To,
The Occupier,

The M.P. State Mining Corporation Limited

Consent No:AW-117350

(Chicholi Sand Mim: Area 1.458 Hectare) / S

Village-Chicholi, Tehsil-Khairlanji, Distt.-Balaghat,,
Dist : Balaghat,

Subjeet: Grant of Consent to Operate under section 25 of the Water (Prever
of the Air (Prevention & Control of Pollution) Act, 1981
Your Consent to Operate Application Receipt No. 1323757 Dt. 08

at
Ref:

With reference to your above application for consent to operate has
rules therein. The M. P. Pollution Control Board has agreed to grant ¢
terms & conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

ion & Control of Pollution) Act.1974 under section 21

11/2023

»

onsent up to 30/09/2028, subject to the fulfillment of the

en considered under the aforesaid Acts and existing

a. Location: Khasra No. 387 Area 1.458 Hect Village-Chicholi, Tchsil-Khairlanji. Distt.-Balaghat...,
b. The Mining Lease Area : 1.458 Hect
¢. Product & Production Capacity: :
Product Oty [ year
naphll ‘Mining of Sand 12247.20 Cubic Meter |

Note:- For any change in above industry shall obtain fresh consent from t

I-  For any change in above mining lease area, production capaci

ffe board,

ty, PP shall obtain fresh consent from the Board
ril}ring Guidelines for Sand Mining issued by

1;11 Environmental Clearance order issued by SEIAA

Directions/Guidelines issued by

Mine shall comply the Directions/ Orders issued by Hon’ble Sﬁ']preme Court/ High Court/ NGT time to time in the

every year for revised quantity of Sand and

2- Mine management shall comply with the Enforcement & Mon
MoEF&CC on January 2020

3- Mine shall ensure compliance of all the conditions mentioned i

4-  Mine shall comply the provisions of all the relevant Actsz‘llulesﬁf
MoEF/CPCB/MPPCB time to time as required and if applicable.

5-
relevant Writ Petitions.

6- The Mine Management shall submit Sand Replenishment plan
accordingly production shall be done.

7- The Mine Management shall submit the mining Lease for aboy

further renewal will be considered

The Validity of the consent is up to 30/09/2028 and has to be renewed
through XGN with annual license fees in this regard shall be sub
consent/Authorization. Board reserves the right to amend/cancel / rev
required.

D

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

Signature valig

ggwwmm B '
' g e igitally Sig)
{?{}?g{ AKJAIN,S.

i s Date: 21/11/2023 02:43:01
(Organic Authentication on AADHAR from UIDAI Server)

TPAY # 1E2E1SORI19

ve sand mine. After submission of above documents

before expiry of consent validity. Online application
itted to this office 6 months before expiry of the
ke the above condition in part or whole as and when

ALOK KUMAR JAIN
Regional Officer

PM

L Corificate generated from xgnmpnican are valid and does pot require physical signatures, the certficane o

kin be validated online from xgmmponcan usimg "TPAV" Numher,

Page:1/6
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ML.P. Pollution Control Board - Jabalpur
Scheme No. 5, Plot No. 455/456,
455/456, Vijay Nagar,Jabalpur
Jabalpur

Tele : 0761- 4042780,2647878

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-

1. The daily quantity of trade effluent of the unit shall not exceed 0,000 Kll./day. and the daily quantity of sewage ol the unit

shall not exceed 0.400 K1./day

2. Trade Effluent Treatment:-

The applicant shall operate and maintain effluent treatment system as per
the same properly to achieve following standards-

the proposal submitted to the Board and maintain

Ipr1 55-90

Between TDS
;Suspended Solids Not exceed 100 mg/l. ;; i Chlorides
igom Days27°C Not exceed 30 my/l. i ‘
;COD Not exceed 250 mg/l I |
;Oii and prease Not exceed 1mg/l. ‘ i

2100 mg/l,
1000 mg/l,

MNotexeeed

Not exceed

For other parameters general standards of discharge as notified un

3. Sewage Treatment :- The applicant shall operate and maintain sewage treatment facility to achieve following standards-

?pH Between 55-90 i
%Suspcnded Sohds Not exceed 100 my/l. |

|BOD 3 Days 27 °C Not exceed 30 mgfl,

ECOD Not exceed 250 mg/l. | '
%0]’] and grease Not exceed 10 myg/l. j

|fecal coliform Not exceed

1000 MPN/100 ml |

| Sr | Water Code {Qty in kipd - Kilo Ltr per Day)| WG : 1,800 [WWG

: 0.400] Water Source Remark

[ 1 | Domestic Purpose 1.000 0.

0 Tankers -

4. The effluent shall be treated up to prescribed Standards and reuse in LhT
devolvement/gardening within premises. Hence zero discharge condition
be discharged outside of industry/unit premises.

5. Water meter preferably electromagnetic/ultrasonic type with digital flo
for category wise consumption of water for Industrial cooling/boiler feed,

process, for cooling and for green belt

fshall be practiced. In no case treated effluent shall

W recording facilities shall be installed separately
‘mine spray. process & domestic purposes and

data shall be submitted online through XGN monthly patrak/statements. The industry/unit shall also monitor the treated

wastewater flow and report the same online through monthly patraki/state

6. Any change in production capacity, process, raw material used ete. and
permission of the Board shall be obtained. All authorized discharges shall

;nents.

for any enhancement of the above prior
' be consistent with terms and conditions of this

consent. Facility expansions, production increases ot process modifications which result new or increased discharges of

pollutants must be reported by submission of a fresh consent application

or prior permission of the Board

7. All treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working

order and operate effectively/cfficiently to achieve compliance of the terms and conditions of this consent

8. The Consent does not authorize or approve the Construction of any phy
any work in any water course or within its high floed level (HFL) area

9. The specific effluent limitations and pollution control systems applicab
above conditions.

10. Compilation of Monitoring data-
i. Samples and measurements taken to meet the monitoring requirements s
volume and nature of monitored discharge.
ii. Following promulgation of guidelines establishing test procedures for t
analytical methods used 1o meet the monitoring requirements specified ab
otherwise specitied sampling and analytical methods shall conform to the
and where it is not specified the guidelines as per standard methods for th
the American Public Health Association. New York U.S.A. shall be used.

Consent No:AW-117350

sical structures or facilities or the undertaking of

le to the discharge permitted herein are set forth as

specified above shall be representative of the

‘;c analysis of pollutants, all sampling and

ove shall conform to such guidelines unless

latest edition of the Indian Standard specifications
> examination of Water and Waste latest edition of

Fhis Certifieate generaled from xgnoamp aican ave valid and does not peguire phisicad stgpeires, the certificaie ¢

n he validated onl ine fram xgnmp.nic i usimg “TPAV" Number.
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Scheme No. 5, Plot No. 455/456,

455/456, Vijay Nagar,Jabalpur
Jabalpur

Tele : 0761- 4042780,2647878

iii. The applicant shall take samples and measurement to meet the monthly requirements specified above and report online

through XGN the same Lo the Board.

11. Recording of Monitoring Activities & Results-

i. The applicant shall make and maintain online records of all information resulting from monitoring activities by this

Consent,

ii. The applicant shall record for each measurement of samples taken pursuant to the requirements of this Consent as

follows:
(i) The date, exact place and time of sampling
(i1) The dates on which analysis were performed
(iii) Who performed the analysis?
(iv)The analytical techniques or methods used and
(v)The result of all required analysis

iii. If the applicant monitors any Pollutant more frequently as is by this O

by the Board. Such increased frequency shall be indicated on the Discha

onsent he shell include the results of such

e Monitoring Report Form,

monitoring in the caleulation and reporting of values required in'the disc?éfl;rge monitoring reports which may be prescribed

iv. The applicant shall retain for a minimum of 3

years all records of monitoring activities including all records of

Calibration and maintenance of instrumentation and original strip chart regarding continuous monitori ng instrumentation.

The period of retention shall be extended during the course of any unreso
pollutants by the applicant or when requested by Central or State Board o

12. Reporting of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized an
report on line to the Board.

13. Limitation of discharge of oil Hazardous Substance in harmful quanti

ved litigation regarding the discharge of
r the court.

t reported by submitting a Discharge Monitoring

Eics:—

‘The applicant shall not discharge oil or other hazardous substances in quantities defined as harmtul in relevant regulations

into natural water course. Nothing in this Consent shall be deemed to pre

tlude the institution of any legal action nor relive

the applicant from any responsibilities. liabilities. or penalties to which the applicant is or may be subject to clauses.

14, Limitation of visible floating solids and foam:

During the period beginning date of issuance the applicant shall not discharge floating solids or visible foam.

15. Disposal of Collected Solid waste/sludge-
All hazardous waste/sludge shall be disposed of as per the Authorization
Rules 2016. And/other Solids Sludges, dirt, silt or other pollutant separate

ssued under Hazardous & other waste (M&TM)
d from or resulting from treatment shall be

disposed of in such a manner as to prevent any pollutant from such materials fiom entering any such water Any live fish,

Shall fish or other animal collected or trapped as a result of intake water s
body habitat.

16. Provision for Electric Power Failure-
The applicant shall assure to the consent issuing authority that the applica
electric power source suflicient to operate all facilities utilized by the app
conditions of the Consent.

17. Prohibition of By pass system of treatment facilities-

The diversion or by-pass of any discharge from facilities utilized by the a
and conditions of this Consent in prohibited except :

i. where unavoidable to prevent loss of life or severe property damage, or

creening or treatment may be returned to eaters

it has installed or provided for an alternative

icant to maintain compliance with the terms and
|
|

oplicant to maintain compliance with the terms

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such

diversion or by-pass in accordance with the procedure specified above for

18. Industry/Institute/mine management shall submit the information onli
consent conditions.

Additional Water condition:-

Consent No:AW-117350|

reporting non-compliance.

1e through XGN in reference to compliance of

Thns Certificate generated from sgrmp.me.in are valid and docs noi requisre physical signamires, the certtficate can be valudated online from xgnmp.nic. i wsing “TPAV" Nunihor.
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Order

MLP. Pollution Control Board - Jabalpur
Scheme No. 5, Plot No. 455/456,

455/456, Vijay Nagar,Jabalpur
Jabalpur

Tele : 0761- 4042780.2647878

OL OF POLLUTION) ACT 1981

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTJ;R;

1. The applicant shall operate and maintain air pollution control system t
standards:-

2. Ambient air quality at the boundary of the industry/unit premises shall
on quarterly basis: The Ambient air quality norms are prescribed in Mok
16/11/09. Some of the parameters are as follows:
a. Particulate Matter (less than 10 micron) - 100 ug/m? (PM10 pg/m?
b. Particulate Matler (less than 2.5 micron) - 60 pg/m® (PM2.5 pug/m?
¢. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 pg/m®
d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pg/m?
¢. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m?

3. The industry shall take adequate measures for control of noise level ge
premises less than 75 dB(A) during day time and 70 dB(A) during night 1

4. Industry/Unit shall provide with each stack port hole with safe platforn
Stepped ladder with hand rail up to monitoring platform as per specificat
In no case monkey ladder shall be allowed as stack monitoring facility.

5. The industry/unit shall make the necessary arrangements for control of
emission/section/activities.

achieve the level of pollutants to the following
|

 be monitored and reported to the Board regularly
I' gazette notification no. GSR/826(E), dated:

%24 hrs. basis)
| 24 hrs. basis)

nerated from industrial activities within the
ime.

n of 1 meter width with support & spiral ladder/
ons given in part-111 emission regulation of CPCB.

ithc fugitive emission from any source of

6. All other fugitive emission sources such as leakages, seepages. spillages etc shall be ensured to be plugged or sealed or

made airtight to avoid the public nuisance.

7. The industry/ unit shall ensure all necessary arrangements for control o
process within premises
8. All the internal roads shall be made pucea to control the fugitive emiss|
transportation and internal movements. Good housekeeping practices sha
etc.

9. Industry shall iake effective steps for extensive tree plantation preferab

t' odour nuisance from the industrial activities or

jons of particulate matter generated due to
| be adopted to avoid leakages, seepages. spillages

ly in 03 rows of the local tree species with

minimum spacing of 2X2 meters within or around the industry/unit premises for general improvement of environmental

conditions and as stated in below..

(Minimum number of plants to be planted
Additional Air condition:-

Consent No:AW-117350

by the unit:-50 Nos. )

This Cemificate generated from xgn.mponic.m are valid and does not reguire physical sigpaiires, the cernficone o

Inr b varlichated ond tne froim xgnampoe i usmg TEPAL Number. Page:4/6
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M.P. Pollution Control Board - Jabalpur

- R\ET
Q‘&‘ LiFE Consent Scheme No. 5, Plot No. 455/456.
: QY{J Lt Order 455/456, Vijay Nagar,Jabalpur

Jabalpur
Tele : 0761- 4042780,2647878

GENERAL CONDITIONS:

1. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, ete. be disposed ofT scientifically so as
not to cause any nuisance/pollution. The applicant shall take necessary permission from civie authorities for disposal to dumping
site. Ifrequired.

Non Hazardous Solid wastes:-

Type of waste Quantity Disposal |
Scrap’ Plastic packing material wood, card board, gunny begs etc Sale to authorized party/As Per CPCB. E
MOoEF Guide lines / Others ]

2. The applicant shall allow the staff of Madhya Pradesh Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock. manufacturing processes, reactors, premises etc to perform the functions of the
Board.

b. To enter upon the applicant’s premises where an effluent source is located or in which any records are required to
be kept under the terms and conditions of this Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions of this
Consent.

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: ot,

e. To sample at reasonable times any discharge or pollutants.

3. This consent / authorisation is transferable in nature. in case of any change in ownership / management, the new owner /
partner / directors / proprietor shall immediately apply for the consent with new requisite information.

4. The issuance of this Consent does not convey any property rights in either real or personal property or any exclusive
privileges, nor does it authorise any invasion of personal rights. nor any infringement of Central. State or local laws or
regulations.

5. Industry shall install separate electric metering arrangement for running of pollution control devices and this arrangement
shall be made in such fashion that any non functioning of pollution control devices shall immediately stop electric supply to
the production and shall remain tripped till such time unless the pollution control device/devices are made functional. The
record of electricity consumption for running of pollution control equipment shall be maintained and submitted to the Board
every month

6. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act. 1981 or Authorization
under the provisions of Hazardous and other Waste (Management & Transboundary movement) Rules 2016 only and does
not relate to any other Department/Agencies. License required from other Departmeni/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act / Rules.

7. Balance consent/authorisation fee, if any shall be recoverable by the Board even at a later date.

8. The applicant shall submit such information. forms and fees as required by the board not letter than 180 day prior to the
date of expiration of this consent/authorisation

9. The industry/unit shall establish a separate environmental cell, headed by senior officer of the unit for reporting the
environmental compliances. The industry/ Unit shall submit environmental statement for the previous year ending 31st
March on or before 30th September every year to the Board.

10. Industry shall obtain membership of Emergency Response Center of the Board if needed.

11. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42{g) of the Water Act or section 38 (g) of the Air Act.

12. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consent.

(b) Obtaining this Consent by mistepresentation of failure to disclose fully all relevant facts.

(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

13. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Consent No:AW-117350

This Certificate generated from xgn.mp.nic.in are valid and does nof require physical signatures, the certificate can be validated onl me from xgnamp.nic.in using "tPAV* Nuniber. Page:5/6
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' Jabalpur

Tele : 0761- 4042780,2647878

Additional condition:-

1-  If the stream is dry, the excavation must not proceed beygnd the lowest undisturbed elevation of the stream
bottom, which is a function of local hydraulics, hydrology, and geomorphology

2- The mine management shall ensure the conservation of river ecology & its Natural course. Established water
conveyance channels should not be relocated straightened or modified.

3- Tree plantation shall be carried out in open area available along the bank of River to conserve its Natural
course.

4-  The maximum depth of the mine pit shall not exceed 3 .0 meter & mining shall be done above the water level,
No in stream mining shall be done.

5- The mining activity shall be done manually. Mining will be done with the help of spade, basket & shovel by
lifting & loading the sand in small trolleys .No dumper)t_rucks shall be used. Heavy vehicles shall not be
allowed on the banks for loading/transporting of sand. |

6- The sand shall be transported by small trolleys up to the Mineral stacking yard of 15x37 meter with 1.0
meter high & 0.5 meter broad wall all around except at two opening towards main service road will be
constructed to avoid spreading and any kind of Ieachlqg effect on ground. Proper air pollution control
arrangements shall be provided at yard to prevent fugitive emission due to loading/unloading activity

7- Transport vehicles will be covered with taurpoline to li,lmnrmze dust/sand particle emissions. Vehicular
emissions should be kept under control and regularly monitored for compliance of emission norms. Vehicles
used for transporting the mineral should be covered with tarpaulins and optimally loaded.

8- After mining is complete, the edge of the pit should be gratFed to a 2.5:1 slope in the direction of the flow.

9- The amount towards reclamation of the land in ML A shall be carried out though the mining department; the
appropriate amount as estimated for the activity by n!'ining department has to be deposited with the
Collector to take up the activity after the mine is exhaust '

10- The mine Management shall submit environmental statenl:nt for the previous year ending 31st March on or

before 30th September every year to the Board.
11- The mine Management shall comply with all the relevant Acts/Rules, directions, guide lines issued by
MoEF/CPCB/MPPCB from time to time as required and, if applicable

Conseni/authorization as required under the Water (Prevention & Control of Pollution) Act,1974 ., The Air
(Prevention & Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions
mentioned above. For renewal purpose you shall have to make an application to this Board through XGN at least Six
months before the date of expiry of this consent/authorisation. Thq’ applicant without valid consent (for operation) of
the Board shall not bring in to use any outlet for the discharge of elTluent and gaseous emission.

Far and on behalf of
M.P. Pollution Control Board

f“’“';i"if

277 4
Wﬁimw , ALOK KUMAR JAIN
(Organic Authentication on AADHAR from UIDAI Server) Regional Officer

TPAY # 1EZEISORI12

Consent No:AW-1 1735'4

r
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Registration and Stamp Department
Madhya Pradesh

.Clertifibate of Stamp Dutf,'_'

SR e BT e e T ey e
E-Stamp Code 01010112042024008124 g :
Total E-Stamp Amount 100 |
Govt. Stamp Duty ‘(Rs. ) 100 . 58 . Mumcjpalﬂy Duty (Rs) 0 -
* Janpad Duty (Rs) ~ . . 0. . 5 : .,_Upkar Amount (RS) 0 .
_ Bxempted Amount(Rs) m o) Ceil t elests £ S
E-Stamp Type ' NON-JUDICIAL
Issue Date & Time - 12/04/2024 13:51:46

Service Provider or Issuer Detalls _BHEMENDRA MARTHE;'SPO]OI16610202200165
SP/SRO/DRO/HO Details - = DINDAYAL PURAM BALAGHA'I BM..AGHAT BALAGHAT

e {q:;_;, T

il Fans rriat H & -.‘ Skl '_ &8 e Sl _.‘.L ; a“n':rpcm.mad..u.\ v}ﬂ
Deed Type o Colay or Extract SR cee e R
_ Deed Instrument - P ekl .Copy 0T Exu‘act cemﬁed to be a h'ue cop:,r or, extract by or order of: an pubhc oﬁ'teer under
o oy T ;sectlon 76 of. the Indian Evidence Act 18?2 (1 of 1872) and no}, chargeable under the law
e S for the fime being in. force relatmg to court fees- One hundred mpees
Purpose ’ y  ohmTe Copy or exl:act

E Jl”g".’i\;ﬁ% et

A ARG ‘wﬁ%ﬁiﬁﬁ% 2@%‘?&%&%‘?”?%&@?
Name qeﬁa trmfrsm D/O W/O.

Address A€ Fo002 T lo ISR @0 féﬁsr wrg'\f Helo BALAGHA’P Madbya Pradesh INDIA

Nnmberl of _Persons - ;

Organizzhon Name
Address _
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T
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BHEMENDRA MARTHE

Date: 2024.04.12 13:51:57
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Electronic Transit Pass(e-TP) for Sand Mine (Far

Travel time exceeded

Lease Details & Sand QTY to be Transported:

Docurnan

Of Madhya Pradesh

mining.mp.gov.in

Contractor Rajsat/Stock)
sHdr Juan s & Tl QR Code BT & |

e-TP No. | Date & Time of Transportation  ; District ; Tehsil
. RB533691580 |01-04-2024 13:40:00 | Balaghat ! Khairlanji 'l
Lessee : {Sand Quantity AT
RAJESH RAMLAL PATHAK (RAJESH PATHAK) _ § 13.49 Cubig Meter ;
_Purpose ilStock Address . 5
" sale gwuage Dongariya Tah Khairanji Kn No 201/1
Buyer’s Details Istate *| Destination To B
i
Super Construction Yavatmal Maharashtra YAVATMAL i
‘Route Details/Via D!stan:uf!kppmx} Travellng Duration(Approx) i
: Yavatmal c 262.32 KN 10 hours 44 mins i
Le=TP Generated On Ee—TP Valid Upto Driver Name Driver Mohile No. !;
] i
i p1-04-2024 13:39:27 102-04-2024 00:24:00 Sukhchang 9131145412 |
petails of Registered Vehicle:
 Vehicle No | carrier Type | Load Capacity(Cubic Meter): | Registered With RTO
t
i Truck

- MP22HD343

| |39 {seonT

| State

t Owner Name & Address
| MADHYA PRADESH

| MAHADEO PARDHE-BARAPATTHAR KHAWASA SEONI

i Registered With MRD District
- KATML

{MRD Registraion ID No
123964/KATN/2013

1 A st

% Registration Date
i
. 1 17-10-2013

1. This eTP is valid,
2. The Vehicle registered with MRD for Mineral Transportation
Mineral Q1Y L

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral

Points Lo be Noted:

+ The authenticity of an TP may be checked/verified i
The required Mineral quantity is booked in advance by
In reference to the gazette notificatio
Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for
Transportation.
+ The pro
department
.+ Itis mendatery to carry out the documents of Vehicle Registration,with the vehic

Overlwading a Vehicle is against the transportation rules. Use the Vehicle to trans
The Amounit paid for booked mineral QTY, includes Royalty, DMENMET and Incom

o e T T ST T A T it

for Transportation of dedared Mineral QTY on the date & time Issy
& for which this €TP Is ¢

cedure of Vehicle Registration is simple & Vehicle Registration may be ubc+imd OMNLINE from the Official website{ekhanij.mp.gov.

|
ed for

enerated, may only be used for the transportation of the specified

.

om the websita of the dnpaf‘tnerﬁ{m‘mlng.mp.guv.in) using its unigue &TP NO.
paying Royalty & Other charges.Out of this quantity specified mineral Is transported against el
n,issued by the Mineral Resource Department{MRD),GoMP for Prevention of Hlegal Mining Ilegal Transportation &

inineral transportation are required to be registered with MRD far Mineral
in) of the
te during transportation of mineral.

port the Mineral Quantity as per Its loading capacity.
= Tax as applicable for the Lease.

e i
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DL No : MH36 "0220000243
Valid Tilf :31-%..-2033 (NT)

ey e

DO -1i-01-2022 %
11-01-2027 (TR}

AUTHORISATION TO DRIVE FOLLOWING CLASS

LMY-TR 12.01-2022
MCWG  1p-01-2022

4

DOB : 01:01-1934
Name :DEEPAK KUMAR TUMDA
SO of - PRAHLAD
Adkd :LENDEZARI LAWADA
Lawada
Tumsar,Bhandara, MH =
PIN -441912 ;
Signature & 1D OF
ssuing Autherity : MH36

LEGEND FOR

- FORM 7
12-01-2022 RULE 16 {2)
OF VEHICLES THROUGHOUT MDA ki

| boi

BG:

SignatureThumb
imprasson of Hdold «

Maharashtra Mgtnr Vehicles Department

LASS OF VEHICLES (COV)

S.No cov DESCRIPTION S.Ho cov DESCRIPTION
1 MCWOoG M.C Wio Gear 13 MCWOGT | M.C Wia Gear TR
2 MCWG MLC With Gear 4 | MCWGT M.C With Gear TR
3 LMY LMV-NT-Car 15 LMVPVT | LMV-Private
4 IW-NT LMV-3 WheelerNT 16 PSVBUS TRV-PSV-Bus
5 TRCTOR LMV-Traztor v PYVTEBUS TRV-Privats Bus
& LMY-TR LMV-Transport | 18 |LDRXCV | OTH-Loadrixcvir
7 IW-TR LMV-3 Whealer TR 18 | CRANE OTH-Cranes
] TRANS Transport 20 FLIFT OTH-Fork Lifl
] INVERG Inv Carriage 21 BRIGS OTH-Boring Rigs
10 |RDRLR Road Roller | = CHEQP OTH-ConstEqgpmnt
kil LMV-TT LMV-TractorTri 23 INVCG2 INV-Carrlage-2
12 OTHVEH Others 24 INVEG3 INV-Carriage-3

LMY » LIGHT MOTOR VEHICLE |

TRV - TRANSPORT VEHICLE
® DRIVE CAREFULLY {AVOID ACCIDENTS
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~ GST INVOICE |
S ice No, Dated N
JAIN AUTO AGENCY IHGEE TS
SHOP-NO.A-13, WARDHAMAN NAGAR, JAANM 00824250083 4-Apr-24
A RANSPORT NAGAR, NAGPUR Delivery Note
GSTIN/UIN: 27ABSPJ1700B1Z3 ‘
State Name : Maharashtra, Cade : 27 Réference No. & Date. Other References
-| E-Mail ; jainautoagency15@gmail.com
Buyer (Bill to) ! Buyer's Order No. Dated
-|M D Pardhi Building Material Supply
Ward No: 02, Ramtek, Nagpur Di tch D! No. Delivery Note Dat
GSTIN/UIN : 27AURPP7347N3ZH e ¢ =
State Name : Maharashtra, Code : 27 Bispatched hrough Dertinaion
| Bill of Lading/LR-RR No. Motor Vehicle Na.
. MP22H0343
Sl Description of Goods HSN/SAC | GST | Quantity Rate per Amount
No. Rald
= |
1 | Double Pin Hanger Tata BS6 8H JMP 1601/ |8708 28 % 1PCS| 3,350.00|PCs 3,350.00
1602 :
2 |Bell Crank Wiser 2416 7318 18%| 10.00 PC 35.00) PC 350.00
3,700.00
C GST 500.50
S GST 500.50
Total T4,701.00
Amount Chargeable (in words) - E &OF
Indian Rupees Four Thousand Seven Hundred One Only "Il
Taxable Ceritral Tax State Tax Total
Value Rate || Amount Rate Amount | Tax Amount
3,350.00 14% : 469.00 14% 469.00 938.00
350.00 9% | 31.50 9% 31.50 63.00
Total: 3,700.00 | 500.50 500.50 1,001.00
Tax Amount (in words) : Indian Rupees One Thousand One Only '
3 Company’s Bank Details
Bank Name : Union Bank of India
Alc No. ! : 517201010036531
Branch & IFS Code - SHANTI NAGAR & UBIN0551724
Declaration ‘ ) E : : for JAIN AUTO AGENCY
We declare that this invoice shows the actual price of the
goods described and that all particulars are true and correct.
| Authorised Signatory
SUBJECT TO NAGPUR JURISDICTION
This is a Computer Generated Invoice
|
|

[$9
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Cybe

r Treasury

Department of Finance , Government o
Acknowledgement Receipt for Onlix
to M.P. State Governm

f Madhya Pradesh
e Tax Payment
nt

/ Registration No.

TIN (Tax payment Identification Number) / Enroliment

Depositar/Dealer Name

MAHADEV PARDHI

Address

481001

Gadi No - MP22H0343, GHAM-BHAURGARH, TAH KHAIRLANII, Balaghat, Madhya Pradesh -

pistrict selected for Payment

Balaghat

Unique Registration Number {(URN)

MPTURN13062024000883

0

Department and Office Name

Mineral Resources, MININ

G OFFICE BALAGHAT

|_L‘.hal[an Payment Period

2024-2025

(S 3

Purpose Details |

i
Assessment/ 43
CRN Concerning Head of Account chaflan ldentg; atien Number Challan No. Amount(Rs.)
Pgriod ( | )
- - —
D853-00-800-0278
2024-06-13 to ( Other Recelpts- |
MPT085313062024000038 2'024_0?_12 Recelpts from minor SBINCIOI]G1595853513052024910455 DS1/9999999{0853}06!24{00?093 230000.00
minerals including fines |
and forfeiture )
Total Amount(in figures) 2,30,000.00
Total Amount(in words) Two Lakh Thirty Thousarid Rupees Only

Name and Code of the Bank

STATE BANK OF INDIA (2)

Bank Reference Number IKOCUGMZDS

sScroll No 91039 |

Zeroll Date 13/06/2024 i
[l

{HH24:mm:=s)

Date of Transaction / Time of Transaction

13/06/2024 14:38:12

Transaction Status

Success




613424, 2:38 PM
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Cyber|Treasury

Department of Finance , Government of

Acknowledgement Receipt for Onlin
to M.P. State Governme

¢ Tax Payment

118
|

|
Madhya Pradesh

/ Registration No.

TIN (Tax payment Identification Number) / Enroliment

Depositor/Dealer Name

MAHADEV PARDHI

Gadi No - MP22H0343, GR/

?.M—BHAURGARH, TAH KHAIRLANIIL, Balaghat, Madhya Pradesh -

Unique Registration Number (URN)

Address 481001 |
District selected for Payment Balaghat
MPTURM13062024000883

Department and Office Name

Mineral Resources, MINING

OFFICE BALAGHAT

Challan Payment Period

2024-2025

Purpose Details

Assessment/
CRMN Concerning Head of Account Challzo Identéf{:ntlon Number Challan No. Amount{Rs.)
Period ( I)
0853-00-800-0278 |

JAs0E-tata| LA Recainte a

MPT085313062024000038 | 5,54 07.12 Receipts from minor | SBINOD06159085313062024910455 051/9999999/0853/06/24/007093 | 230000.00
minerals Including fines
and forfeiture )

Taotal Amount(in figures) 2,30,000.00

Total Amount(in words)

Two Lakh Thirty Thousan

Rupees Only

MName and Code of the Bank

STATE BANK OF INDIA (2

(HH24:mm:ss)

Date of Transaction / Time of Transaction

Bank Reference Number IKOCUGMZDS5 i
Scroll No 91039 |
Scroll Date 13/06/2024 |

13/06/2024 14:38:12

Transaction Status’

Success




6/13/24, 2:41 PM
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Cybef Treasury

Department of Finance , Government of Madhya Pradesh

Acknowledgement Receipt for Online Tax Payment
* to M.P. State Governm}nt

/ Registration No.

TIN (Tax payment 1dentification Number) / Enrollment

Depositor/Dealer Name

MAHADEV PARDHI

Gadi No- MP22H0343, Gra

m-Bhaurgarh, Tah-Khairlanji, Balaghat, Madhya Pradesh - 481001

Address
District selected for Payment Balaghat
Unique Registration Number {URN) MPTURN130620240008388

Department and Office Name

Minaral Resources, MINING OFFICE BALAGHAT

Challan Payment Period 2024-2025 |
Purpase Details
Assessment/ 2 5
CRN Conce_mtl‘ng Head of Account Challan Ide"(t'cfl‘;f')“o" Humber Challan No. Amount(Rs.)
Perio

-

2024-06-13 to
MPT085313062024000039 2024-07-12

0853-00-800-0278
{ Gther Receipts-
Receipts from minor
minerals including fines
and forfeiture )

SBINDOG6159085313062024911259 | 05 1/9990999/0853/06/24/007096

1000.00

Total Amount(in figures)

1,000.00

Total Amount(in words)

|
One Thousand Rupees O fﬁly

Name and Code of the Bank

STATE BANK OF INDIA (2)

Bank Reference Number IKOCUGHBW4
Scroll No 91124
Scroll Date 13/06/2024

Date of Transaction / Time of Transaction
{HH24:mm:ss)

13/06/2024 14:41:18

Transaction Status

Success
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8/13/24, 2:41 PM Cyber ‘iTreasury
i

Department of Finance , Government of Madhya Pradesh
Acknowledgement Receipt for Onling Tax Payment
to M.P. State Gavernment

TIN (Tax payment Identification Number) / Enrollment

/ Registration No.

MAHADEV PARDHI

Depositor/Dealer Name

Gadi No- MP22H0343, Glazlh—Bhaurgarh, Tah-Khairlaniji, Balaghat, Madhya Pradesh - 481001

Allidress

Balaghat
MPTURN130620240008958
Mineral Resources, MINING OFFICE BALAGHAT

District selected for Payment

Unique Registration Number (URN)

Department and Office Name

challan Payment Period 2024-2025
Purpose Details |
Assessment/ | 25
CRHN Concerning Head of Account Challan Identéi:;%tmn Mumber Challan No. Amount(Rs.)
period ( !
0853-00-800-0278
2024-06-13 to ( Other Receipts- |
MPTO85313062024000039 5024-07-12 Receipts from minor SBINOQ06153085313062024911259 051/9999099/0853/06/24/007096 1000.00
minerals including fines
and forfeiture ) '
I
i =1

Total Amount(in figures) 1,000.00 |

One Thousand Rupees Ogly

Total Amount(in words)
STATE BANK OF INDIA (2)

Name and Code of the Bank

Bank Reference Number IKOCUGNBWA :
Scroll No 91124 !
Seroll Date 13/06/2024 ’
?3;312:;::1;a)cﬁon / Time of Transaction 13/06/2024 14:41:18 i
Transaction Status Success

L

" = SRR ) 1) L M YR
L ——————
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ch)artmenl of Finance , leernmeth of Madhya Pradesh
Acknowledgement Receipt for Online Tax Payment

to M.P. State Gl:rvelr:nment
!
TIN (Tax payment Identification Number) / Enrollment - |
/ Registration No.
Depositor/Dealer Name KUWARLAL DAMAHE |
CH NO 006510471V2, |AT KINHI TEH KHAIRLANJL, DIST BALAGHAT, Balaghat, Madhya Pradesh
Address
- 481337 |
District selected for Payment Balaghat I
Unique Registration Number (URN) MPTURNO10120250005014
Department and Office Name Mineral Resources, MIEIING OFFICE BALAGHAT
Challan Payment Periad 2024-2025 |
Purpose Dctai’s
Assessment/ i =
CRN Concerning Head of Account Challan Iden&i;a)tmn Number Challan No. Amount(Rs.)
Period

0853-00-800-0278
2025-01-01 to ( Other Receipts- |
MPT085301012025000111 2025-01-31 Receipts from minor | SBINOBO6159085301012025007704 051/9999999/0853/01/25/000343 33750.00
minerals including fines

and forfeiture )

Total Amount(in figures) ' 33,750.00

Total Amount(in words) Thirty Three ThousandiiSeven Hundred Fifty Rupees Only
Name and Code of the Bank STATE BANK OF INDIA| (2)

Bank Reference Number [KODB1IEM4 '

Scroll No 07695 :

Scroll Date . 01/01/2025 |

?::{ez::r‘::;ia}ction / Time of Transaction 01/01/2025 16:56:23 i

Transaction Status . Success |
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Department of Finance , Gavernmellt of Madhya Pradesh

Acknowledgement Receipt for O
to M.P. State Gove

|
;line Tax Payment
iment

TIN {Tax payment Identification Number) / Enroliment

/ Registration No.

10

Depositor/Dealer Name

KUWARLAL DAMAHE

CH NO 006510471V2,

AT KINHI TEH KHAIRLANII, DIST BALAGHAT, Balaghat, Madhya Pradesh

RIS - 481337
District selected for Payment Balaghat _
Unique Registration Number (URN) MPTURND10120250005051

Department and Office Name

Mineral Resources, MINING OFFICE BALAGHAT

Challan Payment Period 2024-2025 :
Purpose Details
Assessment/ J =
CRN Concerning Head of Account Challan IdE“hF“t'on Number Challan No. Amount(Rs.)
= (CIN)
Period T
0B53-00-800-0278 '
2025-01-01 to | b Other Receipts-
MPT085301012025000116 5025-01-31 Receipts from minor | SBINO006159085301012025008132 051/9999999,/0853/01/25/000353 1000.00
minerals including fines |
and forfeiture )

Total Amount(in figures) 1,000.00 i
Total Amount({in words) One Thousand Rupees|Only
Name and Code of the Bank STATE BANK OF INDIA|(2)
Bank Reference Number [KODBIIDI7 |
Scroll No 07993

Scroll Date 01/01/2025

Date of Transaction / Time of Transaction

{HH24:mm:ss)

01/01/2025 17:00:17

Transaction Status

Success |
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SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

From:- Lessee- Puran Lakshkar, The M.P State Mining Corporation. MP
Paryavas Bhawan, Block A, Jail Road Bhopal

Sub-Lessee- M/S R.G And Associates. ( MDO )

Ward No.15 Qaihar Road Balagh

To,
The Member Secretary,

at. MP

MP-SEIAA, E-5 Paryavaravan Parishar Arera Colony, Bhapal M.P-462016.

The Director Moef

Kendriya Paryavaran Bhawan, E-5 Arera Colony, Link Rgad no. -3 Ravishankar nagar Bhopal-

462016. .

The Collectorate
Mining office Balaghat MP

Sub: Submission of Compliance of the Conditions of Environmental Clearance

for Sand Quarry in an area of 4.990 hecta

Khairlanii, District-Balaghat, Khasra No.-463
Reference:EC issued by SEIAA, vide letter no. EC23B

Sir,

As per the office Memorandum of SEIAA

30.05.2019, we are submitting the Environ
subjected QL with the following documents:

1. Environmental Clearance Compliance

2. Copy of Environmental Clearance

3. Photographs showing plantation carried

This compliance report is submitted for yous

purpose.

Thanking you

re, near village - chicholi, Tehsil-
|

|
001MP183358, dated 04/10/2023

-MP vide no. 930/SEIAA/2019 dated
mental clearance compliance of above

|
|
|
out, etc.
|

information and office record

N
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SEIAA Case No.-10238/2023

(Half yearly Compliance period JULY 2024 - DEC 2024)

SR. No. Document'’s a Aﬁnexure

1 SEIAA OFFICE OM LETER ANNEXURE-1
l

2 COMPLIANCE REPORT ANNEXURE-2

3 PLANTATION PHOTOGRAFPHS | ANNEXURE-3

4 SEIAA COPY ANNEXURE-4
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SETAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)
|
e f———
W..

State Environmen
({Government of India, Ministry of Environ

t Impact Ass‘Jﬂ

Environmental Plannin

essment Authority, M.p,
|. ent, Forosts g Climate Change)

a9 & Coordination Craanlzation
Paryavaran Parisar, E-5, Arera Colony

Bhopal-4623p18
Visit us http:}/www-.mpset_aa.n_tc.}n_
I Tel:0?55~2466970, 2466859
| Fax : 0755-2482136

No.9 20  ssEaAmote

Date: o o, o
Office Memorandum 3o 5 Hol19

It has been ohserved that the sj
ma j :

* monthly compliange Teports are not bein
& concerned regulatn authority i.e, MPSEIAA/Ragional
» MOEF&CC, Gl Bhopal 1 : 1 June and 1% December of each
1ar year as Per prior EC Condition. It 1s o

h g submiited by

| mention here that submission of
0 of EIA Notification, dated 14"

0 on-submission of compliance report is also a viclation of
. General condition of prior EC :

_ - A hard and soft cop
report should be Uploadsd on

ot
L&, for the perod from January-June and July-Dec
fumishing of information may lead to violation of Se
appropriate action including revocation of EC.
In context of ahove, all Project Proponents are herb
compliance report te the cancemed regulatory
MoEF&CC, Gol Bhopal on regular basis. As per
25.11.18, soft copy of compli

websile instead of submitting b

ard and soft copy

A serious note in this regard has been taken into consid

upload six monthiy (half yaanly) compliance report o
activities regularly by Project Propanent on MoEF,

concemed authority (SEIAA and Regional Office, Mo

Proponent is failed to upload or submit tw
reports of EC conditions to concerned auth
Glearance issued to Project Proponent will
cancelled/revoked. In case, PP is unable to upload

site due to any reason than PP can submit hard cap
authorities. :

& co

Endt No.
CD? tgoini Secretary, 1A Division, McEF&CG, Col,
Road, New Delhi.

Principal Secretary, Environment Department,
Secretary, Mineral Resources Deparlment, Go
Chairman, SEIAA and SEAC.

! SEIAAMS Dated;:-

Director, Geology & Mining, 28-A, Khanij Bha
All District Collestors, Madhya Pradesh.
All concerned.

@O ;AN

r y of all backlog haif yearly compliance
fine on wabsite or sant thr.

augh e-mzll / GO on reguiar basis

ber in each calendar year as pon

n-20 of EP Act 1886 & may attract
|

Y informed and directed to submil the

hority ie. SEIAA/Ragional Cifice,
EF&CC, Gol Nofification dated

ance report will nmarl.;be uploaded by PP on ministry's

jeration and authority decided to
EC conditions including CER/CSR
C, Gol website with intimation to
EF&CC, Gol, Bhopal). If Projest
secutive half yearly comphance
otity than prior Environmental

automatically be treated as
Fompliance report on minisliy's weh
f of compliance report to concarned

{Jitendrh Singh Raje)
Viember Secretary

|
|
Indira Paryavaran Bhavan, Jarbag

Govt of MP, Maniralaya Bhopal
V. of MP, Mantralaya, Bhopal,

Secretary, SEAC, Paryavaran Parisar, E-5 Arera Colony Bhopal.

n, Arera Hill, Bhopal.

Fd

Member Secretary

» Correspondence Address: Member Secretary, SEIAA, Enyi
Organisation (EPCO), Paryavaran Parisar, -5, Arera Colony

ronmantal Planning and Cootdination
. Bhopal - 162018
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SEIAA Case No.-102

(Half yearly Compliance period JUL

I
38/2023
Y 2024 - DEC 2024)

ANNEXURE-2
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(Half yearly Compliance period JUL

SIX MONTHLY ENVIRONME

Area 4.990 Hectare, Kh.

SEIAA Case No.-102

COMPLIENCE RE

FOR

Chicholi Sand Quarry

AT

Village-chicholi |
Tehsil:Khitlanj
Dist ~Balaghat(M.P.

Proponent

Puran Lakshkar,

38/2023
LY 2024 - DEC 2024)

NT CLEARENCE
PORT

' No.-463

L=
e

The M.P State Mining Cmtporation.
Paryavas Bhawan, Block A, Jail Road Bhopal. MP
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SEIAA Case No.-10
(Half yearly Compliance period JU

fafarse ord

238/2023
LY 2024 - DEC 2024)
|

Sr,
No.

Conditions

Compliance

9=

G AT IFTAR 3caies  fhar
ST !

m

AR WeAe Viedl & 3 8 3caTes

T STaem

YeAT &1 & IR aih A arl I 8
Siraer |

Eiy

EIR
I

@ WET 8 #F ar R warar
"%a’raﬁrqﬂmé?apmmﬁm
:%_F

WS HE) T JETRIYOT T Sirda |

w3t AR dteit dgerRiT R A Y

- | el WeTe Sl 3ratd @At & worr

Fade &89 IFEATIT F:a §T T
TT=T 31T R ATelTs! THTOT T gram

maﬁmwﬁ?mm

*| 3cTAT ITTYRT @l Tl &1 Ug

3T -GTH 3TcletT AMHHI 113 9 500
it AT GETRITUT &Y HERYT &HLAT
a1 |

| IRASET SEdEs Ser e

forsuTesT & Wolel IRT YILFH AST HLaMm

CART 3 T 6 I &l Welod

H1 T smdem

- | Wt T 3T IS oleT atdT v

THIET aF £.00 e ¥ 30F 78T
gl T !

@ell & %R g Wids faemmr
ZaRT AR TR HT Folere & I
STHAT el g1 difeh gear rael
qeeTe fH GUR & A1a2ae FRare!
<l ST Heh

(59
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SETAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

"| F. Y. AR T U Ak A weae A

M T STAFNr e =t & a8
Y IANERT g !

10

gl € & 7 3Tt Sdarl g5 |

Uelel ¥ FT TR 3G 3ravor
GART EEhT SITAT BI9TT |

AHeqarer=r fram Sream

11

A YU P W WS & G T
JETRITOT AT BT 2T geit 7 o
gyl I @ TWTT &1 21977 |

3FeluTeret Fava eI

12

GfoisT IRagT a7 &7 § a8 R
SICEIR

PR EART Wherst 1 aRag 9= 8 4 odl
TeRIT SraaT

13

8T & Aol 30T 8q wHR
afAfaTe=m s gelr aur 39 &
o STAET AR I d=rad & Areym §
3YANIT H ST g1

)

14

A 9. ORI &9 & 93 9} aur @
SHa=T T TRETT & 2T e IR
SICEI

3r=THTer=T foRaT ST
|
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SEIAA Case No.-10£38/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

HieTh 20t

Sr.

No.

Conditions

Compliance

1=

IR A et 7 FRifFEa
Y I sel1EEaT i Sirael !

:ﬂrt CCIRNERI e SeTTEeT M RTAFATTHR
T & o &) & S |

gl A geiger AT SreEm e
g&il &1 W W1 AR mar sasm
| o TeTer wnfrnd i st 93
81 TFRIT ST |

@fersT aRageT H6T 8 & 3T A
ST ST AT dTgal T TRII oI 3 Tl
ST aifes 9itaes & R 1S e
g T33!

IR YEdEe @il TATaRer
3T &Y o T fovenrat & ey
aar wRd s [EET &
TR & THET Y HTAT g9 !

%WMW

HATAT 31UAT FIS I A&TH WIS
SR gATEYUT Y ATATT & A<t acell it
HepalT | :

-| frdY oY AR @ qTACHS SATAGRRT

SR HUAT I /FT I
STl el O 3ol GTEROT HATTR
IIg of ol SATasf T 3Fd & F%ay
TATEROT (GR&TT ) JfafezeT | 1986 &
3icTaTa RIS Y SIae !
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SEIAA Case No.

-10238/2023

(Half yearly Compliance period JUiLY 2024 - DEC 2024)
|

©| 9ETEROT Figa d duaT decodd
ds #BfET TEsams 2016 ¥
yRuterst & gdietor FEFfT o
fesis & 3f®Faw 5 af gF g
AT Jgef

3T FT ST

- | IRTIST gFAEE @RI TH AT @
FATIRY A O AT F O 9T
F F I T Goll AfHT 3T
| &Y sreaft

F
s}

-| aREEeT yEaeE @ as #r
TEIT AR gaRer &g i
s vd wgy 1 ofd weftra a=
#Asa AWF a7 Qe $ aeaw
¥ rafead H$ Se

- | IR YEdTas @R ddl F qE
&Yy S8l Y & 3ueudr & 9 a5
1= aifafafer i Jrw

- | aRESrT yFaEE gErr Al aga
Ftfaan & aga Ay s 3@
% for T satar are age sidew
wfRa defiga a8l dxex arferai &1
39ANT Fad 3IFd Ao & faw
39gET fFar S

" | G F UE g W Ige Werel &1
F Ber ¥ W ik o wafila
Far se

| A F A A RS @A F1
f&ar s

3'hrgqlola1 fHgT ST
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SEIAA Case No.-102
(Half yearly Compliance period JU

238/2023
LY 2024 - DEC 2024)

~T

379

£y

YreleT ToRdT ST

Aol foham Siraenr

" | PR A anT get § a7 I

URT & o f a8 o s
MRS T I AT SgaAT AIgw

qTele fohaT Sruam

3+

a7 & gHfas 3ca= F [
T a7 faw e gus v
sRfaa @ &1 3yger O 9araa
F ATLIH ¥ fFar Seem ve wE A
niasR F aea 9 |

Ulelel fhaT SIaer

AAF W W 6 AT AEmEEE
oy gderor fRar Srea |

|
T ToRar SrTan

@Al HTF ¥ 9T BT HaTHAT F
AT a7 garga aur R oft 93 iy
He$ ¥ 99 a1 faemr & =iy
JATT 97 9reg fhar se |

3]

TRl # Y9 F gAY IR
gEdias & 69U A tF RBred 9
faayor & @1y 9T rfEEry gl

3T
3

ol T faar S

10

TR T R FgAaE sEdr #
&Y Nl H 39T T GHAT ¥ or
d SO NEAd & IYART HY

yroafa 7t geh

y@mﬁmm

1Y 5y g 9 fFdET Y Y 9ger @

e gfaEf®a WwBar wae &3 ¥ W
&1 YRaes @d! & Fary & 3R
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SETAA Case No.-10288/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

qien qarr RUR fvar e vd st
GRIRIY YT 33T ST @eoter 14 Tdligra
el ATl & AR fRam e |

| SRS YFATES @R 9g AR %

4 gA- gq A afda w7 & o=h &
Bssma fHar S qur gaR9er 7
dia & el % fow sfa e $
sqaEdT iARad Hiam

m%mm

- | IR SEATE® ganT gueent &

T4 F v aRNaes AEit 9t IamEst
Hahd $r TugAT Hr Sty

3eAYToleT T STUam

| wforer #1 3NeRAf aRae o

3eTelet o STeem

W e @ R ¥ g
TaTeEr Y STeEdt |

9T R S

e |

qToA=T fohar ST

e
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SEIAA Case No.-10288/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

ANNEXURE-3

——
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SEIAA Case No.-10288/2023
(Half yearly Compliance period JULlY 2024 - DEC 2024)

i
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SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

i
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SETAA Case No.-10238/2023
(Half yearly Compliance period JULY|2024 - DEC 2024)

H
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SELAA Case No.-1023
(Half yearly Compliance period JULY

8/2023
2024 - DEC 2024)
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SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)
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SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)
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SEIAA Case No.-102
(Half yearly Compliance period JUL|

38/2023
Y 2024 - DEC 2024)

N
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SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)
|
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SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

RE-4
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SETAA Case No.-10238/2023

(Half yearly Compliance period JUL}

|
_l

Ministry of Environment, £
(issued by the State Enviror
Authorty(SEIAA),

Te.

The -1
PURAN LAKSHKAR

ENVIRONMENTAL
CLEARANCE

The
Hhawan, ook No. 1 {A), Second
Bhopal { ,P,)qﬁmm‘i{ —}462611 |

Y 2024 - DEC 2024)

|
Government of india

ast and Climate Change
memni impact Assessment
DHYA PRADESH])

=

a Pradesh Stata mm%‘tog'pmm Limited, Pafysyvas

- Jail Road, Arers Hills, Distriet

o Subject: Grantof Exvironmental Cleararce {E l::) 10 the proposed Projact Acthvity
%—1 il under the provision of EIA Notificaticn 2008-renarding
-0
b :ﬁ Sir/Madan,
B - This fs in reférence to your pil tal C
= % in rs?act of gro;ec! By Y wida proposal number
k=] SiAMAPIMINA 3060 023 datad lars of the enyl
= .é clmarance graited io the projecy
5 §
1 4. £C\Wenvfication No. | §a3558
L 5 D 2 Ffiedo
Lg & 5 & Catogory qﬁ“s: ¥
: = 5. ProjactiActivity Ineludin erals
- L3 Schadule No. T :
¢ @ § | & NameofPrject A ; AND QUARRY
< 2 8 7. Nams of Company/Oiganization s FUF SHEAR
o. o = 8. ‘Location of Project M A PRADESH
e G 8. TOR Dam N
:
Tha project detaiiz a with Lermg and on = SFe harewith from
:-f % 4 me; g feng i abpﬁnonﬂ’ pags
- |
=t | ¥ rran Khan
B Date: 041072023 | e Sacretary
SEIAA - (MADHYA P ESH)
I
; !
[ tdote: A valid emdro tai ci s shill be one that has EC idertification

number in all fulure corespondance.

This is 8 compuler genarated cover page.

£¢ Idermificatos G0, - EGZIBOUIMEISAASA:  Fila No. - 10238/2023  Daté oflssus EC - DEROIA023

number & £-Sign generated from PARIVESH Please guots identificaiion

Fage 1 of 12




1020

SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

T

»

eh: wEema W SIAMMPHAINIA30048/2023 ~ WEROF mzaa/zoz:s gRdrar RIS 3w
'ﬁtw@ﬁ?ﬁ%ﬁﬁ%ﬁﬁ@ﬂﬁ%%ﬁ{ﬁ wermre, Fard galarg W, SEE QL
fardre e, Swr O Hmarer i),
meﬁaammgsmcgmwm.wumWwwm
453, wow Pyl wsber : : f
anaET i
e PR Sond . @RRET wasil 1833(E) 14 Rydae 2006 gd SURIE B wEE!
ﬂwmmmmmmvf{ssml ey T R st & o
ﬁﬁmmmnmwﬁnmmwﬁﬁ%maﬁmmﬁ
memam‘#mﬁzﬁﬁ-mmﬁammm{m
SIAMPIMIN430049/2023 T4 MP SEIAA ¥ ooty ReRs 20072023) U9 wBRr sifend
ammwm@wmﬁr{sm@mmmwmww
W(&mwﬁmmﬁfﬁwmwl .

11 mﬁz«m {eaforer Ty mm'&mm o5 3. 653 SV 03.06.2023
2 %vmmaa%ﬁwm/m ﬁaﬁ&ﬁmx“‘aﬁ%@ﬁaﬁmw%ﬁ?
ﬁ & areq & wi T o3 250 AeT B GRS WER R 81 Wy AT

@ opp @i 21°3146.96” 3] mﬂ:avs&_ o Yo -&w;uasz 79°52°06.13" ¥ 79°51°85.78”
Wmm%m 5 _v_-,._--;,"_, !
TR ammm {ﬁ)a‘;
mﬁﬁwaﬁm?ﬁmwmw
=T grf%[ﬁwr (SElAA) Y sosdl duw
s Frdrysy i ARRY

lm‘%:*{i?ﬁ? waﬁ: 1533{1&) i 14
TR GRS %ﬂaw&
Wﬂ%‘uﬁﬁww
famis 20082023 ¥-
(sEAC) W) srsﬁ? ﬁaﬁﬁ‘wmmm ’1
T SHEE e zgmaﬂagi;u;{
WMW%% gt
waqﬁm%%qﬁmm#mm qﬁmm%ﬂuﬁamﬁm
ﬁmmmmmmm

1. vm‘iaw v&hmﬁ 45 AT sustainable Sand Mining Guidelines 2016 W WRUE = gy
vy wy Rt & sifrsan 5 9% T Aw prea <@

2 WWWW@#WWW&W*WWM%W@

%/Wmaxmaﬁarﬁi
N |

h |

£ idenmficaton NO, CECTIR00TMP 183358 Fle No. - 1o23a/2023  Date of lssue EC - Oa7407E023 Page 2of 12

. e e ‘:‘"_\'"'r"_""?*"“?"“*"?*"' .............. e




1021

T e

SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

o uREeE SIS ERseAc @1 G s g ¥ Prifa @@ T s
ol v eEwwEmd, 9 @ & Prafos svad W@ B9
s Puife ot a3 Parrger = 09 @ ppa e N W @ W

T e— R e SR L
sRifRE & we & fee oowR # Ry W g mie
3W$QWWWW$MZ aygeen, TRV

0. ﬁn.maﬁamﬁmﬂ%méﬁ% Yo et B PR W A ah
WWWWWWW@WWWW%WM
Wiy aRerd g wRee gRfte frgr o

10, iy wewae A B we we T WE Gk & 3w o ad s e e
wfre sRel g ww gPfee e s Daw T B @ e § ol WA
e 21 99 7% W rRoffr Bk 9 l'-'i

1. SRS WRATE BRI s 85 B v 8 & W 4 Wl e wwen

12, setAn BTRT B wERel 4 ond o oY A T s wRy wrEl i
W,Wmmmﬁﬁmwﬂﬁqﬁammﬁ%m/ﬁm
frdeil & aeiEr T <l v e el WaRdTEE, WP e U, SEE T
ik wmwmmmﬁmwxﬁv&ﬂmmmw%

y oyl FEAET) BRI
}}KJ

¥ |

|
1.
£ igenvhoaton NO ECI3BOHTMPI83358  Fila Mo~ 1023612023 Daleoilasua EC - 03042023 Page 30f12

o
:T




1022

(24

L)

"

4.

15.

18

il

18, 9f

18

=1

23,

25,

o7, ufivern e g gueel § ad @ fog

&Vuﬁl G |
|

SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

TRt v 7 aepifve Rt sl Ri|H sedfgy SonE @ 00 uRed
e B SRR, SgAEn W W, P A T4 seac B R
wﬁﬁ’ﬁ%wﬁémmwaﬂ%ﬂmi

it wers g wE iR S @ wd vy wEm N A # A
fraR (pT 25 MR T W) B Tl w RO 8 Fraferr v ard i Sae A
MWWMWQEW'[&W%WWJ
wirireen maws g @ R Fe o uE wemfn sRa T 59 BRin
T o) od T o B UR eE W it ¥ wnT ® g S el
3R g @ e # ER
oRmmEr 9% vd s weaise &l 4 gERm wafte el ¥ waite A3 @
s B Wil SER TR W%WW%W%M&R
o sremeter PREl ® w94 AR B ﬁmﬂaa&ﬁw%mm
wffren frar A

uﬁ:ﬁmwmﬁmam% 2 B P SR B W W O

."WW#WEW*&
x‘wwma‘tmmﬁ

mﬁaﬁmﬁgméﬁﬁm
ST SEER T "

uftdrn wwarge AN Wi Tanm B, emss
3 ampER 5 WAW vEr O ¥ Y0 wH wER|
arpra gl B

meaﬁ%ﬁﬁwﬁ -
wad wy sl i ﬂaém"sft
-ampfa Rrew W g B 2
QR STIE ER WA JE W w e R sie
26, e W simetET wReet [ W whefa wh

WIE R W SERTET 30082018
= fomr fed = fdw  arem w0

& A2 o uEh B, A Seaem B
-mmmgwm wier s @R

et e SeEed gl v

E€ Idantification Ne - ECZIBORMPIRIA5E  File No. - 102382023 Date of Issue EC - 04103023 Page 4 of 12

EEp—————— S




1028 -

rl

l[ SEIAA Case No.-10238/2023
(Half yearly Compliance period JUL / 2024 - DEC 2024)

28, wﬁaﬁwnwmmqgﬂmf?a% ﬁéﬁ%ﬁwwﬁa@mmm
TR BET TERRer T OUpY mmm sy Sramgff @
e TEs Wl s
l z0. SRR ST TRAEREAT B amne Y arsyE @ apie ) e 3 sy qae
HITY
r 30, aRerme wevEE T wEaRey s WE S w%

aﬁ»‘gﬁ‘fﬁa—l ;éﬂ%g

Fmivy e Wiiier wrpr @90 & AT @ -.'"'~'.-:*
wmmﬁmmwm '

|

"".',«aﬁmﬁﬁmftu‘rwa‘: frg
mﬁmﬁww&ﬁmm

sested in the Envifonmental Clearance
out thsough the District mining office
SE A A within 66 months.

sdjscent to the river buak conirgls erosion,
vent intrusion of poliutatns in the stream through
3 of tHe river can destroy the riparian vegetative

at District level and mmpli:m
35. Riparian habitat including vegerative.coyer on and

provide nutrient inpots into the r.m;wg_,aﬁ ;
runoff. Bank erosion and change of ‘morpho

zover should Be profocied.

A5, Demmscation of mining arga with pillars and wrd*:mmmg should be done prior 1o start of
mEning.

37, The Siate Mining Corporation shall constitele s Envgiyonmenntal Cell including minimum of three
persons qualified in the field to ensure the compliance of EC conditions.

38, The State Mining Corparation shall ensure the complisncs of the different provision made in the
Sand Mining Management Guidelines-2016 & Enforgement & Muonitoring - Guidelinas for Sand
Minifig 2078, with Spocisl referenee to the para 453 snd pars-8 at page no. 435 of ihe siid
Guidelines.

39, Sand and gravel shall not be allowed 1o be exiracted where erosion may occur, such s at ihe

s Wﬁcwe Bank.
|
|

- %

| |
C lderificaton Mo, - EC23B00IMPIRIRSR  File No.- 02382023 Daw oflssus EC - 041002023 Page 5of 12




1024 -

EEN

A2

s,

aa.

45,

£C denkficaton Mo, - EC238

SETAA Case No.-1023;
(Half yearly Compliance period JULY

The slope of mining area adjacent 10 agisulural felds sha
adequate gap (minimyne 10 feet) be lefl from aijavcment

soounng

in sand miniig over other areas apart from river bed re
carriedout every year by Mining Officer and subject to ava
allowed by Mining Dfficer during EC period as Sand fo

certaln conditions and 3101 4 regolar foature.

a5t @ Feady o ov wverer wrd Rl O oy WY
e v = 2 A fleme et Bt ey et ol el

Yer Frond uftgss mpi Pl yf & gy amr & @

& aftezs Bror wraed |

e AEET Um e O uge afdkaer gEnas
uﬁmmmﬁrmm&ﬁém\mnﬂ

shore @ g SR T e fam S

'nﬁumrmawmmmum&faﬁ
@y oy ity oftr =, swmw g‘arrfaarﬁl

8/2023
2024 - DEC 2024)

3d be proper (preferably 45 degred) amd
lagﬁmlluml fichl to syoid =rosion and

plenishment study in he said aces be
ilability of sand gquantity mitig should
blacement in 2uch aréas are subject to

'ré’r e (Reparia Zone) H lrasrsy o6

Ha’;ﬁa‘ R Tt < wERly wEEw

formn e we fown allsrd ws

tenter o S B o oft Al g o
WWWW|
yzar:"m s DiTE il W W

T e am———" T 1500
1 e AR
1000
a80
3 mmiﬁmﬁm‘r a, wrafia A sfftasn, v e, A, A |
% fw 2g _mvﬂm i Farra ;
5 | wfmes w000 Giex) MWWWWWQWL
T, ST, S AR HEEIR g6 Ud wWH | 250
A ottt G o > <)

"

T T G Py ety ok 9 L W Xeg- T T Y
Srounode eT s (SHG) @ g e 2 o S ke

l‘r“m,/m-%m T oAl e goien s Gy

COSMEP 13358 File Mo, - 102382023  Date of 185

fie EC - (411002023 Page 6 of 12

L. P |




. -1025 o

i S b T R ST VI el e s

e Lt

i
i

= |demtfication Ho. - ECZIBLCTMPIBISSS  Fie Mo - 1022812023 Ds

SEIAA Case No.-102:

(Half yearly Compliance period JUL

38/2023
¥ 2024 - DEC 2024)

- Wﬂﬂn;ﬁm#m@r%aﬁm/mﬁ

s e, SR o

U/ A i /veda Sl S orn westa

ﬂﬁmﬂmmw“mﬂ%ﬁwm
wepEt wh e waE B ekl e el A e
e A gl ot oe s

G e o e ® wim wam e v W

W w9 amm#wsmmmmm w&‘r i
m@gmmmwmw@mwﬁ

Seeer S v |

b

Brear ol w5 ot B & amg
wm;ﬁﬁfmm/%a
‘ WwW@w - fay
mw;wm&mfiwawmmﬁ
oy e G smeht wn assy & ol g

oy

EC

T4g, wEE WARH U6 o © ugd yNGeT
mmﬁﬂﬁiwﬁ’iﬁﬁmﬁm}a
afx f54 &3 o7 W B O smaw
IR ST |

49, ﬁammmazmmmﬁmﬂ,m .-
Yo o w10 o > w00 BRR SIS R

%m%ﬁqwd‘fm*&ma FrRERE
A Reofd o ot ‘33%}

st @amﬁmm%mm

; mmmﬁmﬂmaﬁﬁw@mﬁr
Bt gty weel w1 v R wr ) wh

e ol offe voart @ Sl avE @ 1 B

4

wge YR s M B Em R 9

ﬁmﬁﬁaﬁa%ﬁﬂm
TRErS T g G erh aee @ 99w

Fromel el | S SO @ s v ® qE/eE
T R TF e A W qw § 2w

Rl W Ui R i wr
¢ habitat of equatic fauna o 98 § ik
% swa fan R 9 o9 sgew

Rty & oifom aaE 3 o9 agr 9w
"wfziia?%wezaqwmqugm

e few wmen e i w
": e |

) waen W wa
g@um‘faﬁmmﬁmﬁr

mmmm%mw

| (SRR S) e e

' (1 20) 2 g8 o Yo ok wud
s (orer e a7 uftw) & vw
ot T, wn § W9 w0 Hew amEm
wopd W PEwh sl

56, W ¥ U5NE 3 BN W7 W wen, W 0 w98, ur R 8 Wit dy af & e

¥ o B W T W) SE Reed
iR T F sEY o A el i g .
Aer o7 ol 8 e wrmm

58, GREiorn wETas B w8 9 v od 4 g

wifdy 2k w7 9Ew § o w2l
W B wew enferal w1 wraie,

wfefen g wy @ wem 9 vakda

57. mmwwﬁmwm@m?wm?mmw {

' Wmﬁ—fﬁmwmﬁz#ﬂtﬁéﬁw

L

| TR O el W

e of lusus EC - 041002023 Page Tl 12




1026

SEIAA Case No,-102]

8/2023

(Half yearly Compliance period JULY 2024 - DEC 2024)

so. AFRgA @ s o w e T e s

80. WW{%W%W&HW@WW‘W;%_WWWW L

= W W Wl W AN T B RN e wE

&% & Yo wrr ol Sy wiiw #)
81, e TE P are el # 9 oww a9 B uE 9

. B2 TE O EF W are, g @ Rt st 25n %@m.ﬁmﬁﬁmﬁmwm

Fem wirk =R
83 wndRAE ¥ amwe el w6 el sig
A FEEer sy wort B wlds svr Eemg

AR @ Rl & s

64, m%mm%ﬁwwmﬁ%wmw&wam%mw

mmxmmﬁma‘iwﬂm S

B7.

mwuﬁmﬂmmﬁﬁaﬁm@m

e By s of0RE B R sepnfn s ol
wysie e AfARE B e wieee © O oy

ot | SETafy s U= e e urd g

eseengen ¥ il (@R wvg) u

69. P UeT O X Y w o @ Wﬂwﬁrmﬂi&wﬁm#mﬂmmu

= ur 4 'l W Ty B B
’@”ﬁi

71 {r@m ﬁﬁmﬁaamﬂrmuﬁ%a%mmﬁﬁmmmmﬂm

7o. =T apd &g urh W1 wravasy B R mt@mr R Aoed g
|

agm - arRigs W ww fomm & u}|nﬁfamwﬁ? wh wa e

73 oaTerrd) appEn (e) = v & woleedin w gl 9

Wmﬁwwzﬁmmqm

EC 1derdification Mo. - EC23B00IMPIBIS58  File No. - 1023872023  Date of 155

e EC - 0411052023 fage fof 12

b e MR R

|

M




~ 102¢ -

e

74,

8.

SELAA Case No.-1023“§/2023
(Half yearly Compliance period JUL\,“ 2024 - DEC 2024)

(s = T 1 0 e s —————

www%wﬂm&ﬁmﬁm,m%m?ﬁm'am%g s,

Gy & g ve. W 2283472018904, R 16/01/2020 SpER SOUE ot WL
darm sfadia va FA wore giiEE B ;
afedisrn WRorw ugieee, 3 Q4 S o U T
2811013/57/2014%04 1 (39) P77 29 JPREAY 2014 Fids “wRaRl W W nifaRe W=
v, e uRErel & wdmm v Rl Rl T war wz &t oy R & W
FfouPies wapl BT T SR

afeeit offt i e wy &9 9 RN R €7 4 Ry
gﬁmﬁq&%mﬁéﬁqﬁm,ﬁ'mgoﬁa?'
E s
wﬁ@%%wuﬁnﬁmﬁ%ﬁ@mm‘ﬁmﬁmﬁmﬁ%mm
A

W$maimﬁmmaffammﬁt
e SEE

mmwwﬁﬁaMﬁ}

- % épw a
|

"3 g
|

NGT (CZ) B 3989 T 68 420 |

fawis 03/ 12/ 2020 B WHR ¥a L

L

W, Y swa fait o @ﬁﬁmﬁaw&mmmﬁm
zgmﬂ?e?mmmﬁ;ﬁf%@mtﬁwwﬁgﬁ%m
1 i

v. Wwwmomsamm i emEan ® ol @ ey et o iR
warE ol ymfEe o fem Wy

wvit,

wilk.

£4 identficaton No. - EC

T R S FERE v W) W)

FD % e
ware B fore ugar fag o @18
w, fomn Tl qmen & S @Y
g /o) B wees Rem Sl
wee B Y wy et @) e
qotaedirg e @ e ® e 8

immaﬁﬁﬁwnwﬂ%w

% s T W de ok Y wwE B

TRl § gia 5 8, OE1 O

T wel e Y 9% e S e

.ﬁ_aﬁmmﬁmmm&qm

Fewhu grit miey
e W e S TS

%Wﬁm'wzﬂmﬁaﬁqﬁwa@?ﬁmmgﬁmﬁmﬁww

e

L0524 183358  Filg No-- 152382023 Date of lssus EC - D4 2023

Page 9 of 12

¥ ‘1—-'WW"§




1028

SEIAA Case No.-10238/2023
(Half yearly Compliance period JULY 2024 - DEC 2024)

g
:
g

a1, wafvg o & & i 3R awa 4w @ wm-%w%.w
Brary veonfan Ay 4ile, AR B/, 96 B i
;ém W T T e e S e R -
| o !

EE
Z
by 3
|
:
b

g5, w83 A Rl R A -, | .
o # ol ¥ (et o S T s |

T T W T O B g0 O g0 | 100 8 15 W (0 4 90 @ a8 R0 1
%M@ﬁamﬂam:&aaﬂ 9 15 VR »
i T R e Sowsni] |

T O of O 8 s A g0 3 ey [ 4 A o 00 A
[3 | BT 30 9 50 wree (g wana) TS 4e B3 u 5 ol '

. ﬁawﬁﬁﬁ'%ﬁﬁmﬁmﬁ%%ﬁmﬂwmm%m
fren F 16 9 15 Hee e 4 R w folka B el
s AT -0 w R B0 Ol 91 e gl e § o
v S, ae, oo, A el dhit gl s e § Ficy wEieL e o, TRl 4
s e - e v @ de B e A gl vl @t dm BgEd |
T T T Al i 6 (R e SO, | G § 9 ) g0 01§ J08 I we
P | wE o o) _ A e A el F gh 0 d g Wi

7L rDg Tel svid B o 01 114 mied
TR O ooh O B R G e |G P S0 75 Wor € 5 ARy G |
wrd) wEfd t it = =l s IR @ 5 i

. ﬁ'}@/

£C IuemlﬁDShm\?éu. (ECIABGIMPASIISE  File Mo, - 102362023 Date of lssbe £C - (47105023 Page W0 of 12

Eem———_F T

T s




1029

257

{8) 5P W
WW$§+WW$W%WWW1

SEIAA Case No.-10238/2023

(Half yearly Compliance period JULY

*Mﬁﬂﬁ

it famy wipl )

» GEr wE 4E B @ g aRde we
M fg W 8§ T Ten SRS

|"2024 - DEC 2024)

se 08 ey MWW"W o o el & B Rem b,
ofie T AR T e s
. %ﬁm#ﬁmmﬁmwﬂmm%'

i S ¥ R e 8

s e By afmed o s
g 7w § o ofs Bl aF W g g

ﬁm%ﬁw%%mﬂma@mmml

w2 e WY o o a9 e Rl )
v 89 | Yo o7 WA BEE WY 70 399 L9

1
; gt & e A B sy

LA S

it o e B oy ofe A oo e Rvw oy @ oo

EC Identification Na\ECQ:?B(}Cri!JPiﬁSHS& Eila Mo, - 102382023  Dateo

W‘M@ﬁm%m@ﬁﬁﬂ%wﬁ
|
6 =i o diga e deErd
Wéerlétzwm@m{\t' ¢

mamﬁmﬁmmi

12, Wwa@*mﬁﬁﬁmwm%i 5

s 4 A R @ e T -

st B g ey o o W) W
t i w2 o Pafm o we

43, ufdaiVerT TRTAS BRI WM B TR, T B @ memgﬁﬁw

form W '
w4, gl wrdisy gyAd @ 2 = fsr o @ ol @ it gfafem @ o
e v apr A % R O % 91 werd B ey wiRed 1 ol 3 7 R sl

mma‘iaﬂt&ﬁmmﬁmmaﬂw'

16, HiEeE s g G sft & By o
g |

Ui W N IO W @ 9 Rm un
fe Rt & €109 g9 D oV /TS 9 TN

w Few W% |

17&@ﬁﬁﬁmmmwﬁmaﬁwﬂimwmﬁmm&ﬁ?

T W o TETes Ul oY we AR

1p, w v OX weiit oER @ O sl @ &

mtfm%mwmﬁmmﬁmwwﬁaﬁwnm

ST A W o
] vy | suee % Wil
wean ¢ webe aftmis 3 afafes

I e, vorge AR P B & wid {S wrp E) @ R wEE W e

o

fissue EC - 04502023

Page 11 of 12

e

i BT S




1030

SETAA Case No.-10238/2023
(Half yearly Compliance period JULY| 2024 - DEC 2024)

20. #aran ymT%mwwmmw#mﬁﬁﬁW/Wm
el 2w wrd sl vd Puife o e B
21 O FEr BT BUR SudT g2 /7 §Y S AR g g iowiad ey o s
w1 EE T BT T uieen depd @ ars o o £ e wahwey (o) s

sifAf-

5-..9':%5'-"

1086 F TRETET 6 wat wEEd 5w T 8

27, watexer el o Ruws Rl ) vor @ ade, TR 8L
zcwaﬁww%z%m iR g0 B o ol &)
wodt 5

1. s Wiy, wa mree, v R, o, e |

2 wow ohm, e vedn Rde s ﬂﬁﬂrtﬁﬁka%fﬁwﬁﬂwﬁ”mﬁwﬁw

o, wabaeer wiwre, §-5, SR S - 282016 |
v WP AL nwmﬁ%m%m%«wmm 450t
w, R e ()
masa‘@mﬂﬁ'mw {m}

8 mﬁ%maﬁw{mmmm
o whi afmd frer somR [3)
10, Wit wE |

"L “S‘P“y K?‘ : ¥ ; :

i

T I s Sy - e

T




M/s R.G. AND ASSOCIATES

M/s Shri Ramesh Prasad Dubey And Shri Girish Pah:hak (Consortium)

Phone No. - 7828587263 Email Id - Iilhc:quam!eshz'@gmqii com
Add . - Ward No.15, Baihar Road, Balaghat (MP) |
L BhD. siissvesssssns Date lQI!QJZQZlI
way HaTee Aeed S,
£ we ki sraReE & f,
AT (@)1 . | -
fawa - Gﬁﬁra—rrmamm Waﬁﬁwai’am%wawﬁamﬁﬁﬁ?&nﬂmﬁwm
mﬁwmﬁam%ﬁﬁézqﬁﬁﬂmﬁ% f, we (@n) 39 i e ofl. oS
coiRiew, T WY TN @Wmm)ﬁﬂ@ﬁﬂwmmmﬁﬁ)ﬁ
£_fafaer we Aol @ e woé’roaq’ro(msﬂaaamm|armav)ﬁgﬁ 4|
Wﬁmﬁwwhwaﬁﬁ@a% Wﬁammﬁwﬁqm‘rﬂﬁ
@HWW%WWWWﬁﬁWﬂWWﬁWﬁWW%—
[a?. @< | asdrd | @] |, | a1 | EEH | 5, Ta[ @ | s | SRR Yoel B, | E&rt
T | T |/ &1L : : @ /AT
q - | - |
@} ga : _ ST &
DI (ol Gl
1 | Ferien | SRl 463 2090 | 350 | 16| emargl | €TErEle 144 3.000 200
2 | o | exaiil 854 2000 | 450 | 17 | <megrgel FRIfaasT | 1014 907 | 8.869 400
3 | crmR | AReiel 583 1012 | 100 |18 | -@evekn TRIRE=T | 255 WFT | 12416 450
2 | Sorel | dxdieil 1 2500 | 400 | 18| TRfuiel | areidyas | 650 T 8.396 300
= | Aikie | Gxeiion | 457/1 | 4950 | S00 20 | SR | ARl | 75 AT 8.565 350
6 | @@y | axaieil | 795 2920 | 350 | 21| wisdlarst Rl 326 4.800 200
7 | 31 | Gxaion | 332/1. | 4500 | 400 22 | TEiEen | iRl 434 .~ 3.800 100
ERECLE] el 1/231 | 3239 | 250 |23 Harr | arigHl. 21 4500 200
o | goria | el 185 2500 | 200 |24| I IRIRIG | 442/1 4.000 150
B RIS | 418/1/1 | 3402 | 350 |26 RS | aiEel | 574 AT |/ 10000 S A50
11| wred | fadst 285 2960 | 150 |26 @ . |t |00 4T 3.800.- |0 400
12 | s<are : 456 2480 |- 450 | 27 | eim@eR | S8} [ 7/1 0T | 2,000 250
13| W | aeEs 1 7011 | 50 |28| ®m | foeage | 164 4.500 200
| 14 el | araEe | 19T - | 1.000 s0 |20 wEd TR 547 ~ 3.000 200
BEEEEEELE 22 = | 3450 | 150 -] 30 | ppearsl e | 702 WT | 3.000 200
fesid — 16.10.2024 i K
ssociates
i gl ?D A‘R}I%@m\somum)
AehaHosin Spter Rufged o]
K w?w ¥eIs 4 74 fIRe 909 (W)ﬁ'm
ﬁrﬂ?ﬁ Eﬂé 7 15 3‘;;7 e




SETAA CQSLeJRE). 10238/2023

(Half yearly Compliance period Jan2025 - June 2025)

L

From:- Lessee- Puran Lakshkar, The M.P tate Mining Corporation. MP
Paryavas Bhawan, Block A, Jail Road Bhopal

Sub-Lessee- M/S R.G And Associates. (M
Ward No.15 Baihar Road Bala

To,
The Member Secretary,

Io)
hat. MP

MP-SEIAA, E-5 Paryavaravan Parishar Arera Colony, qhopal M.P-462016.

The Director Moef

Kendriya Paryavaran Bhawan,

E-5 Arera Colony, Link
462016.

The Collectorate
Mining office Balaghat MP

Sub: Submission of Compliance of the Con
for Sand Quarry in an area of 4.990 hect

|
Road no.-3 Ravishankar nagar Bhopal-

ditions of Environmental Clearance
are, near village - chicholi, Tehsil-

Khairlanji, District-Balaghat, Khasra No.-46]

Reference:EC issued by SEIAA, vide letter no EC23E

As per the office Memorandum of SEIA

30.05.2019, we are submitting the Envirof

subjected QL with the following documents:

1. Environmental Clearance Compliance

2. Copy of Environmental Clearance

3. Photographs showing plantation carried

001MP183358, dated 04/10/2023Sir,

A-MP vide no. 930/SEIAA/2019 dated
nmental clearance compliance of above

lout, etc.
|

This compliance report is submitted for your| information and office record

purpose.
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SETAA Case No.-10238/2023
(Half yearly Compliance period Jan2025 - June 2025)

State Environment Impact Assessment Authority, M.p,
({(Governmient of Indi

a, Ministry of Environment, Forests & Climate Change)

Envirenmental Planning & Coordination Oraanization
Paryavaran Parisar, E-5. Arera Colony
Bhapal-462016
Visit us hitp:/fwww.mpseiaa.nic.in
Tel:0755-2466970, 2466859
Faw ; 0755-2462136

No. B4 /sEIAARDIO

Date; -2 =, N

) Fo Sl
Office Memorandum 9

It has bee_n observed thal the six monthly compliance reports are not being submitted by
many Project Proponents to the concerned regulatory authority i.e. MPSEIAA/Reaional
Cffice, MoEF&CC, Gol Bhopal on regular basis on 1% June and 1% December of sach
calendar year as per prior EC Condition. it is to mention here thal submission of
compliance report i mandatory as per section 10 of EIA Nofification, dated 14"
September, 2006. Further, non-submission of compliance report is also a violation of
Ceneral condition of prior EC. A hard and soft copy of all backiog half yearly compliance
report should be uploaded onling on website or sent through e-mall / CD on regular basis
Le, for the period from January-June and July-December in each calendar year as non

furnishing of information may lead to viclation of Section-20 of EP Act 1986 & may attract
appropriate action including revocation of EC,

In context of above, all Project Proponents are herby informed and directed 1o submil the
compliange fenont to the concemed regulatory autherity Lo, SEIAA/Regional Office,
McEF&CC, Gol Bhopal on regular basis. As per MoEF&CC, Gol Notification dated

25.11.18, soft copy of compliance report will now be uploadsd by PP on ministry's
website instead of submitling hard and soft copy.

£ serious note in this regard has been laken into consideration and autherity decided to
upload six manthly (half yearly) compliance report of EC conditions including CER/CER
activities regularly by Project Proponent on MoEFACC, Gol website with intimation to
concerned authority (SEIAA and Regional Office, MoEF&CC, Gol, Bhopal). If Project
Proponent is failed to upload or submit two consecutive half yearly compliance
reports of EC conditions to concerned authority than prior Environmental
Clearance issued to Project Proponent will automatically be treated as
cancelledirevoked. In case, PP is unable to upload compliance report on ministry's web

site due to any reason than PP can submit hard copy of compliance repart to concerned
authorities.

(Jitendra Singh Raje)
iemper Secretary
Endt No. | SEIAAIMS Dated:-
Copy to _
1. Joint Secretary, A Division, MoEF&CC, Gol, Indira Paryavaran Bhavan, Jorbag
Road, New Delhi.
Principal Secretary, Frnvironment Nepartment, Govt of MP, Mantralava, Rhopal
Secrelary, Mineral Resources Department, Govt. of MP, Mantralaya, Bhopal.
Chairman, SEIAA and SEAC.
Secretary, SEAC, Paryavaran Parisar, E-5 Arera Colony Bhopal.

Director, Geology & Mining, 28-A, Khanij Bhavan, Arera Hill, Bhopal.
All District Collectors, Madhya Pradesh.
All concerned,

o~ o b

-~

Member Secretary

= Correspondence Address: Member Secratary, SEIAA, Environmental Planning and Coordination
Organisation (EPCO). Paryavaran Pansar, E-5, Arera Colony, Bhopal - 4620156
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SETAA Case No.-10238/2023
(Half yearly Compliance period Jan2025 - June 2025)

SIX MONTHLY ENVIRONMENT CLEARENCE
COMPLIENCE REPORT

FOR
Chicholi Sand Quarry
Area 4.990 Hectare, Kh. No. -463
AT
Village- Chicholi
Tehsil:Khairlanji
Dist ~Balaghat(M.P.)

sk % al
il (0 L8 i L 5 | | L

Puran Lakshkar
The M.P State Mining Corporation.
Paryavas Bhawan, Block A, Jail Road Bhopal. MP
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faferee ot :

[ Sr: Conditions [ ISo_mpliance
No.

1| waieRoT € A1 duar sustainable ST e ST
Sand Mining Guidelines 2016 3 IR 9o 2
SR FNFTY o R & 3
a9 T S A @l

2| IR yEdaE gaRT e & S{eTTeT b S
31T 3797 SE1T yeaa & @rer wree | |

A B S &Y WefeT TFaT 3757
ST |
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HFHR NI o eiRe e o oy | |
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STHT &1 S|

V| oS wEaEE  qamr w@daw S ITer= T ST
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SEAC G@RT 3eaifla wfafaftrt &
Y @Y fore Fewer i sreperar 9w
woftia oo & F  wywEher |
HTARASHAT & eI STl Sfiaet fAreret
& 3T Yareter sy, amsfior 8y of |
YT Ster T w1, Aleg ot Tt &
IV TE AR SR, sl | |
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|19 §1 39 srerg gauw fERe | |
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(Half yearly Compliance periogtTan2025 - June 2025)

| IRASTAT EAEE q@RT Y Se@ee

HPHAT ¥ Sustainable Sand Mining
Guidelines 2016 m Enforcement and

Monitoring Guidelines for Sand 2020 3
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BW A fmar e
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IRIISAT TEATTF GaRT TTIRTT &3
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SEIAA Case No.-10238/2023
(Half yearly Compliance period Jan2023 - June 2023)
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¥ aTeY A Aefous ART AT el dIR
T T & AR 3ER F

22| qRIeAT YEATaS GATERUT, dof TF | JeICIer fohaT Sea
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gal Al Id 3@ Fad 3 @eled
yatrer Rranfarder, 2018 vF gad= 3R
forarraY fremfaider, 2020 &1 @ ¥
aRgrersr gATRad & smaam|

23| qReoTAT SEATaH AT, Wl G | JFarer fel SA1eam
faomer, FEAYSY AT GERT ST
R 30.08.2019 F HEN 5
IR 9T 8T O {d oA Je¥fd &
for RF  @dy va yEuE H5
TN GlARad F4

24 qfTeraT gEdTEaS GanT Ag GlAfad S G RICCAE RN
fpar ST f afy awr gE@t & ar
Se@ed URT hY @9 FA FIET
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e R w1 vw g

25| qRT=IT YAt GaRT AT e | e (T Sire
& 1S @ereT 71T T sImee|

26| @arer 1 HaTiEer aRaes it avg | Aegarer fohar ieam
yfaafera gaf|

27| af @\ gEdEs gara géz;n‘aﬁ Q| reraTeA fehaT SImeeT
Tg & faT gRagsr ARN W Adras
Gehdll T TUTIAT Y ST

28 qﬂmamqwqmqgﬂm* eTTefoT fohaT ST
O GHA § ARG T & I T
ge1a fam ST quT gaTaer 9
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TIHT UGToT HLIM|

30| RIS  yEdEs GART  QATAROT | HeTuTore faRar simaa
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a1 gaftd wfteor (vadardee sk | |
&Y= T, GATERr, a9 v oAy ||
TREs HATTd, AR DR, HqTe)
Sl ggEoia w&lsfa fr oaat
TR & BATET HeTaTere R weqe
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SETAA Case No.-10238/2023
(Half yearly Complionce pericd Jan2025 - June 2025)

gEdieRer & AT qua sdee e
gem| fe e wEis ) gEaraRor
g% aRIeET 9Ed9s 39d ol H
I T Welel TUTIT [@M, 9 G o
THEHTSTT GaTT 3 JATaor Ttk
ader oIS SFdEE F AR
gEaTad AT g ST |

33

wfor gz 81 & e fpd i wefv st
S HRE, gatRmor s @iga
afafafralt & aga fre s are asft
1T 31 ToTelT TRITeT & GUey § 3
& TEIWE & T A qARIT FY T
FrE oREEAT YEdES  gedrl
ISree # el ga=mst &) gor wer ot
gl fvad X

eTdTelT o S

34

35

SEAC ZanT 1Tl arfaRed fafise
et -

The monitoring of the compliance of
the conditions incorporated in the
Environmental Clearance issued prior
to the State Mining Corporation shall
be carried out through the District
mining office at District level and
compliances be communicated to
SEIAA within 06 months.

3TedTel= T STUeT

Riparian habitat including vegetative
cover on and adjacent to the river bank
controls erosion, praovide nutrient
inputs into the stream and prevent
intrusion of pollutatns in the stream
through runoff. Bank erosion and
change of morphology of the river can
destroy the riparian vegetative cover
should be protected.

W%ﬂm

s




SEIAA Case No.-
(Half yearly Compliance period,

ok 4

0238/2023

l’JanZUZ%S - June 2025)

36| Demarcation of mining area with
pillars and geo-referencing should be
done prior to start of mining.

G

constitute an Environmental Cell
including minimum of three persons
qualified in the field to ensure the
compliance of EC conditions.

37/ The State Mining Corporation shall 3eTdTereT foRaT ST
T |

ensure the compliance of the different
provision made in the Sand Mining
Management  Guidelines-2016 &
Enforcement & Monitoring Guidelines
for Sand Mining 2020, with Special
reference to the para 4.3 and para-8 at
page no. 45 of the said Guidelines.

38 The State Mining Corporation shall &WWW

be extracted where erosion may occur,
such as at the concave bank.

39| Sand and gravel shall not be allowed to eT9TerT fHaT SITTeT

o |

agricultural fields should be proper
(preferably 45 degree) and adequate
gap (minimum 10 feet) be left from
adjacement agricultural field to avoid
erosion and scouning.

40| The slope of mining area adjacent to STHYToreT TR ST
f=)
i

apart from river bed replenishment
study in the said area be carriedout
every year by Mining Officer and
subject to availability of sand quantity
mining should allowed by Mining
Officer during EC period as Sand
replacement in such areas are subject
to certain conditions and not a regular
feature.

41} 41. In sand mining over other areas | 3pyqrersy fvaT ST

Rufad & 3muR o 7€ g (Reparin
Zone) % T8 05 HeT a& ¥ &=
# Fewre qatl ! arfer adt agarg smaah
|

42| 7Y & Rt Al W ITESY TreT | I T SO
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45

o ast & STl O gATERor i
¥ wa geATe & Sl raTaver wtE O H
Ieaf@d GHET Al B A«
HEYEY T ATSTAar AR Garl
gﬁ!ﬁﬂ?{ﬁvmml

37Tl T ST

46

qd ud adAE . qdl & arasT
gfades fPuiRa wwaefr #
oo 350, wos whal qur v
e, %:wmwa?rﬁmml

JFedTel TohaT ST

47

As per Enforcement and Monitoring
Guidelines for Sand Mining 2020, Page
no. 24 Para (r) minimum 7.5 meters
{inward) "from the river....... bank"
shall be restricted should be followed
in verbatum as the para says.

HATer=T R SITuam

48
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(Half yearly Compliance period Jan2025 - June 2025)
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PURAN LAKSHEAR
The lMadhya Pradesh State Minin
Shawarn, Block No. 1 [A], Second
Bhopal (M.P.} 4620711 282011

Subject: Grant of Envioamedial Clearatics

under e provision of ELA MNolfics
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PURLAN LAKSHRAR
ADHYA PRADESH
{5

dittars are appended nerewith lrom page

{e-wigrad)
Wujeebur Rehman Bhan
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SETAA Case o.-f6238-f2023
(Half yearly Compliance period Jan2025 - June 2020)
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